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[MADAM SPEAKER in the Chair]
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... (Interruptions)

REFERENCE BY THE SPEAKER

International Day of Persons
with Disabilities
AND
25™ Anniversary of Bhopal Gas Tragedy

MADAM SPEAKER: Hon. Members, today is the International Day of Persons
with Disabilities. This occasion calls for sensitizing the society to the problems
and special needs and aspirations of the differently-abled persons.

Let us on this day renew our efforts to promote the cause of the differently-
abled persons with a view to ensuring that they achieve their rightful place in our
society.

Hon. Members, today is also the 25th anniversary of the Bhopal Gas
tragedy. It was on this day, 25 years ago, that the country witnessed one of the
most harrowing man-made tragedies in which thousands of people lost their lives,
and many were blinded or otherwise physically disabled. The survivors of this gas
tragedy are still suffering from the ill-effects of the MIC gas leaked from the
Union Carbide Plant at Bhopal. Even after two decades and a half, the pain and
anguish of the survivors continue to torment us.

Let us on this occasion express our solidarity with the victims of this
terrible tragedy and reiterate our resolve to make our world free from such

catastrophies and make it a better place for the coming generations.
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MADAM SPEAKER: Q. 201, Shri Kodikkunnil Suresh.
... (Interruptions)
2 Jomraw R area (HAqR):  sremet weied, # SO Ao B AR @ gl v
BT .. ()
Y WEGAT © 3T U BIA ol Q|
.. (e
JeTET ARG : IMMUH Hig W Afew g & frer 2l

... (cgaygm)

LT WIS :  IMYPT Al 3l TR U AT | Ig A <H & 91 3T §, 99T W
TS 3T B

... (cgagr)

ST HEGAT © 37U PUAT U 8 SISy | YT Y& H &4 WA YS! IATUDB] & dlei bl Al
| Y AT TR BT aeA QY| SR, U Bl W 399 U8R 81 I8 ¢ v g 5 e
DIl T DI 3R AT ST 8T 81 PUT HReb 3MMT U DI H VAT 7 HRA|

... (cFagm)
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(Q. No. 201)
SHRI KODIKKUNNIL SURESH : Hon. Speaker Madam, the Government of
India has implemented this New Investment Policy for the urea sector — both
indigenous and abroad — in September 2008. The salient features of this new
policy include import price parity, revamping projects, expansion of projects,
etc. ... (Interruptions)

I would like to know from the hon. Minister as to what extent this New
Investment Policy has helped in bridging the gap between demand and supply of
fertilizer ... (Interruptions) Is the Union Government considering giving tax
concessions under this New Investment Policy to attract investment for fertilizer-
capacity generation? ... (Interruptions) If so, by what time the final decision in
this regard is likely to be taken? ... (Interruptions)

11.03 hrs.

At this stage Shri Shailender Kumar and some other Hon’ble Members
came and stood on the floor near the Table

DG HAEEAT © HUAT AT ANT JYT-IAUT e R S8y | § YA YR A AYD] SR dAlei
H1 AIBT M| U8 AT T Bl Fem Y| T ST W FH3 q61 Tsal 1 a1em o) g,
feT ver 3 19 &R 89 0 ST B F W TE gl U W® | A 99 98 9 qe

TSI AT & HUAT 37 U B S |
... (@agm)
SHRI SRIKANT JENA : Madam, the New Investment Policy of the Government

of India is in the form of availability ... (Interruptions)

ezl WEIGHT : U R IR B *Felar iR 8 W Revrs # 718 S|
... (cgagr) *
SHRI SRIKANT JENA : Madam, the New Investment Policy of the Government

of India is in the form of making urea available at a price below the IPP, and it

* Not recorded.
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will also lead to indirect savings by bringing down the import price due to
reduction in imports.

The New Investment Policy aims at revamp, expansion, revival of existing
urea units, and setting up green-field and brown-field projects. E

The Policy is likely to substantially bridge the gap in the next five years

between the consumption and domestic production subject to availability of gas at
reasonable prices. The urea production in this year has gone up by one million
tonnes, and we are expecting that by 2012, the urea production will be another one
million tonnes extra. That is due to the impact of the new investment policy.
SHRI KODIKKUNNIL SURESH : Madam Speaker, the Fertilisers and Chemicals
Travancore Limited (FACT) is the biggest Central Public Sector Undertaking in
Kerala manufacturing fertilizers, and this Company is one of the largest suppliers
of fertilizers in the Southern States.

The Company has identified two major projects proposed to be included in
the Eleventh Five-Year Plan fund — (1) increasing the capacity of NP production at
Cochin Division by 1,000 tonnes per day at a total cost of Rs. 282.70 crore, and (i1)
install 1,500 tonnes per day Urea Plant at FACT, Udyogamandal at a total cost of
Rs. 693 crore.

In this situation, I would like to know from the Minister, through you,
Madam, whether the Union Government have considered the request for releasing
financial assistance to FACT for these projects. By what time is the final decision
in this regard likely to be taken by the Government of India?

SHRI SRIKANT JENA: Madam, FACT was making losses up to 2007-08. ...

(Interruptions)

& HRIGAT : YD H U] I U8l FHY § i1, HUAT AT &1 A8y |

11.08 hrs.

At this stage Shri Shailender Kumar and some other Hon ’ble Members
went back to their seats


rep133_16
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THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF
WATER RESOURCES (SHRI PAWAN KUMAR BANSAL): May I seek your
indulgence, Madam, for half-a-minute?

MADAM SPEAKER: Yes.

SHRI PAWAN KUMAR BANSAL: Responding to what the hon. Members have
raised, the hon. Finance Minister has said that the Government is prepared for a
discussion on Disinvestment. We had a detailed discussion in the other House; we
are prepared for a discussion here, whenever the time is fixed by the hon.
Speaker. ... (Interruptions)

A diel s AR : HEIGWT, Y8 Igd TWR AHAT Bl

A& AESA : A el 2 b Y YR H SMUD! [ TS THI 1 R TR Y A A
Al 39 W fSwpe WY 81 St

it TefRI®T ute @ ARG, 39 fawy WR orel & fSde 8 @iyl ... (Interruptions)
MADAM SPEAKER: Hon. Minister, please continue.

SHRI SRIKANT JENA: The FACT was making losses up to 2007-08 due to

under-recovery on Factompas, which is a subsidized fertilizer. Due to Ammonium
Sulphate not being recognized under the subsidy regime, it made losses on
Ammonium Sulphate also. In 2007-08, in March, the Government provided Rs.
200 crore as a grant to compensate the losses to some extent. Policy amendments
were made in 2008-09, that is, on 1.4.2008, to remove under-recovery of FACT on
Factompas, including under-recovery on Ammonium Sulphate. A benefit of Rs.
150 crore was given to FACT by these policy change; and another Rs. 200 crore
was also granted by the Government of India so that the FACT can be revived.
Now, the position is that the FACT’s complex fertilizer plant is making profit. For
the Working Capital, FACT has approached the Government for grant of another
Rs. 500 crore, and the Government expect that by this policy change, FACT
should be revived.

MADAM SPEAKER: Shri Pradeep Majhi — not present; Shri Rudramadhab Ray.
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SHRI RUDRAMADHAB RAY : Madam, there are coal-based plants established
by the Government of India, like Talcher Fertilizer Plant, but these have been
closed. Will the Minister tell us what will be the future of these plants?E

SHRI SRIKANT JENA: The Talcher fertilizer unit has been closed down and its
revival is under the consideration of the Government of India. As the hon.
Member knows, Talcher is sitting on a coal belt. So, a coal gasification unit also
can be revived there and there is a proposal under which coal gasification is
possible. Coal India, GAIL and RCL have shown interest in that and a discussion
is on. I am hopeful that the Talcher fertilizer unit can be revived through this coal
gasification route.

SK. SAIDUL HAQUE : The Government has committed to ensure gas linkage to
fertilizer industry, particularly the closed units for their revival. GAIL has been
authorized to enhance the capacity of HBJ pipeline and also to extend it from
Jagdishpur to Haldia via Durgapur with connection of pipelines to each of the
closed plants. In my Constituency, Durgapur, there is one Hindustan Fertilizer
Corporation unit which is closed for seven or eight years. I would like to know
from the hon. Minister whether the Government has taken any action to revive that
closed fertilizer unit at Durgapur by ensuring supply of such gas.

SHRI SRIKANT JENA: Yes, Madam, Durgapur is also under consideration of the
Government. There is a plan of making gas available to Durgapur unit. The matter
is under consideration of the Government. On the revival package, Durgapur
fertilizer unit is also under the consideration of the Government for revival.

SHRI T.K.S. ELANGOVAN : Madam, Naphtha is the raw material for the Madras
Fertilisers Limited unit, which is situated in my Constituency. Naphtha is a costly
product and hence the factory is facing a lot of problems. I want to know from the
Minister whether the Government has any plans to convert the plant into a gas-
based unit.

SHRI SRIKANT JENA: Gas is a problem for the Madras Fertilisers Limited unit.

The Madras Fertiliser Limited’s urea operation was making losses till 2008-09 due


Suresh
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to under recovery under subsidy regime. Following the policy amendment from
April 2009 to remove under recovery and provide appropriately Rs.150 crore
benefit under this subsidy regime, urea operation there has now become profitable.
There is an operational profit there. Though the Madras Fertilisers Limited had a
cumulative loss of Rs.800 core from earlier, this policy has helped the Madras
Fertilisers Limited to revive and make an operational profit. NPK operation is
closed due to financial constraints for the last two years. Maybe in a few weeks
this NPK operation can start. The only question that arises is about the earlier
cumulative loss of Rs.800 crore. The Government is examining how to overcome
that cumulative loss of Rs.800 crore. The issue is under the consideration of the

Department.
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(Q.No.ZOZ)E
2} AUl YqU ARAURE ; 986d], DR 3 W < &) 9ardg ARal § 9§ U 2l <91 d

TR FHAIRGT I B dTell |l H HAR B gAY THR 21 < H B ATl 9T B 4 33 A
AR B DR A AT Bl B H TS [T 30 IR AT S D901 8, I8 S IR A
DI T A TOMHI 8l BT &l 394 FaH §Es a1d I8 © [ 60 vfrerd o1 aafdd 60 A1l o

P SH B ol DR B U FfdaA] P gollol | I dlel g4t § Ga Afdd @4t gareif w®
BT 21 39 NI HAR B SRl W YGRS Sge, d¢ 3R Iifagid o <o d*llQGfl?f%lEl
ARIGd], Ul e © 6 39 Sarsdl & $Fd 99 dRd 8¢ &dls (AT &R arell
i 0T o I 500 ¥ 800 WACH Tb AN R B BIAG qF BRal 8, SAGY
ATl DI B A G &l & H MU AedH A [RPR A YT aedl g (b T HAR Dl
&qrsdl & ol &l A 3R Slee W Oeg VY Jou FRIF0N e o] B B 7 DR
HeH IOTPH? IRBR 1 a9 2000 H T Y T THHR DR Bl gargdl B I TdR &
PR W, AF DT DR, IS Yoo 3N A I B DI UK W & a9 39 qb 5
NI W FRIAE T 3 BT R BRUT &7 RAT AH IH Bl 39 fa9g # I8d <7 B g<ol
TR TRBR [T B, FT AT HAl HBIGd A Bls Mivaa a0y dHr g1 e
SHRI SRIKANT JENA: The fact of the matter is that the prices of Cancer drugs

are on a higher side in the market. The Government is very keen as to how to
bring down these prices so that Cancer patients can get the drugs at affordable
prices. These anti-Cancer drugs are not covered under the DPCO. Wig¥ &gidl &
TJEd I8 Il I el gall &l a¥ 2003 H WRA WHR @R fI9HT 1 Wikd g9 &1 S
foree fRpTell €, S04 354 AR @1 sae(s fham a7 & S & 23 TS AR w4 21 I
DY 3D AR o Fhd &, g9 oY 89 TIUMUIY &l SRNae fHar & 6 How to bring

these anti-Cancer Drugs under the Price Control Regime so that these drugs can be
available to the Cancer patients at reasonable prices? We have already directed
the NPPA to look into it and bring it, if possible, immediately within the ambit of
the DPCO.

N wiER 7™ : oY S TIR-IATH BT AT 7817


Kona Madhusudana Rao
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SHRI S.S. RAMASUBBU : Cancer is a vital disease especially among the poor
people. Women are also affected by this disease. Most of the women are from the
rural areas. Prices of the Cancer drugs are covered in the list of Controlled Drugs.
The prices of Cancer drugs are fixed by the manufacturers and they are fixing the
prices exorbitantly. Poor people are not able to purchase these drugs. Hence, |
would request the Government to take effective steps to reduce the prices of
Cancer drugs as most of the poor people are affected by this disease. Cancer is not
a curable disease. Hence, I would like to kindly request the Government and the
hon. Minister to take steps to bring down the prices and ensure that private
manufacturers reduce the prices or Cancer drugs.

SHRI SRIKANT JENA: I have already stated that there were about 23 essential
drugs listed by the Ministry of Health as anti-Cancer drugs, which needs to be
brought under the DPCO.E

We have already directed the NPPA to examine it immediately and bring it
within the ambit of the DPCO. Once it comes under DPCO, naturally the price has
to be reduced.

So far as the tax is concerned, the tax has already been reduced to five per
cent now. In the new policy, total tax exemption will be there so that further
benefit can be given to the patients and they would get benefit out of that. Our
intention is to bring down as quickly as possible the prices of 23 drugs which have
already been listed as essential cancer drugs so that this benefit can be given to the

patients.

S BIErS PAR @ JE HABQI], RN WRBR AN I YT BN (6 A8 HAR D (e
ARRIT BT ot T TR AT § 3R PR AT AT & a1 T IS aR H 84 & # SIHdn!
ISV

SHRI SRIKANT JENA: This is a question to be addressed to the Health Ministry.
2 BIeTels PAR ¢ Tb 1 A0 & @1 2., (Faem)


spr
D BY E 
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AN deE FUR ¢ gE Hedl, H oS W™ | HA S A YB ag {6 SER Uh QA
A 8 S gX < H waras R # © 3R I drserst Al gl Ok del T 2 6 S Siiee 1w
ggd A1 U qarsdl §, 9 qIOIR H Adbell 37 JE § SR b W Wi 9¢ Y 8 g o,
INfad SoNfa ok S TRIG qT IS §, T dWR B STa forg oy R Big
YARAT PR B & o WRY BT IRAR HATAT BT Il & TR a8y SUd &l Ib
3R Tehell SaTSAl IR b o7 eb | AT e Tcb g AR HNA? I § AR =1 ATeal gl
2 sfiia S STewel Heledl, I8 99 © 1 20 W 25 ORg Al oF H HAR & WS ¢ AR
SAPT I gaTSl dordl ol AR &1 S wae g, BH W HH (A g § B 25
TR ¥ FH | AT §Wa TRl B 9T § R ey 9 8 3w AR gEid aR ) 2 3ua
AT S B P Hufl W AR a1 E 21 I8 w9 T P 39 @A B DR ERR
TsS § B 3R SAB! BT BH B B [T SHBT ST WA ©, S0 Ued hald B 3R oA
& forw o 23 fafay wiRRe T8-dwR 9 § o & fiU gq9 SIfdrer &Y 21 849 Taadiv,
TeF MR SRS BT Srvae 5 & f6 98 qRa 39 W PRATS X Al 1d] W89
HH Bl AR IqD AL Sl < BAT YR 31 & &, IqH I8 Jag & & 39 FW Sl
ff <o B, 98 A el Brm iR S9H W WS @1 AfefRr=w @it fei M| This is a concern

of everyone, and we are trying our best. Our intention is to bring down the prices

so that the patients can get the drugs at affordable prices.
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(Q. No. 203)@

o T AY : 3l Heledl, § ATUD W | Hel dred] g b ol B I8 © fh sN o™
H PO IS TR P BISH Sl BIC-BIC HW 8, ITH Al HI Wig I, DA AR 3
a5l @ forg -4 A ) S gsan g sdife # w3 St 4 e arean g 6 ufers
HFeR B Sl gAN Ui Hufdi €, 9 e deb QX o¥ | MM RN & forg w@rs 9, I
3R BAR 3iFe oD # < GHfFad edt wife e ff SR B forg AT B
9gd R I v=eal 2] R fQunr 3 Ul B AT 9 22 § qRe <aw St @ swe forg
MR AT & f S8 ¥l N & forg wrofta el wmitor gerdish faaror Ao &g 2|
I I9D WEAH W QR 9 H HBRISE H, 3R AR G9ard &3 H 6q db g8 Aol o] HA?
N ffem were: wEie, St 9@ A St @1 ued © 6 wmhor e W ugifed dreaed
U B, H Wes Bl I Aredl § b I8 ARBR DI HIA Bl TANI BIRA & © B A
AT W B OE Ul Wrsded UgH | BAN < H 3fibsi & AR B 35,000 UG YU
gl S8l dP YUl SIeRR™ & a1 8, 10,000 YU SIeRR™ & 3R 6600 BRI
SRR gl

HEIGAT, gl qb AU & Bl 91d &, 39 oIy Sifrer wrebfen sufdi 5 fber dar
B, fHA™ Ui U9 & d8d Ud TSl T8 §, 399 Uald UU 88d WX gl dfcth SCRRR
Solehl H B | QX O%1 | ! WA DG 5500 2, A Y Y & WA & A1 7 UGl Uui
& AT AA-UGI A Heded Boldgord, WIS 3R 3 YHR S ol Gidhead ATbCT &
U Suctel &g O @ 21 nft Wide HEiley J 99 & © fh gy ofta e e verdon
AT BT YARA 51 21 I8 IS g8el S99 Il § AR B TS © S8 50 WIS A A
TGSl Uefio@™ 21§ ATSHT &1 S22 ¢ b TMial § Yeuisll deRM I T & Al db
Ugd Wi 3@ db 39 Jfaar A dfe 8 T 2| 3 q e A veAdion deaR iy o o
I BHNY S ATST1 & T DI © b el #el+ # 600 refill Suerer g d8i ek
QYIS DI SMQA SR TE D AN Dl g Gaer & St S A Graen o arsd 2|
M T AY : WEIEA], TE A Wl § Afehd I I fhdl T H g gon el Bl H HA
HeIGd W B & 98 TH STeal A Sedl A B



Kona Madhusudana Rao
Two pages for Q&A


03.12.2009 18

TR, TS 19 Yot < # AW @ % ¥ S ) B g e SR Bie
B B ANl Bl 1 gud e A U g1 89 Ared § [P Bl M © Arn Bl 4rs a9 A
Fife ot ft IF o9 & ol 50 fhariier SIMT TS 21 98t &9 9 & digd! 99 W) 9
TRl PR BIFT ATRY | 3Nl Pl Ma H ABSAT S Tl BT & R Py FHewr T8l
saferg 9 I Bra1 21 e’ H o gfaer © W gfaen wiah 6 W g Amfey, I8 s geen
gl 39 W H I8 A Hel GEd g P 19 iRl o] 99y OIS IR T ad| 399 Bl
Al v ArepufafafE 8 wife dF Al @) HHS § uRER T8 8 e dR U ard ddb
oIl a1e] 81 BT ©1 §9d IR H HA! Heled oaE Sl
A ffem wre: #Een, STEt 9% 39 AT S ward © S Arr & & fog an @ E ©
I AT R¥ & T3 ¢l SHDT TeaReIgoric Mod gal © 3R fhar arq gl o8 d@
URSRIAT BT FaTel 8, 9gd I B fAfeRE H =@el S 9 3R AN Pl 3feiaR=d 8l &
Aol ST T8 A1 A1 B 8, 0D AD 9gd I%el DR QU MY 8, T AR HIgRrd
AM® & ¥ecd & &I @ T 2| SN % aiae AEed | el § 6 e & Al @ 9
Y| § 39 g § HEl el § 6 SHET & @1 T § 6 a8 & dAnn B merfiearn
& SMY| ST gl BT I S B, MG BT @A dTel 8, 98 gordl gy s v T @
5 I ST AR A SMHR Ta H T WAGHR T H Yol Felg Rifs Il T 3 T
T BT 21 T I8 N S @ ® fF ok Ul ag Syl onft 9% geRe] g hRam o
e 100 % ¥ 10 3 B ¥, 39 B A1 AT ® A1 Brg Al [$qDHI 7 B g8i faure,
|EE, ©d R Rl & SufafY, i Arbicn & IBaR A 8H1 3R HAX & Ar
e fdTell STUEN | $H S J19d R R UT, S Bl 981 IR ToiNl SIS $RIg STt
39 dXE 9 dis A Aeoiee= T8l Bl
DR. KIRIT PREMJIBHAI SOLANKI : It is noticed that in the name of extra

mileage, etc. many public sector oil companies are insisting on the high priced
petrol and diesel. I would like to know whether the Government will control it or
not?

SHRI JITIN PRASADA: Madam, as far as the premium products are concerned,
they are additional quality products, additional facilities that are made available in

the market and the consumer has a choice to choose whether he wants to go in for
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the premium petroleum product or he wants to buy the regular product. It is

entirely at the discretion and the choice of the consumer.E

N ARG AGWR ¢ AFH ALTE Heledl, AFAHR F31 S 4 (0 SR H Pl 2 & ol
it I ger 0 S v Ao arill @ o ugE & fog T o & 21 wId 99
@ AR ¥ M9 g b g ff &4 S g €1 # HA St @ S Argn b e =mae Bt
ST TR SIS TS B, T AT AUEN WR W g fuer o T 2 iR R wd 99d A
AT AR T BIS T o B e g 4 T8 22

£t foifom we @ sy wWEIGA, S8l 9% W T B BT [l 3, AHI-9HT TR AFal AR
SRR & §9R U 377ded A € [ I8 TRwd © SR SI-Wl Sfded 3 g, 9 e
HIBHIST HUS DI [ S 8, dq1fh a8l W [ AT S| g8f B fBifaferdt eas & W
Ig At <@ onar ® 6 ggt S SrerfM aRfl, w® SEH qATHT @ uRAT | | Wl g Sl
RIS TIT H B UfHAT B, I AT @M o1 7 o vfafen Set € et s s
T WS A ST ®, T8 mAHGd & SN 2 P Sieq F Seq I8 fawr g8l Ib uga,
EEREASIECII
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(Q. No. 204)@
SHRI VARUN GANDHI (PILIBHIT): Madam Speaker, according to the Shankar

Committee and the Kelkar Committee recommendations, natural gas should be
numerated in rupee prices. However, they still continue to be numerated in dollar
prices where the dollar has been pegged at Rs.40 but in real terms it is Rs.46 to
Rs.50. So, on an average the Government is losing a margin of Rs.6 to Rs.10 per
unit to these large companies. 1 just want to ask the hon. Minister about the
Government’s policy on this.

SHRI JITIN PRASADA: As far as gas pricing is concerned, in India the market
for gas is not that developed and we have devised various formulas and various
situations according to the block and the gas fields that gas comes out from. Since
gas 1s an alternative fuel to the crude which is available in barrel terms and dollar
terms, we have to go in for gas pricing comparing it with the international pricing
of crude oil which are in dollars. But in India we translate that dollar term into
rupees and that is what is made available to the people.

SHRI VARUN GANDHI : As gas prices are being raised, there has been a huge
financial pressure on fertilizer companies and smaller companies to rising input
costs. My question is, as fertilizer costs are controlled by the Government of India,
rising prices will obviously mean a much higher subsidy for fertilizer companies.
So, would not this mean a concomitant increase in revenue expenditure and
therefore a lot of pressure on the central fiscal deficit?

SHRI JITIN PRASADA: Madam, as far as Government is concerned, we have
given marketing freedom to oil and gas producers subject to certain clauses where
we go in to monitor the pricing and the allocation. This Government is committed
to it and that is why, we have come out with gas utilization policy. In that policy,
fertilizer sector and power sector have been given priority. I must tell you that
with the latest gas finds in this country and with this gas being made available to
the fertilizer sector, around Rs.4000 crore per annum will be saved because this is

a cheaper fuel.
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2 YRS ATed : 3feUel WEIGHI, Yg dgd HewqUl WAl &l H A1UDh HEH W WHR A Bl
aredl g f6 TR T @ 39 Qw § 989 SRRd gl o W @ § 5 3w wial & an
& g | Afh oMy S € 6 39 9w & $o ol A a9 9 R i fielt g afe anft
G DI 4 &4 | § T8 Sar fb g8 el g A7 el 8] WAfh Sgari @ SiRY AT gall
g f& g8t & el ovRa ®Ed € 6 g1 R dgforw feurdie @ % 9 @i HW?%%E

# 3 St W I8 Qo dredl § [ 9T 3T A8 b UMW DI H o T B2 30 bd
H9gd e @ e € H 99 w9 H T A Arear] # A8 S Aredn g B oag AW
WHR B TWH A T & AT IS & TR F T 87 I8 Fard IR gdferd & Hifd
HIEATZOR 3R UfaR Haex 99 I ¥ IS &l 3R s §HgH & fod iy wiai a& 349 o
ST Ared € @ ) Bicarger ok dfeR daer &1 a9t weforwd e aadt gl 3f a0 gl
B H T B, § AT ARl § 5 a7 Muasl g IR TE B S @I ¥ AT Il fIureHT

TS @ 87

$it fofm owre @ o1edeT AEIGT, A 9w Ud AN fdd ©l STel dd U & 6e g,
I T 59 Ued Q@ Wt T8 aar 21 i AW B # B, suie  Wasgelsd He g
&l I WRPR Bl Fald & AR A9 1l sarar P wieamsor ik iR gaR fory mmerfaeddn
G & U8 APR Uag © [ BiEagor 3R 9rar daer o1 19 ... (Fagm)

A& WA : HUAT A | #A ASGy IR < W B o 7 b A4S 7eey B 7R W
81 T Bl



B.K. Srivastava
(cd. by h1)
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(Q. No. 205)@

S ST AHT AT : e HAIGT, MU @1 BT 6 s gu Al ok fied B 7R
H Vel giead g8 § O g ARl @ 9 T8 €1 ARl Bl X @ gE-giaar o & for
TIP3l fearsds oy SR 3R 5 oy difdrer ff & 78 81 9% 7191 © & 59
PR # fSurciic 7 g d1hd T8l s, 39 SR ¥ &I T8 A @ 21 # 39 Wdg § v
Bl Al RUIC &1 Ieoi@ BT a8 § Sl Al U8 T Sl Bl 8 -

There has been ideal investment of Rs. 133 crore on provision of anti-collision
device. The performance of ACD installed is not satisfactory. The working of the
ACD and its utility across the Indian Railways may need a review.

AT AT H Sl SMTSHR 8 T ©, SN Yol 9l @ © ofhd 3Muad! fSurcsic gt
DIATCIS (SATSHSt ge # ga1 G & el &l § FA1 St | e ared g b g9 Pl
HH T/ TS T AR I HH BT HY Q1 fHAT SIREm?

Y FA (FE FEAT aol):  Tede Heledl, § SrUaTel St &l W g 6 S=M U swIce
FIET gOT e 9 94 T8 © {6 1000 & B9 e ®R T €l The number of

accidents in the Railways has decreased, but if there is even one death, then also it
is unfortunate. Railways is a transport business. Every year, as you all might be
aware, approximately 1,30,000 people lose their lives because of road accidents,
but even in case of big railway accidents the loss of lives is somewhere in the
range of 200 to 300 people. So, Railways is passenger friendly. But if there is one
death also because of rail accidents, then we are sorry for it and we apologise for
that.

In the first part of the question the hon. Member has mentioned about the
death of 1000 people. Now a days there are a number of TV channels and we can
see even if there is a death of a buffalo because of an accident. Of course, we want
to say that it is good as such things are brought to our knowledge immediately.

If one would compare the figures of death for last year and this year, then it

would be seen that from May 23, 2008 to 30 November, 2008, the number of
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deaths because of rail accident was 40 and from May 23, 2009 to November 30,
2009, the number of passenger deaths because of rail accidents other than on
unmanned level crossing accidents is 31. So, it is on the decrease and not on the
rise. But death due to rail accidents is unfortunate. If one would compare the
figures of train accidents because of collision, derailment, manned level crossing,
unmanned level crossings, fire and other miscellaneous factors, then one would
see that the figure was 463 some 10 years back and now it is 102 till November,
this year and this has been possible because we are developing our safety systems
in the Railways.

Madam, in the year 2000-01 when I was the Railway Minister I ordered for
this anti-collision device and a provision was made for this because I was very
much concerned about safety. After that only a stretch of 1700 kilometres in the
North Frontier Railways have been covered so far. There are three proposals for
this in the South Central Railways, Southern Railways and South Western
Railways.

But I feel that anti-collision device is needed. This matter is very sensitive.
In India, it is available only with the Konkan Railways. The Konkan Railways
have set up the anti-collision device in the North Frontier Railways but there are
some technical problems. After we develop the system, the Railways will decide
how to proceed further. I do not know why it has been delayed. But I am also in
favour of that and we have to do it.
St T UHIET AT ¢ Heledl, S fUwel ATl § Sl JEIf B A1fey off, 98 e g3 | A
AR IAHIR RE § AR I.T FATHT AT SRl T80 8, ARl DI YR&T SRl ©§, W1 I8
AT gl # HA S P ared g 6 fUed uie arel & sfeR Xdd B AT E@m @
STeal R@l, offhd 3D IR I §ARCHT PRl o1, g8 ol (b1 ATl giram & Sigi W 34 A
fearseet v W €SS A1 S =@l dl off iR [ gAde e @ foy, SEd
IMISHR & T ST U1 SMTep! Yetbe BT T, 98 U1 [ aRe 4 a1 ol 11 gl § I8
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ST ATEdl § o @R a $9e fY Is T Bed SO/ & A1 TR aiues! a8l Rl diferdt
ECRGIRT

FAR AAAT qO1 ¢ HBIG], IB 91d 99 © B S-PlaiTelior f$arsd iR Auct #ed # -
Sl T8 BT & 6 O B YRIST B & A1 T oGSl A B 8H DI B g,
<If we do not have the long term policy. ST 1St fSurcie &t dieeH W Brit €1 We

have decided this time that we have to go ahead in terms of short-term vision and

long-term vision. 84 <IN 3 dTel 10 AT H $H R SIRI STl DR il | 39 8H 341 |
W B A1 37 drel feAT # 39 SR R 9ahd &l We will do it and this is our
commitment.

$ft geia Re @ AEEw, # AR W3 S A A8 HE Aredr g A sSKl I ST g SR gerdl
&5 ¥ 9IS YR Fadl oft| ool #AT St a1 W& off f6 suR ure | e difodt e 2
Ay WRHR 9 2004 A 2009 TP UiE AIel W61 AR (@ B A Ui el & g 21 et 59
X H 7 diferdl 87 3MY 31 el & oy dierd 1 89N &3 ORI ¥ al UeRitse 8l gb
g1 3MMUPT AT HI FT HRIHA ©2 AT 901 & & [ N 3« H Y-prefedor feaga am
ARy, Afh T8 Well BB Yord #H Tl AU (U Ul HIYUT § Fgl o f&F &9 Jux fyapreiy
3R S9H uiE |ra &1 faaver < f5 g S IR d-dermedve & forg & R g @ 9'
R o 3R SR o A1 gl oii? G T &ART 82 3 Ui ATd § Hei-dhal, i A
&9 H 3R D ¥ SIS § 39 I8 M| HYAT MY /b IX H Id18y|
FUNR FEAT S 2 HelQdl, I8 A 99 © (b U-plerelie fearss Al waRR # |
SHH 500 WNT HIH PR L ol IAH 37 DM Id @1 &, o there are some technical
difficulties which I cannot disclose here. ¥ Sl <feeber ara 21 AMAT BT AT
g forg 2w griRe wR 21 For every fifteen days, we hold the meeting on Safety to

Review it. I hold meetings of the full Railway Board to look into safety measures.
We have also decided to appoint a Special Officer at the level of DRM to take care
of the safety of the passengers. 3MUY 8l & S DU R, BT 3 A HERR H
TN | TS e, Arseq 3R 918y d¥ed d oM & fov 127 s &1 ®s it Tare foar
gl 399 forg ok +ff ofrsr &1 uRede o= I8 81 I8 4as VoM ¥ We-3/@d U= H 8, 60
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fpeficr § 2 93 fpadled § 8 o—=s & it 50 fhodlcd & g <fps &9 a1 @red €
IT R 3T Yod # B 7 39 fory w1, Red w3 R <eit § ¢ diewes
Rey 8 S0 TP TP Bl BIUeId AHiaod g9 B oToxd 2l SfeIT § T 8 A1

A ©, ol I ATST 37 T 8, 39a foi¢ we will take full care of it and then
we will go in to do it in every Railways. An amount of Rs. 13,000 crores may be
required to be allocated for this matter.Ethe Finance Minister gives us support,

we can do it.

o S AR ¢ srewe Heedl, fo geer &1 faaRer /3 St 4 SR # fan B, #9 98t Smew
<@ # gar |redr g 6 ue usq] A1 I8 © 6 Ul gEeAy | @, 9 vy # s st
AR 4 qarn gl U8 Sifoer fSaew & JffaRad SHesed iR Sy @ Samrars
BN A U fImed g1 31 S99 fadhey &1 89 domel W €7 SHel BM & 915 9] HRATg
Bl 87 A9 <@ 5 ST geedT 7Y} W gs, 98l 9y ysdll RW S99 &5 D Ol [ |qH
&5 A 3T STgl, d & ol ¥ 370 MR Hhrady, BT feargat ofd) anft 4 o &l
T 3R SH®!I SIH aTs | T I S H ©el ¥ Y| 2003 § Udh TN &I g of fh
400 HRS BYA Bl AN H 8F T IS §91 I8 © 3R Yeb SHRoIA1 R T 89 @iefdl,
140 fHARIER U Hel B Ueh o 89 I10I Sl SHRoI=1 R &1 gfaer g4 <l § go
aredl g f 2003 # S €WOT @ TS ofY, WS fRATAT H 3@ q% R AR a9 b T,
SO R § 3 o R el 87 §9 QX =1 9 89 ds o1 @1 98 8 3R &g anT
a9 ot ff ywifad 1 # S e g 6 S fo onfl 9 R eraRen @t TS 27

FAR T qoit: o, U BIg 10 el 2] 3R Bls URie< Bl © Al It is the duty

and moral obligation of the Ministry of Railways to send accident relief trains,

along with all the medical facilities. We have coordination with the local hospitals
also if anything happens. & @@ a1 2 & & 98 78 <@ 2 & @ A1 e

yIgde € I1 RAeT $9ar o, It is the duty and responsibility of the Ministry of
Railways. They have to take full care of the passengers. 3FR 3MU&® U VI Pig
W STHERE 8 A1 84 QY| 3FR B4 U e 9 &) gs, $W =T Al gar AT
TRl STfErpII T MR GaAT 1 Xl T §911 BIc ol &, U H Railway becomes the soft


CS
ontd. By k1


03.12.2009 26

target. 399 1 fd@ma 2Khl 21 Please cooperate with us and if there is any particular

information, you bring it to our knowledge and we will take necessary action.

MADAM SPEAKER: Question No. 206, Shri Bishnu Pada Ray — not present.
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(Q. No. 207)@

St SETSter el Srede WEIGAT, WX Q¥ H WIpfad I BT IUANT o AHT | I W& § 3R
W H IE TP AR SEN & w0 H MU 5l oSl IX <91 3§ @S oNgdl IRyl faq
afafeT 9gar o Je1 21 AT o A © 6 IR 7 WA A1 © {6 we osd & SAed |
IS U S YHRHROT SN 8, IWH I 8l Re! &l clfhs Sa-o1d SN gl 8, &N A
Hedl ¢ [ SI9 I &1 fadr 8O A1 IFH S AN e ©, 98 ANd Hed HH BRI 3
W T GHI WR A B B 5 ghg Bl 8, STNIRT IR B | IRPR DI A1 AT §
IE IYHIRITIRG 81 gl B ARBR A AT d18d & 6 9 WTpfads A9 ST o=t oot |
IC T B, TS 3T BT THHT - H ol 9 9¢ & 2, i off i Swwre wee € &k
IR-IR JIg(G 1 & 87 R AHR HIs VA TdHiad I ST AT FAg i SuHIe &
uet H B 3R ST DA Ml W UIpiad 1 Hel?

st fofm wae @ T 9@ wefae T SErT &1 ware ®, 98 U AT € Off g Q9 § oA
AT § W § 3R I8 9gd O WA A1 o1l §l 39! oAt ff 9gd =mar 21 anft g
éﬂﬁwagﬁaﬁmﬁ?ﬁ%ﬁvaﬁaﬁ?wﬁwﬁgﬁﬁwﬁlzﬁwaﬁ
g W A dredl § 6 I SE-OTIE o1 @ WGR @1 AN 7, e forg gfearsoreE
giferi & 51 ST J9 qarn {6 I9H meafieddt W ureR ddeR 2] BN oF A S I Iude
g% o, S T TR HAIMEIE R UER a1, U ARBR AR S DI 11 TR BIS DI dad
9 B Uil Bl aog A BNl ax1 89 Dldl, 9T TG =T Aol R U B | S8l dh
HIECATGOR BT WAl 2, ST 41 Sl I & O W@l €, 76 g < JRAT IR-GAH Icd1& 8T
TUY RPN 3R I Bl IR BN BIS B gdd arfl| 3= g gl A9 & o W@ g, Bl
gRT S #=fes €, I & o <& 2| Ao oY ia-ia 9 a1 T8 ugdl, R 99w A
TgaTE S & ¥ 1 Weqe F 2 3R a9 DUl (UrsY R W) Ridledd aike ger Ry
ST BR # & 99 Bl 9sy | A9 ferh iR Al a7 Rieler o # S sRyfaen Bkt € Sew
PehRI fArTT| St BIC ST 50 &R THUAS! SXiHTel Bl €, SWH I B HIAT 950 B
B, S [l W WBR 7 TAlD e AT 8 dlip BIC IR T 499 U, S5 T I Pl
HrEer el o 9% O &R W A9 &R g el
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2 ST W ¢ e HEIGYT, HRA WRDR I WHiad 19 &1 e T8 il 8, YUud &
HeTH ¥ (TSHIFRES w159 #Aahiod), SHH § WRHR A ST aredl g 6 A A1 Iod T B
g, S SdTeA NI e 31 fh-fobT Hel 1 XM Siied € 3R I 18 b Hod bl
fRefor s 82

M fiftm wre: den, W@l 9% iTH 9 @1 WaTd U8 89X o¥ H a1 8 aRed
HHfTT off - MU US 3ffTet sfSan, =8l &1 89 T i AIfHe X od | WRPR
I T S ot 3R 9 g8 W AW iR O BT AT B A 3 I el wmRdifen 7 S
H TR T oY SR T A STy W T8 g8 | 3fifoy WRaR 7 a7 T fHa 5 gdew

M FRe @9 W), a1 9@ @@t Mg, a7 W aF B & Snedt| § I8 |9 2005 |

Ugel BT 9T X1 E| W 2005 H IE W@ T, WHR Bl o4 fF 987 i & W A9 U
IS S I g, O gy oiiR offgat Sfear &1 agd @rer Bar 21 SUd! SRR "I i
B @Y A1 98 W H Ul qa1 § 6 W 2006 H PG IR BIR PRSPl AN
MU DI gall, HRIfh THYH I 9 & STk W Iqal I8 off & Y| 3R 3
I °1¢ W T @ S R I gt &1 gWfed @ fomm| 9 W SR dredred @l
HXA], ST T8l g | ST aog W BRI N Ued®H fge 8| safay # 3mud! 9ar &1
g f5 viiga 9 957 Ol ¥ &9 QA SeR W AR HE o @ gl 3R I §S <ifae
& <Rl H forar ST a1 12 STeR {e Bl &R W d8 < Ol Wl 8, S[did AT 80 SIeR D )
B Bl AT FHS Ahd © (b ARBR fhaT =1er Il & 2l

2 I PAR TS : el HBIGA], H 37U AEH ¥ Yeb WIHRY Aredll § (& a1 gdieH
TS 1.8 SIeR I a1 o, IFSD 915 MU RS U 7 4.2 SR RYfe T o, <
Remde ufeeies Aaex SieRSfBT &1 a1 S @1 o1 SUS 916 98 A DI adb M| &
TSR & ATAR A AHR BfdTe & AW YKIG G B © 3R T 44 WA TR B
& oIy A %8 81 Sy USfAfives ursw Aafod # Sl 1.8 STeR a3 bl o, &1 I8 R
3MH WS 78! AT 3R TR BIRE 3MH WSHH AT Al 44 TRAC g™ B FIT oewd of? &
3T el el g o qolﬂcsﬁtﬁmscr%lﬂ3ﬁ?H|q§cm$raTﬁaé_v{H?aﬁﬁWﬂT%ql|§|

RG], SUGT S W AW B, I8 HopR B e @iy, Safe st ifd & srgaR
T8 A UregeR @ e w1 71 afe T # @l @, @ 8 doa) 99 R IR 9ad B


SB
1cd
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S WA & MY Y Y|

2 A HAR &1 ¢ 7euel wEledl, § U U @ gl # &w e g b afe Aifa F @wrlt g, @
S R fHar o1 wohar g, Afea afs ua § @rlt 8L 91 IS B T8 SR Gl # A
HH St § gB Aredl € 5 R SHST AW SR B el e a1y Sk oy Ut -
faxiel fifey 1 SIS A1 TE?

AN fofom s @ srege wEew), St fb A9 orfl garn 8, U Big SH-faRiet ifd wReR
B TS 2 AT g g B IR A ff A o R TRE. 9, ol & Al ¥ 9gd 9%l o
SEl db SN.UASHLAL B WA ©, 98 UQifelmH HATW b N, oiifsT duay. gl
S.UA.SLAL. BT 97 WRC 19 THL.UA. Bl &= R & SR 8, S b HAq« 2 SleR & AU
dodil Bl I8 STdSI FS S H H Had 12 SleR Td1 §, Sdfd fRGT ATde H TS
I @ &R 9gd el gl I I 3 WA Idhd ¢l Wl ' AT @ us T 6
3ifeexifed Wel & a1 <9 &, a9l Al 89 I AMD ah BN |

HqRIGdT, Sigl db HH-Y SxT BT JdTol T fb a8 HRe @ W & a1 781, & qarn
e § fh 98 IR W W g, I8 99 [dagd dd 2l THLgH. I dRe W W § 3R
g S & A9 forew wadt gR1 gdigE. A & T2 oY, 98 ol 9% R 2 oiik anft oft
§ S <@ Bl B, RIS &1 IRATd SRR B, RIfP AT B M-S UTSAT B, NSIT-3TeTT
I & 3R ) aoig | 3T WIS 3l 81 HTerd &7 Ol URAd §, S dd-e ad Bl |
a8 cR® e & Reier R foar w3 & 6 RSH fHar Sy, 7R S A 96
0 ® 2 fF 44 TR 9, d91 T 21 TN uar T8 FE F 98 G 2, I8 Nagpd Toa
gl 7 f5l ' A wd 78 21 SHH g Wed axal g 5 v 8 el
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(Q. No. ZOS)E

St wen A g A seme wEen, A WA S @1 S SR 0T gel B, Sud
AR H&l & It U9Id DI b BT & g I Hiedre o U 7 fawar, 2008
BT 3R GERI 24 B, 2009 B! &N BT T¢ &1 37 S W8T DSl Bl =N & 1,
S I H UE o fh 2 6 SSIRiens Us U9 sfidsl & SJdR Se-9[d, 2009
3fafd & AN e faid # Sfer H fUsd ay &1 g4l sfafd & Joie § 20.41 WA B FRmEe
ag 2l

Y WRIGAT : A TG, Y 98 A 991 3| AT HuAT AW 77 iy

A En Aew R wEEI AES ¥ fuen & fou 911 AT 9w & dage o1 fREe
TS B, ISP T BRI 27

SHRI DAYANIDHI MARAN: Madam, I would like to inform the hon. Member,

through you, that it is a fact that due to the global recession there was a decline in
the exports. The Government has been quick to act and from December, 2008 we
have announced several stimulus packages to promote exports. As I said in my
statement, there is a decline of minus 20 per cent in dollar terms and if you
consider it in rupee terms it is minus 6 per cent. Moreover, we have to wait for the
economies of US and Europe to improve. The recession there is on the decline and
we are seeing a positive trend.

MADAM SPEAKER: Hon. Member, please take your seat.

it en Hiew RYE @ weedn, 99 2007 H AfPae 99 U9 FRllfa SUR W MRA &1 IR @
AR T H 4 ¥faw SR Falfa # 28 ufed &1 R o1l 39 R fawd @R 4 9Rd
HI RIM TG § Aqdt AR FAlfeT # ga1 o1l § 3fve "eqd § A1 #241 7eledm | ST
aTEdT g 5 ot Aftas qoR # 9Ra fora RAfa # @t 872

SHRI DAYANIDHI MARAN: Madam, we would be, at least, in the fourth or fifth

place in exports. Again, the question should be specific. If the hon. Members asks
a specific question relating to a particular country, I can answer. Otherwise, I

cannot say the overall position.
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MADAM SPEAKER: Yes, it has to be countrywise.
Shri Ramesh Bais - Not present.

31
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12.00 hrs.
(Q. No. 209)
st g8 a9 : A StemeT Sh, U SN HAl HelGY &I oAl §, S9Y sHdl Y © fh o

Ficaed QA S &, ITH! okal wWiern A= wwersil & A1 yrgde SRl § &1 qahd ©l
4fh WA BT MG B, SAfY # Had T a1 el aedl g b I I AT g, DT
WHR T 3P IR WHRI B, ared ey § ff I8 a1 3, 78 Ws for 2. (2rqem)
et wRET U oy gfsd, WY 9A @ &

S B e @ MU TH Gaure AT 8, MY I/ AT BRI BT Hoed Yo il
st Rt wre: 'l 9@ Siifee &1 ware &, 9gd 9 U gEg 8, R as giieEa e
SR % 98 9 @A gal 7 SR fhaar wd gan Tl Aedic HHST B B, FOH WER B
Rororoefess B € 3R ugel mfiedr & SRt ® £ oiffSe oR o= @ @1 9% 3 B
FAH WUSS Bl TSI HF bl faar o g1 9 aig W1 PR b &1 gfen &1 ar
fooft 1 Rrepraa & o g gvr Y fifee wwrar S € iR Y fean ot < <@ 2

JSUE HASAT : U Blol FAT & 717
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12.01 hrs
PAPERS LAID ON THE TABLE
MADAM SPEAKER: Now papers to be laid.
THE MINISTER OF LAW AND JUSTICE (SHRI M. VEERAPPA MOILY): I
beg to lay on the Table:
(1) (@G A copy of the Annual Report (Hindi and English versions) of
the International Centre for Alternative Dispute Resolution, New
Delhi, for the year 2008-2009, alongwith Audited Accounts.
(1) Statement regarding Review (Hindi and English versions) by
the Government of the working of the International Centre for
Alternative Dispute Resolution, New Delhi, for the year 2008-2009.
(Placed in Library See No. LT 929/15/09)
THE MINISTER OF STATE OF THE MINISTRY OF CIVIL AVIATION (SHRI
PRAFUL PATEL): I beg to lay on the Table a copy each of the following
Notifications (Hindi and English versions) under Section 14A of the Aircraft Act,
1934:-
(1) The Aircraft (15" Amendment) Rules, 2009 published in
Notification No. G.S.R. 757(E) in Gazette of India dated the 16™
October, 2009, alongwith an explanatory note.
(i) The Aircraft (13" Amendment) Rules, 2009 published in
Notification No. G.S.R. 744(E) in Gazette of India dated the 12"
October, 2009, alongwith an explanatory note.
(Placed in Library See No. LT 930/15/09)



03.12.2009 34

THE MINISTER OF STATE OF THE MINISTRY OF CORPORATE AFFAIRS
AND MINISTER OF STATE OF THE MINISTRY OF MINORITY AFFAIRS
(SHRI SALMAN KHURSHEED): I beg to lay on the Table:

(1) A copy of the Competition Appellate Tribunal (Salaries and Allowances and
other terms and conditions of service of the Chairperson and other Members)
Second Amendment Rules, 2009 (Hindi and English versions) published in
Notification No. G.S.R. 827(E) in Gazette of India dated the 16™ November,
2009 under sub-section (3) of Section 63 of the Competition Act, 2002.

(Placed in Library See No. LT 931/15/09)

(2) A copy of the Annual Report and Audited Accounts (Hindi and English
versions) of the Institute of Company Secretaries of India for the year ended
31% March, 2009, published in Notification No. F. No. 104/29/Accts.-Report
of the Council- in Gazette of India dated the 16™ September, 2009, under
Section 40 of the Company Secretaries Act, 1940.

(Placed in Library See No. LT 932/15/09)

(3) A copy of the Annual Report and Audited Accounts (Hindi and English
versions) of the Institute of Cost and Works Accountants of India for the year
ended 31* March, published in Notification No. G/18-CWA/9/2009 in Gazette
of India dated the 23" September, 2009, under Section 40 of the Cost and
Works Accountants Act, 1959.

(Placed in Library See No. LT 933/15/09)

(4) A copy of the Annual Report and Audited Accounts (Hindi and English
versions) of the Institute of Chartered Accountants of India for the year ended
31 March, 2009 published in Notification No. 1-CA(5)/60/2009 in Gazette of
India dated the 30™ September, 2009, under Section 30B of the Chartered
Accountants Act, 1949.

(Placed in Library See No. LT 934/15/09)
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(5) (1) A copy of the Annual Report (Hindi and English versions) of the
Central Wakf Council, New Delhi, for the year 2008-2009, alongwith
Audited Accounts.

(i1)) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Central Wakf Council, New Delhi, for
the year 2008-2009.

(Placed in Library See No. LT 935/15/09)

THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND
FERTILIZERS (SHRI SRIKANT JENA): I beg to lay on the Table:
(1) (1) A copy of the Annual Report (Hindi and English versions) of the
Hindustan Organic Chemicals Limited, Raigarh, for the year 2008-2009.
(i1)) A copy of the Annual Accounts (Hindi and English versions) of the
Hindustan Organic Chemicals Limited, Raigarh, for the year 2008-2009,
together with Audit Report thereon.
(i11)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Hindustan Organic Chemicals
Limited, Raigarh, for the year 2008-2009.
(Placed in Library See No. LT 936/15/09)

(2) A copy each of the Statements (Hindi and English versions) explaining
reasons for not laying the Annual Report and Audited Accounts of the Bengal
Chemicals and Pharmaceuticals Limited for the years 2007-2008 and 2008-2009
within the stipulated period of nine months after the close of the respective

accounting years.

(Placed in Library See No. LT 937/15/09)
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THE MINISTER OF STATE IN THE MINISTRY OF TEXTILES (SHRIMATI
PANABAKA LAKSHMI): I beg to lay on the Table:

(1)

)

3)

4

(1) A copy of the Annual Report (Hindi and English versions) of the
Powerloom Development and Export Promotion Council, Mumbai, for the
year 2008-2009, alongwith Audited Accounts.

(i) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Powerloom Development and
Export Promotion Council, Mumbai, for the year 2008-2009.

(Placed in Library See No. LT 938/15/09)

(i) A copy of the Annual Report (Hindi and English versions) of Indian
Silk Export Promotion Council, Mumbai, for the year 2008-2009,
alongwith Audited Accounts.
(i1)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Indian Silk Export Promotion Council,
Mumbiai, for the year 2008-2009.

(Placed in Library See No. LT 939/15/09)

(1) A copy of the Annual Report (Hindi and English versions) of
Institute of Textile Management, Coimbatore, for the year 2008-2009,
alongwith Audited Accounts.

(1)) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Institute of Textile Management,
Coimbatore, for the year 2008-2009.

(Placed in Library See No. LT 940/15/09)

(i) A copy of the Annual Report (Hindi and English versions) of Wool
and Woollens Export Promotion Council, New Delhi, for the year 2008-
2009, alongwith Audited Accounts.
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)

(6)

(i1)) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Wool and Woollens Export Promotion
Council, New Delhi, for the year 2008-2009.

(Placed in Library See No. LT 941/15/09)

(i) A copy of the Annual Report (Hindi and English versions) of
Handloom Export Promotion Council, Tamil Nadu, for the year 2008-2009,
alongwith Audited Accounts.
(i1)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Handloom Export Promotion Council,
Tamil Nadu, for the year 2008-2009.

(Placed in Library See No. LT 942/15/09)

(1) A copy of the Annual Report (Hindi and English versions) of Man-
Made Textiles Research Association, Surat, for the year 2008-2009,
alongwith Audited Accounts.
(1)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Man-Made Textiles Research
Association, Surat, for the year 2008-2009.

(Placed in Library See No. LT 943/15/09)

THE MINISTER OF STATE IN THE MINISTRY OF STEEL (SHRI A. SAI
PRATHAP): I beg to lay on the Table:

(1)

A copy each of the following papers (Hindi and English versions) under

sub-section (1) of section 619A of the Companies Act, 1956:-

(a)

(1)  Review by the Government of the working of the KIOCL Limited
(formerly Kudremukh Iron Ore Company Limited, Bangalore, for the year

2008-20009.
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(b)

(©)

(d)

(e)

(1))  Annual Report of the KIOCL Limited (formerly Kudremukh Iron Ore
Company Limited, Bangalore, for the year 2008-2009, alongwith Audited
Accounts and comments of the Comptroller and Auditor General thereon.

(Placed in Library See No. LT 944/15/09)

(i) Review by the Government of the working of the Rashtriya Ispat
Nigam Limited, Visakhaptnam, for the year 2008-2009.

(1))  Annual Report of the Rashtriya Ispat Nigam Limited, Visakhaptnam,
for the year 2008-2009, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

(Placed in Library See No. LT 945/15/09)

(i) Review by the Government of the working of the Hindustan
Steelworks Construction Limited, Kolkata, for the year 2008-2009.

(i1))  Annual Report of the Hindustan Steelworks Construction Limited,
Kolkata, for the year 2008-2009, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

(Placed in Library See No. LT 946/15/09)

(i) Review by the Government of the working of the MSTC Limited,
Kolkata, including its subsidiaries for the year 2008-2009.

(i) Annual Report of the MSTC Limited, Kolkata, including its
subsidiaries for the year 2008-2009, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

(Placed in Library See No. LT 947/15/09)

(i) Review by the Government of the working of the Sponge Iron India
Limited, Hyderabad, for the year 2008-2009.
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®

(2

(h)

(1)  Annual Report of the Sponge Iron India Limited, Hyderabad, for the
year 2008-2009, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

(Placed in Library See No. LT 948/15/09)

(i) Review by the Government of the working of the MECON Limited,
Ranchi, for the year 2008-2009.

(1))  Annual Report of the MECON Limited, Ranchi, for the year 2008-
2009, alongwith Audited Accounts and comments of the Comptroller and
Auditor General thereon.

(Placed in Library See No. LT 949/15/09)

(i) Review by the Government of the working of the NMDC Limited,
Hyderabad, for the year 2008-2009.

(1))  Annual Report of the NMDC Limited, Hyderabad, for the year 2008-
2009, alongwith Audited Accounts and comments of the Comptroller and
Auditor General thereon.

(Placed in Library See No. LT 950/15/09)

(i) Review by the Government of the working of the Manganese Ore
(India) Limited, Nagpur, for the year 2008-2009.

(1))  Annual Report of the Manganese Ore (India) Limited, Nagpur, for
the year 2008-2009, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

(Placed in Library See No. LT 951/15/09)
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12.02 hrs

40

MESSAGES FROM RAJYA SABHA
AND
BILL AS PASSED BY RAJYA SABHA*

SECRETARY-GENERAL: Madam, I have to report the following messages

received from the Secretary-General of Rajya Sabha:-

(1)

(i)

2.

“In accordance with the provisions of rule 111 of the Rules of
Procedure and Conduct of Business in the Rajya Sabha, I am
directed to enclose a copy of the Legal Metrology Bill, 2009 which
has been passed by the Rajya Sabha at its sitting held on the 1%
December, 2009.”

“In accordance with the provisions of rule 127 of the Rules of
Procedure and Conduct of Business in the Rajya Sabha, 1 am
directed to inform the Lok Sabha that the Rajya Sabha at its sitting
held on the 1* December, 2009 agreed without any amendment to
the Workmen’s Compensation (Amendment) Bill, 2009 which was
passed by the Lok Sabha at its sitting held on the 25" November,
2009.”

Madam, I lay on the Table the Legal Metrology Bill, 2009, as passed

by Rajya Sabha, on the 1* December, 2009.

* Laid on the Table.
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12.02 ' hrs.
STANDING COMMITTEE ON EXTERNAL AFFAIRS
Ist and 2" Reports

simet g et (Rfden): #Ee, # ool wmell e =l |@fifa & Freefeieaa
gfcrde (fe=t o SISl HwehRvl) U BRall &
(1) vt WA SR AT BT 99 2009-2010 BT IEFT B ARN & IR H UgAT

yfdaed (1547 e w40 3R
(2) facwr H=Ter @1 a9 2009-2010 I T BT AN & IR H ORI ufddad (1547
A ) |

12.03 hrs.
STANDING COMMITTEE ON RAILWAYS
Ist to 3" Reports

SHRI T.R. BAALU (SRIPERUMBUDUR): I beg to present the following Reports

(Hindi and English versions) of the Standing Committee on Railways:-

(1)  First Report on Action Taken by the Government on the recommendations/
observations contained in their Thirty-sixth Report (14th Lok Sabha) on
‘Demands for Grants - 2008-09 of the Ministry of Railways’;

(2) Second Report on Action Taken by the Government on the
recommendations/ observations contained in their Fortieth Report (14th
Lok Sabha) on ‘Review of Plan Performance and 11th Five Year Plan
Projections’; and

(3) Third Report on Action Taken by the Government on the
recommendations/ observations contained in their Forty-first Report (14th

Lok Sabha) on ‘Review of Special Railway Safety Fund’.
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12.04 hrs

STATEMENT BY THE MINISTERS

Issue of radioactive contamination of drinking water at Kaiga
Atomic Power Station

THE MINISTER OF STATE OF THE MINISTRY OF SCIENCE AND
TECHNOLOGY; MINISTER OF STATE OF THE MINISTRY OF EARTH
SCIENCES; MINISTER OF STATE IN THE PRIME MINISTER’S OFFICE;
MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS; AND MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI PRITHVIRAJ CHAVAN):
Madam, Kaiga Atomic Power Station near Karwar in Uttar Kannada District,
Karnataka has got 3 nuclear power reactors and fourth one is under construction.
Service building for the Reactor Units-I & II is a combined building. The service
building is separate from the reactor building and consists of
electrical/mechanical/instrumentation shops, chemical labs, health physics unit,
decontamination centre, clothing cribs, change rooms, etc. The radioactivity levels
are regularly monitored even in the service building as part of the normal safety
procedures. Urine samples of the employees are also routinely tested as part of this.
On 24th November the results showed "higher than the normal" traces of tritium
(heavier isotope of hydrogen) in the urine samples of some of the personnel
working in the service building. Following this, checks were made on all plant
systems of the Reactors and radiation levels were found to be normal. There was
no radioactivity release to the environment or public The search for source of
contamination zeroed in on a water cooler located in the service building. The
water cooler was found to have contaminated water. It was immediately sealed

and put out of service.E


RCP
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2. Urine samples of about 800 personnel working in the area were analysed
and 92 were found to have tritium content "higher than normal". In the event of
uptake of tritium by the human body the flushing processes of the body like
urination, perspiration, and excretion, brings down the excess tritium. This process
can be hastened through medication. Immediate medical attention was given to the
affected people and the workers are now attending to their normal duties and no
one is hospitalized. At this stage two persons are having tritium in their body that
can cause their extrapolated annual radiation exposure to marginally exceed the
Atomic Energy Regulatory Board specified limit of 30 millisievert per year.
However, even in the case of these two persons further medical management will
bring down their potential radiation exposure to less than the AERB specified limit
in a short time. (The limit prescribed by the International Commission on
Radiation Protection is 50 mSv per year, whereas AERB has prescribed a lower
limit of 30 mSv per year as a matter of abundant caution.)

3. The NPCIL constituted a committee under the Chief Superintendent to go
into the details to identify the cause and come out with reasons and remedial
actions. The interim report of the committee indicates that some heavy water
containing trittum was deliberately added to the drinking water cooler with mala
fide intent.

4.  As regards the investigation, the local and central agencies are at work and
the evidence like log books, close circuit TV footage, analysis of water samples,
etc. are being used to ascertain the facts. In view of the initial conclusion regarding
the possibility of mischief by an insider, an FIR has been filed on 1¥ December at
local Mallapur Police Station. Action would be taken against those found
responsible for the incident.

5. In summary:

- All the plant systems are operating safely. There is no damage to the plant

whatsoever. There is no release of radioactivity to the environment. There is



03.12.2009 44

no effect on the health and safety of the public. There is no breach of security
of the plant.

- The limits of exposure of radiation workers in India are specified by the
Atomic Energy Regulatory Board (AERB). The AERB limit itself is more
stringent than the limits prescribed by most countries. The exposure of the two
radiation workers is currently assessed to be marginally above the AERB limit.
However, as the normal biological processes continue to discharge the tritiated
water from the body regularly, the final exposure will get reduced with time.
All workers continue to be on their regular jobs.

- Help of local and central agencies has been taken and the evidence available
(log books, CCTV footage, analysis of water samples, etc.) would be used to
identify the culprits. An FIR has been filed on 1st December, 2009 at the local
Police Station.

- The processes, procedures and human performance aspects of all Stations of
NPCIL are being reviewed again to carry out reinforcements as appropriate.

(Placed in Library, See No. LT 953/15/09)
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# I FAR TS (ST H1S): el HBIGA], BH SUBI FlRBbbe e &l ... (Faur)

st g ot (fafeem): S feq o wer d qardd S o1l .. (@)
et AEGA : 3T AIfed § AR

... (@@e)
AN I PAR TS @ LUl A, B4 FIRMBBIA AMRY| .. (Taqer)

& ABIGAT : T W0 FARBDH T8l 81| 3 Y Y& R S &

.. (o)
S GEAT @RI ¢ el Sfl, A9 &1 e &1 987y < AR .. (9gT)
T FEGT : 3T IFD folg Alfed T Gl
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A FEGA : GATIH 98 S DI YA Y& H GA1 o, {7 IT Pal ol

.. (o)
J1eeT HRIGAT : SIb 8, 3T 46 S8y
.. (e
et ARG : JAIH g Sfl, oy i 95 gyl #9 I% Pe 2
.. (e

it vt e : st WRIGA, AN WiEC 3N SR B ... (J[@EH)
A& HEIGAT : Y TR ¥ WIST 3B TR 7 Iargy| 3741 Y 93 15T
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e WA : Jaraw 48 SN, U 3T $B Hel ol
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.. (e £ |

st Ao freuw ¢ srege Here, Ife su | S @l gaRe a1 & 8, A # ST e
5 o gomam g St 7 Aifew fen 1. (ragM) Jorm g St dld, 399 991 ®Is Uy
TE &, offee # R B B a B @ 2. (FaE)
L& HEGT : 37T §3 TSV H I H Hg {371 ol

(o)
£ Ao T @ YDA dolc & WY T8 8 Fhdll... (Fa8F) FR $B HAew@yul (9 &
a1 S foy gete ol =R ... (gaem)
JNeheT AEGAT @ 37T W S 2 6 S/ QM 9o §1 I weR A U I e @ gl

. ()
5t Ao Fremm: sy weledl, 'R W A 2. (F9dH) B R T8l g S JE
2l... (c7aem)
3TeAE WEIGHT : YD] BHAT YN ©, AT SHLM ATl & 3TYDT AT STg|

... (cTaym)

Je& ARIGAT : 37T I3 S8y

. ()
e HEIGAT : H SMUD! I AR § [ Y USR H Sl AR &, 98 [ a8 4 WIhR Bl
fSAfher W= 2 3R B9 delc &l Wi Jawell @l 21 doic & qrave Ale DIs 9gd ol (9
g1 A1 89 3@ forg ot wae™ w@d £1 ]F &1 JEg gl

... (agm)

it gomaw Rig e @ ey wRIeyl, ... (FadT)
el weeAr ¢ gorad g ofl, 3" Ush fiMe g 9 g Wiy ol R gd o9 g
Bl T YT AT, T AHI AT BRI A3 7 el 6 9 59 9 & forg R € fp g4
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fwg w g 989 B SMY 3R S9a oy Ife oy Aifew € 1 SIgd # qHy W0 q9 P fear
S| IS 31T A1E @ S X AR | I Gdhd 21 H SAudT I8 qar a8 Ja o

N gerw R area @ s1ege wEIEd, g9 U e diem Qi

Y AEGAT @ AP ©, AT ATST AT qred Mg, oAfh T 9§97 IR 4 qiferg | 39
qIe Y YR e Qg |

A gomm Rig aea : ey wRiew, Soil IR I fAa & IR § g DI H S A
T W@l B, 99 Ugifor #A Rell qa Wied W gl & Reemw Yfhsfae famn B uw
9gd #E@yYl WAt 8, i S1d A |aTel YOl o7 A S Wad H A |ed 7 A& A
ot 6 TSR Proet foht e # e @ Mgl U R Wed b Sfex Al 9ed, g
3ear far T SR g dR% TR B o e faan S jer 21 98 FaReT HEl
FHEATN Tl AT B TSGR BT ORI, RIS U BT JHAM 8RN Ay 89 amed
5 oMy o AT WY SR TR SRt RS dEe drelt HR S gfar @t et
SR W A b B 8, SU FERT AN ... (ger)

SHRI SUDIP BANDYOPADHYAY : Madam, I want to raise a very important

issue.
MADAM SPEAKER: Please let me know what it is. Then, I will give you a
chance. You please sit down now.

... (Interruptions)
MADAM SPEAKER: I am not aware what your matter is. I have not received any
notice.

... (Interruptions)
MADAM SPEAKER: I am not aware what it is. Let the Zero Hour go on. 1 will
give you a chance. Please sit down.

... (Interruptions)

MADAM SPEAKER: Let me also call other hon. Members. Mr. Bandyopadhyay,

please sit down. I H&R # 3R AFHRT Wy ff el aTel 21 89 U S gall o |

... (Interruptions)

MADAM SPEAKER: Shri Harsh Vardhan.
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SHRI SUDIP BANDYOPADHYAY : Madam, please give me a chance first...
(Interruptions)

MADAM SPEAKER: I will give you a chance.

sit B9 aeiF (MERWFS, $.0.): 3fedel Heladl, 3 JGH! Bl RIS Fawell & a9 S &
U 3fiR faeell 1 @A BT BH B © [ T8l A Xl &I WA Yo gl &1 /1 2010 A
ST Il TR B dTdd §, 99 99 A Nl B AT W 3R W g arell g1 Ay @
AT T S HETe B, ORI TR SU@! Al 8, 98 S Al & folg TR BT HIROT a9
& &l I 9 SR SAET WA B BRU Gl & O g4l qad § A1 FA1 St & 519 &
AR Teh [hardlcR fSUTSS Hel ol & oY HIH B # 360.28 HS BUY R GAX BH
ﬁwﬁo—oﬁﬁazﬁmzesWWW@%@@%IWMW#@%@@%IE
Sit Uferdes A1 Yael W & RET &, 99 IR W A #A O & o # ¥qee el W g

“separate cost for elevated and underground levels has not been worked out by the
DMRC.”
# 7% woee # Faid o g {6 Sl $ SdheRl ¥ Il S J@ B, et e @

ST I T, SH@ DR FT 37 STHARAT T IS O qHINSCT T8l Hx U g, gAferg A”
T[S A W T M gTad I8 8 fh TSt A arell #Sy BT AT fUBell 12 TawR o URA
ZAT| AIfeh oot Y AQY &1 S 99 B, SEH A AT IR UM WHA 98 of @ 3] H 98 gl
U SR N g, O p SUD S R 2 €, AT FHER-UA H BY @ gl I8 TR AT g
Fifh 37 W ST &1 A1 U fheidier 360 PRIs 1 & e I W9 @ & gl I8 o9
W P TG AN BT UA B, S Bl bR @A BAT O W@ 2| AT IS qrave W IqD
HATe H 39 A8 DI fQgdmd g1 # AR ST S 1 eI $9 SR SN Bl daredl §
f 39 W S STET 9T @ B @l 8, ol R Wl $ehl Ao db ke A el Bl
@B W M fdeT 7 5 fReeht # af 2010 # 89 aral SIS TR B FEAOR W@
38U 3R $9d FaTw WaTed & oy Iepldl 3aedsd dRars &l S |

ey wEeA ¢ ) e $AR - U T |

Shri K. Sugumar.

... (Interruptions)
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SHRI SUDIP BANDYOPADHYAY : Madam, we remain ignored as we are
keeping mum. ... (Interruptions)
MADAM SPEAKER: But I do not know as to what you want to talk about.

... (Interruptions)
SHRI SUDIP BANDYOPADHYAY : Madam, we have given notice.
(Interruptions)
MADAM SPEAKER: I have not received any notice.

... (Interruptions)
SHRI SUDIP BANDYOPADHYAY : Madam, the big leaders are allowed to
speak without giving any notice. ... (Interruptions) 1 have given a notice to raise
the matter during the ‘Zero Hour’. ... (Interruptions)
MADAM SPEAKER: I have received their notice, but I have not received any
notice from you. Therefore, I do not know as to what it is about.

... (Interruptions)
MADAM SPEAKER: I have not received anything.

... (Interruptions)
SHRI SUDIP BANDYOPADHYAY : I have given notice. ... (Interruptions)
MADAM SPEAKER: When did you give it? Nothing has been received by me?

... (Interruptions)
SHRI SUDIP BANDYOPADHYAY : We have given our notice. It is ...
(Interruptions)
MADAM SPEAKER: But let me know as to what it is. I just cannot go ahead and
permit something that I do not know about.

... (Interruptions)
MADAM SPEAKER: Would you let me know as to what it is about?

... (Interruptions)
MADAM SPEAKER: Please take your seat. I will call you. But, first, let me know
as to what it 1s about.

... (Interruptions)
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MADAM SPEAKER: Please allow me also to have knowledge of what it is about.
... (Interruptions)
MADAM SPEAKER: I am in the dark at the moment as to what issue you want to
raise.
... (Interruptions)
MADAM SPEAKER: Now, Shri K. Sugumar to raise his matter.
... (Interruptions)
el ST : MY 93 sy |
.. (e
MADAM SPEAKER: You always get a chance to speak.
... (Interruptions)
3eET HEGAT : 3T I3 S| MY I 3} v STy
.. (e
SHRI K. SUGUMAR (POLLACHI): Hon. Speaker Madam, out of 1,200
mechanized coir units functioning all over Tamil Nadu, 500 are based in
Pollachi.... (Interruptions)
ST, BT O19 IFRER (TIRTAW):  ALheT HBIGAT, I§ dgd WK AW 2| T8 & A A
AR SRR L ()
JeET ARG : 31T 96 S8y |

.. (e
MADAM SPEAKER: Please do not disturb the hon. Member. He is raising an
important issue in the House.

... (Interruptions)
MADAM SPEAKER: Please take your seat. Let him continue with his ‘Zero
Hour’ submission.

... (Interruptions)
SHRI K. SUGUMAR (POLLACHI): Hon. Speaker Madam, out of 1,200

mechanized coir units functioning all over Tamil Nadu, 500 are based in Pollachi.
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Most of the units contribute high volume of coir fiber for export to China and
other countries. They utilize unwanted thrown-away quality of brown husk as raw
material for extraction of coir fiber.

During the last one year, 20,000 tonnes of coir fiber was exported from
Tamil Nadu, and it indirectly provided job opportunities for two lakh workers,
especially, women. All means of coir extraction in Tamil Nadu is operative due to
the fact that there is demand of coir fiber from China and other countries. But, the
neighbouring State Kerala is not purchasing brown coir fiber all along.

A ban on coir fiber export, as is being insisted by Kerala, will be a blow to
the workers mainly working in Pollachi coir fiber industries, and it will also
cripple the new export units in this trade. There is also a good procurement of raw
materials in the offing. So, the issue of supplying inadequate white fiber to Kerala
will be settled soon. Hence, the call by Kerala for a total ban on export of coir
fiber is unwarranted.

Earlier, Kerala used to get around 400 tonnes of white fiber from Pollachi.
But, of late, it 1s getting only 100 tonnes, which is inadequate as the need is around
one lakh tonnes of white fiber per year. Eis 1s generally a misunderstanding that
due to the exports by Tamil Nadu coir units, the supply of coir fibre to Kerala has
come down. Tamil Nadu is exporting mainly brown fibre to other countries and
not white. Due to the fall in the price of coconut, shortage occurred for green husk
resulting in low production of white fibre. This is a temporary phenomenon. This
will be rectified in the month of January when coconut bumper crop starts.

Tamil Nadu fibre producers export brown fibre at a very low rate just to
provide job opportunities and also to keep the factories run continuously.
Producing white fibre or selling it to Kerala is a more profitable business for the
coir producers. Only the price fall in coconut resulted low profit or nil profit for
coir producers in Tamil Nadu.

Tamil Nadu is playing a significant role in the export of coir fibre. Out of

Rs. 550 crore worth of export from the country, Rs. 130 crore alone is from the
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state of Tamil Nadu. Moreover, with respect to coir pitch, last year, the export
amounted to Rs.85 crore, while this year the target is Rs. 120 crore.

Around 150 new industries have come up in the state. Many of them have
invested around Rs. 50 lakhs on their export-oriented units.

A ban on the export of coir fibre will affect lakhs of employees working in

these units. The problem faced by Kerala is only temporary and, hence, it is
requested that the Government at the Centre should act on war -footing to continue
the present status of free export of coir fibre from India/Tamil Nadu. Any agitation
in Kerala against the export of coir fibre from Tamil Nadu is unwarranted and
politically motivated.
M TIARM I (INHARYR) : AT, 3G S 62 Wil a1, I§ U ARFDI IR @M 8, oAfhd
el @t gred, fFam-worgd @t gad g9y e B & o937 wwe & & gl
DI AN & 62 AT dIg | I STHA B AfAGTT &6 I T8 gl STDH! T o9
IMBR ATEdl 8 T$h & A W faolel & 90 W Ugde I AN IRAF & 9 W
HIfST & W o ol 7 R 1 qoR Wi @@ ey i S @ # era e S 2
HRIAST 980 HH BT & 3IR fFA S9 Jarmasl &l U & fog a1 @1 S99 39 3§ Fams
HTedl T&dl € AT ST&Ted BT XAt Wewe-WedeNd 4gl 81 T 2 3olal & 62 ATd d1%
0 fFam FE R qHER, P R AR, HE W Si-1/1, S1-1/3, S-1/4 § I M T B
&1 M BT FST A4FT ST STl H o, ST GG e, A SIS S ARl @ Ty e,
3T I Al AXBR of W& gl T AR A fham &1 grerd faa-ufa-faT @R 81 8 8 3k 3@
3 # ¥ N & HROT MR TR ATl Al A @1 ufoed d9d a1t 2

# D HIH W WDR A AR BT § b 84 Blg vt 781 2 6 g9 ol
SRR 7 DY WY, Afh IABT AfABHT 8F el WY, SHIF BT X IR 914G & f&ad |
forer, o A & fog Sl ot Sy 99 99 fhaml & gl 1 AibiRal & S| S
DT JIMAS IR XS F AT S1Q Jorr ifaeia o Syl g9 fofg # amues #1eqd | AR el
g b WRA ARBR A bl BWIET B fhaTl bl ST BT AT 8 faemy| frami
B S TS AT & M IR IR B AW W BT D WG IR ol Sff & & iR urgde
USfUferal o7 HIfSAT & 91a < Sff &1 &1 99 WR g arell il & forg S o wo
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w® gl gafoy § Sud AW J HEAl dEd] § B a8 e & &7 &, a1 F$h D AW W
oAl I arell S g, AR fAsTell ® AW W AT WRSN AR B AH UR Sl S dredl STHIA
B, IHH D! AN TN &R W QY 1 o et Sid @ &1 B g, SR @i W 9
W%Wﬁﬁﬁﬁmﬁqaﬁaﬂmﬂaﬁlg

SHRI B. MAHTAB (CUTTACK): I would like to raise a very important and

urgent matter for the consideration of this House relating to the status of the
children that our country is facing.

Recently, the UNICEF’s State of the World Children Report has ranked our
country as low as 49™ in a list of 194 countries. It is a damning indictment of the
Indian State though there is no denying of the fact that the figures have bettered
since the country signed the Convention of the Rights of the Child in 1992. This
improvement is just not good enough.

Five thousand children under the age of five still die every day in our
country. One million deaths within the first month of birth and another million
within the age of five, every year take place. One of the reasons for the high rate
of child death is malnutrition. Even relatively developed States have more than a
quarter of their children underweight. Though the Government has several
nutrition programmes, doubts are there about their implementation.

Many hurdles remain in the protection of children, especially among the
Scheduled Tribe and Scheduled Caste community. On the health front, even
though immunization is considered one of the most cost effective interventions,
only 54 per cent of the nation’s children are fully immunized and nearly 11.3 per
cent have not received any form of vaccination. The fact that a large number of
child deaths can be prevented through simple measures should jolt the authorities
out of their complacency and slumber. Madam, 55 million children under the age

of five are underweight.
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I would urge upon the Government to address the problem at the grass root
level, and urgently it should fulfill its responsibility towards the children. Thank
you, Madam.

MADAM SPEAKER: Thank you so much.

Hon. Members, Dr. Ram Chandra Dome and Sk. Saidul Haque are also
associating with the matter raised by Shri B. Mahtab.

Now, Shrimati Jyoti Dhurve.

... (Interruptions)
SHRI SUDIP BANDYOPADHYAY : Madam, there is a limit for everything....
(Interruptions)
MADAM SPEAKER: I have told you something. Do not get so angry.
... (Interruptions)
MADAM SPEAKER: Do not get so angry.
... (Interruptions)
MADAM SPEAKER: I have told you, I will call you. But there are people who
have given their notices.
... (Interruptions)
MADAM SPEAKER: Do not get so angry. Do not get so agitated.
... (Interruptions)
MADAM SPEAKER: No, please sit down. I have told you, I will call you.
... (Interruptions)
SHRI SUDIP BANDYOPADHYAY : Why do you not call me?... (Interruptions)
MADAM SPEAKER: I will call you.
SHRI SUDIP BANDYOPADHYAY : When?
MADAM SPEAKER: I will call you.
... (Interruptions)
MADAM SPEAKER: No, please sit down. Do not get so agitated. Please sit down.
I have said I will call you, and I will call you. When I say I will call you, I will call.

... (Interruptions)
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JEUET HEISAT: U g Bx O 91! e ft &1 avar ure &1 amgey ot e a1d bl ®
3R GO A FERIT DI W 37 I1d FHa+l 2| TGP drel & Al §6 Sy |

... (cTaeT)

e TR 39 e RIS T8l 8Id | 3777 i 8 SMY 3R §6 ]|
()
MADAM SPEAKER: Please sit down. Let me continue. I will give you a chance.
... (Interruptions)
MADAM SPEAKER: Shrimati Jyoti Dhurve.
... (Interruptions)
MADAM SPEAKER: I will call you. You will have a chance.
... (Interruptions)

12.30 hrs.

At this stage Dr. Kakoli Ghosh Dastidar and some other
hon. Members came and stood on the floor near the Table.
... (Interruptions)

MADAM SPEAKER: No, I will call you.
... (Interruptions)

MADAM SPEAKER: The House stands adjourned to meet again at 2.00 p.m.

12.31 hrs
The Lok Sabha then adjourned till Fourteen of the Clock.
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14.00 hrs
The Lok Sabha re-assembled after Lunch at Fourteen
of the Clock.

(Shri Francisco Cosme Sardinha in the Chair)

SUBMISSION BY MEMBER

RE : Deteriorating law and order situation in the State of West Bengal
resulting in death of innocent persons.

... (Interruptions)
SHRI SUDIP BANDYOPADHYAY : Mr. Chairman, Sir, we were assured that we
would be allowed to speak but the House was suddenly adjourned. I will take only
two minutes of your time. We just want to place something before the House.
MR. CHAIRMAN: You said you wanted to speak on a point of order.
SHRI SUDIP BANDYOPADHYAY: Yes, Sir.
MR. CHAIRMAN: Please say what you have to say. Others may please sit down.
SHRI SUDIP BANDYOPADHYAY : It is actually a submission and a piece of
information to the House also.
MR. CHAIRMAN: Others please do not disturb him.
SHRI SUDIP BANDYOPADHYAY : Sir, just a few days back, hon. Home
Minister announced on the floor of the House that a Central team of the Ministry
of Home Affairs was in West Bengal to actually assess the situation of violence
and what was happening over there. [ want to bring to the attention of the House
the most unfortunate and disgraceful thing that happened there. Even while the
Central team is touring in the State, three persons have been brutally killed in the
last two days, one inside a court compound. I want to record their names. One is
Mansoor Mollah of Bishnupur, South 24 Pargana; one is Robin Adat Kursura;

another one is Atim Mitra who is from Bonga. What we want to say is that the
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West Bengal Government is not caring for any Constitutional obligation at all. ...
(Interruptions)
MR. CHAIRMAN: What is your point of order?
SHRI SUDIP BANDYOPADHYAY : Stop the genocide in West Bengal. ...
(Interruptions)
MR. CHAIRMAN: I am not going to allow this. You made your point. Please sit
down.

... (Interruptions)
SHRI KALYAN BANERJEE (SREERAMPUR): Stop the killings first. Stop the
genocide in West Bengal. What is the Home Minister doing?
MR. CHAIRMAN: Please sit down. There is an announcement to be made.

... (Interruptions)
SHRI SUDIP BANDYOPADHYAY : The hon. Home Minister must come to the
House and clarify the position. ... (Interruptions)
MR. CHAIRMAN: Please sit down now. There is no point of order. I am not
going to allow. The hon. Minister wants to say something.
THE MINISTER OF STATE IN THE MINISTRY OF PLANNING AND
MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS
(SHRI V. NARAYANASAMY): I heard the anguish of the hon. Member Shri
Bandyopadhyay. The killing of people is a matter of concern. I will definitely
convey the sentiments of the hon. Members to the hon. Home Minister. 1 will
request the hon. Home Minister to look into the matter and justice will be done. ...
(Interruptions)

DR. RAM CHANDRA DOME (BOLPUR): Sir, is this proper?
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SHRI BANSA GOPAL CHOWDHURY (ASANSOL): Is this the reply of the
Minister? This is a State matter.
MR. CHAIRMAN: Nothing should go on record.

(Interruptions) ... *

* Not recorded.
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14.04 hrs.
MATTERS UNDER RULE 377 *

MR. CHAIRMAN: Hon. Members, the matters under Rule 377 shall be laid on the
Table of the House. Members who have been permitted to raise matters under
Rule 377 today and are desirous of laying them may personally handover slips at
the Table of the House within 20 minutes. Only those matters shall be treated as
laid of which slips reach the Table, and the rest will be treated as lapsed.E

... (Interruptions)
MR. CHAIRMAN : Please take your seats, hon. Members.

... (Interruptions)

(i) Need to pass the pending legislation for providing proper medication to
HIV/AIDS affected people

st g1 AW (JEl): WEIY, § WRGR B &H TN o¥ A UD.3ME.d1./T8d § Akhiad Al
@ g ARG & _E e =ed gl ol 8o I8 2 6 taems. . 9 9ofia B8R &
HRUT g2l DI Tpall A AR FHA0 I Nifeq HHaRAl &1 Aipdt A Fabra faan orar g siiR
AfgArAl BT 3ffeeh Iuer, WeWld IR 7 FAG B ATl AATARI BT AHAT AT ISl 2l
IRTATAl H STaeR SHBT Ao DR A feafhara g1 Sfiaq &t ddenfe TRE, aey, qaEar
3R AMGAT BT GHAT B Aol WRBRI Al B dIao[@ WRA H TI.3778.91. THEH FEMRI
Toll | Held! 1 & 2] AR & 39 78R ¥ Whaddd uedr § a1 g9 RAufaal &1 |we
& & o U e BT & o™ B

H 2007 # WRY AR GRAR S0 HATAT 7 Ueh A8 1 Ured ol Ufehar &

g IR B ol «ife I8 fAggs ot da Ay ofik =g #are | R gsT gan &l

Ul R A O AR A I8 NY ® fb g dl/usd W Ak
AT & T TS Dl FaRAT DI ST AMBY IR I AFAR ATHRI B T & oIy
S fgre ARPR B [ARET € S9a! We A My e § AR uIka A S @yl

* Treated as laid on the Table.
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(ii) Need to enhance the minimum qualifying limits of income for BPL to
facilitate benefits under the Scheme

£ W0 JAY ARFURE (el): FEIed, § 37U A1e8q q A9 Bl & U Ayl Ay
DI AR AT ATEdN 5] o H A o gRifeT o g j8 7 | g 96l & aM A
giifeT qg w © |

o IR 59 gRaRi @1 g 919 89R W0 A1 IAA BH &, I8l TRARI
DI W X & A G A © a1 dLdLue. gRarl & fay 89 arelt glaensil w1
I IRART BT Al © |

Jal Hegg JT gl ISl B 9gd] BIFdl © BRI IE I TR DI T AT
9T H © | 980 9R URAR LA, gRaRi 1 fyer arell e o H oorHe & der

safely # oe HEeH d WER ¥ AN HRal § B dgdl Hews aur g
SHEAgART 3Taeges dISl Bl ARTAT Gl DA Pl @ Y TRIE! AT DI AHT TSThR Ueh
AR T B @ IR H IfAd HRATg B DI HUT B |

(iii) Need to provide funds to the State Government of Madhya Pradesh for
deepening works of dams/ponds in Gwalior Parliamentary Constituency

it TeneRT v Riftrn (TarferR) : #8igy, WX A9 &F TaIfeRrR & GreRTa s, fore
qferR # RIMd @ 999 9 RNUT I[YQR 919 (40 gded?) IRGR 1Y (70 zoed) RRag diy
(40 THRTR) AMT H MG (40 TIRIRY) TIAW I (40 FEIR) I8 9@ (70 THRCIR) T
SIS &1 a1g (40 TaedR) T | Sad @l 9Y 980 /M B & DRV Ud 39 faftad @
GG I THR A 7 B & BRI 399 Sl YR HI &1 980 BF & T8 T | A [ a1y
ST e fumT aiferk & orefiw §, afe 9 91y &1 TeieRvr BT Sar § al wHEhdd
YTHIOT &3 & |IL-AT QTR B BT Sel WR 6 SR UG TR e DI Sfel 3Yf A
Tgd ghagr el | WRAR A AE © [P @IferR IWE &3 & SWIa 7 R arei/aramd

® TEIDRY B T RN UG ARBR Bl Iutad PRI |
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(iv) Need to re-schedule the operation of flights between Delhi and Surat and
introduce flights connecting Surat with other parts of the country

St geiT SR (WRA): AEET, YR TIRUIE Refid 89 @1 g <@ @1 g1 o Wt ag
T W B I W A SIS Fellgel & HAUHG B I GRAAR S@ 8§ | 9T ot agi |
ool BT SISl Fellse &1 T G- B T BT S I8 & (P I8 Fellse AT BT qHT
& 29T 9 gPpd T8 ¢ | AfFT SU WP T T g8 T | GRA W IR I B T AW
BT ST I A ATET At B FRwr frerd wifE <o @ aft &l & AT oS R § R
WA G| A AT ARG IgeaT HAl S F I RY A g fF A B1 (et |
ST dTell gaTs a1 Bl YRET ANl Bl GiAeT & Agdpdl AT ST Ud A Bl <9 & 31
AT A BTS 0dT A SIS & Q9 § J1Maeqd HeH S oy |
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14.05 hrs

DISCUSSION UNDER RULE 193
Impect of Climate Change

MR. CHAIRMAN : I have received a request from Shri Anant Kumar Hegde that
instead of him, Dr. Murli Manohar Joshi shall be asked to initiate the discussion
on ‘impact of climate change’. I have

permitted Dr. Manohar Joshi to initiate the discussion.

ST, qRelt FAEY Sl (ARToRe): gurfa Heled, § Sefarg § uRdddd © U9d & R H il
% folg @eT ol g1 99 A1 9K faed 3§ & wAfaRor W 81 @ 21 I/ AR AT I8 & A
0 fears el ¥ 9gd @R @t 919 &, SN 5 g &1 wiaRe WA R Sl dac 2
MR Wed W I 3¢ IR W AT dgdl Wl @1 SdE & fy e @I 81 S| w_T STRIg
g 5 39 TR0 & ATl R 9gd TWRAT 9 fdUR #Y) gAiEaRer & He" H $ Al Wic-eH
FATA © AR PO AN-cH A &l TR & $Y UC-STF ghacd © IR $T -
SR 3HaTH & AN-SIRT SHhaed WATe-SR shaed | Hel warel TR &1 St =l
# 9 § S| Ugell 919 1 39 2T SaaTHe RUIC 2007-08 B YT H B HEl T ©
5 gfrr W & <&@ 2| 38 o' R o <@ ? fF R IRR ¥ fiwe &1 e 9 @ g
Ife IueT PRI T8 B war a1 98 WY Fwran € 16 2100 & ofd I& IAid 39 Al &

3d % 5 f&M & W Su"r qUHE o 98 WHdT Bl $O AAMND B e © IR 9

&M T 9§ qroEE e Sgl 5 W I A9H @ S Bl GHEAY O 9gd A BRd @
Afh $o ST 7 onft W TV THensd & R¥ER Ay € SR gardr ® R e 9w 9
S T g Y 3R I8 Haal 21 1 ATl BT & qard ol 5, 2247 AR 2397 wrared 7 o
D 3NN BHT| SAHT U HROT AT ¥ o T I 5 &1 W@ &, Mt 9 S¢ 9l A1 &1 |l A1ed

U S $B Il o1, AT SAPI IR 2| Td T8l W 919 a1 3R Td Y8l A UlaR e

A1, I S M H BIeASSATRISS & BUI TR, SdT S W URIT ST 38T &1 5T
el 2 fF O oSl B9 R I ©, SUDI RN S |l AT o1 A 99 I 8 AR ST ol BT,
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IHHT AR 3R AT S1er e g4dfery 98d faarefia a1d & & I8 S 89 59wl & dey
# 3rae ey fprell, 98 o 91 Bl S W IR BRAT 1Rl W adqrar off W&l § b
IR Ad AIHM 2 F 3 &M 9 98 M1 Al I¥db 98d A&l Waxdld YR 81| qad
I 91 @ T% ® 5 DI g BN | frdt @ gar & T8 hnml o @ v A
oA € QfhT TITaRor & Al H a9 FSATA B o ST, gar & el <ol | SHHI HRU A8
2 fop Arfeort & 7oy IR @& 8, 9 WS oM 3t faRiy gAY &1 e @ax 1 W
g1 Wb PR IH Po 3R AfD A=A dcd 311 T A1 fBR IHDT e da1 3R 9 BfeT
BT | gafery I8 Tl AT © fF aE S 9 SRR @t Rurc off ik swH o < RmiRa
IO T E, IWH T PEl T T fF w5 S ¥ oifte ammm & 9 & 9w 50
gfoed 3 ot ifde €1 T8 SHe @ o wadl € 5 5 et & oifdes aromm o e B uw
98d WARATH I © il AP g & & & fb argwE 3 fedt sem A 5 fed o)
ST #9 SuehT gqrar f sl o g € e ar # Far & o @) 2 fA th W W
B Sh! BIIH BT © b SHDB! Dol BT ST 3R DY ABT MU AR B9 Aol & 5 59
Wﬁ@ﬁﬂ?‘zﬁ@w I BT g Bl Ta g9 Yokl TSl 8, SOl gl JTIATT
go H TSI BT 25 WS, ofe IOl IR BREY & AR 3fGe-dae PN dl 3MS AT,
THedR B & RAC, TSRCIA U B S AT & WUT IR RE BT TG WUC Do 42
21 3T TSRS TSl Pl SG A %8 © Afh 3UH ol Bl STEIR BT S8 & A1 gl
ol H DI FaH TG Fo/QC DR W@l 57 399 R SSREIATSSS Hojol, T 200 AT
 AERBIBRer B gHT 8, J S Fa9 fUd HeegeE IR I8 ol § AUBT Y IaTeR0
A1 g gAScS [HeH & SE®I Bdd B BRIS ©, I§ SOE, ASONRAT, Ui 3R
e, e IRar 47 RIS 8, W AT B1a- SSINAATSS ¢ W&l ©, I 3[hal < § &7 Bl
eRelvs, R, DIl U%, Jo0d AR A FAAGT & W BIC <2 DI Joidl H
BT B I TG Had SLIRISS & B 2l SHIN, MBI Bl Uh W ©, SAD!
YR A BIS ©, I8 700 fAfors e wda Srssiiavuigs dar o) W@ 7l 39 e W A

3fbell U T AN JUAY BT 12 WU HIET SISAFAES < I8! 2| AT AWID! 3R FI-HBRA
4o, e SHee 72 a1s 8, 3 16 8l A 9 19 ffea smet 84 € iR 50 ke
STATHE Beol, FTTd TR 74 BAS & UP Aboll <ATH YR I SAE DI

TEIATHIES ¢ <& | 31T MY FHST oy fh Fay SATeT dI9A™ 9 AT 9ATaRol § qRacdH
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T BT B 39 991 <2 BT 21 9 9 P o Rufa a8 31 718 & & 1.6 f[Rferaw I+ 160
TS AN W § R 70 w8 A wey TRRT iR we-werd A9 § wd € S UM
TSl e 8, fastell e §1 $%¢ YRR # 22 HRIS AN @A 8| WI-UERA IHIDT H 54 BRIS
AR 1 St & e €1 U R o Reiere &Y €1 9@ o < 6 % fovam arli &
urq fqstell @1 aWmE 8, fastelt T8 81 The number of people in India living without
access to electricity is around 500 million. 89 I8 M A Sallag(h®med & Aidhs
fred € f5 gam wial #§ fAore wga w21 o Sl @1 waee a7 wweW € 5 aR @ g
R @YW @ Y, 99 A o fAa e offee faselt fyerht @ 21 Electricity is not
available; energy is not available. 37 IR-4R Hed & & ol 78 € A1 w78 Brm|
ST W 1.4 o @1 € e o R W geR @1 egfie Sl Jarg T8 Bl A
o R & 5 3 9 & fafos o v A ot & o Aepat off ot w18
2l fd 7' Soif T8 Fel? I wa 9 o Al 7 off 21 SR & 3saw 99 <¥ € iR o
AR B I T 3R BIc [ <o 8 Me I 4R Sl 8, ¥R A & g'
qThfid ATl IR Heoll HaAT 3T & gAY qrabl G-I H FHoll Bl 3919 B

7RIS, 319 I HEl of W&l 2 & 3F B, I H d@1 Teds B S, wataRer # iy o
TS Ifh 319 39 SIb HYT| 3 VAT B & b 3T 3 AT US SISV, SATET Hla Jar
HIFTT qIfes BE- SISATRASS Usalld 8 ST 3R B HlE- Srsarss a9 Sy | &F
TP TAT ¢ T 8, MY 3R US NgU| MY Hled SIS Usolld BT, M9 [id a9
ST 3R B B Ss3iags Ul BRd 2 ST f[AhRId <, BT IR 399 U8
& T H, AR B A BRI st 3R FHWIRI Bl dael S 1 R Hold: TR
IR ¢ 5 & Sl Iaure qvwawwaﬂﬁﬁ%rq,mwﬁ‘\’%ﬁ,%ﬁ
fastell Ia1 #=a R, M0 S9 Wed MU B9 Pl S[LATHASS o 8, 3T 37T J&i
BRI B A2 | MU BN H & SR T8l 8, 98 o1 ¥ o & 8 21 W e
MR 3uesT fa=men, A ST AII-A1T Terd e | A S 37O Ueh fay 91d S GATARUT & BRI
MR Wl B TS 8, 3H B WASH &l SRd 2| IT 980 Wawdid a2l # Ul I8
Hedl g b IR g a1 wd A A4 ol Sy 6 87 Iue I8l el BRI BRSD STal
HIE SLATFATSS Usild By a1 fage &1 feneff 89 & 90 # o doa1 § & o i &
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9% 99 UH A ¥ I1fd AN AR HEA Yeaued & OREN dr R s9e 91 @t 8l
fSfAfm Re=t 8l iR SHat teitlem S &9 & Snlt 21 iR 98 vendee i@l
M| A PO Al 9@ 8 09 § W, P Al b BN IS Bied SISIAHASS 6
TSI BIdT RS 3R I a1g 89 R q8! Heslel & Heslel a1 I, ifdp BAN U
DI AT T8 T SRBFA URIH BT I8 Sl STAUH<e AlSel @, I8 IADI 98 FSI
guRmH 2|

Y ATE AT & T4 S 3Tolle gAT AT, I9 Fered1 el F f6dt 7 I8 ot o & s
3TTq 3TTSTE 8 T & a1 Sl 4 R ave 4 o1 fasry e 8, &R oy St ke & ofue
fIepTT HA? q9 HEIHT M 7 984 S a1 del oAfl, I8 bl b Al g Bl Jedv
Stoie gl g1 8, o gimell &1 gear fégwa &= @l How many planets? 3feft
ST BT JTaR TR el & 99 Hhdl © Al §els © GPIEel I FHI AR A1 AT
SR oft @ B W FHH B Wi A g a1 et usHt ot o fRufy 8 g ag R f
IR &R ATEH I TRE U [Py AT a1, I I91 & Blad Pe fe <A1 @1, o &
$ITE HGO < W © A D oY B g et v fBat ge warg Sy, fean |
DI TG g1 MY, fha= AR Wrebfred el o1 ofcl WY, fhaar sfes g 4 fear S|
T ey B8l I ARA, U gHAr A1 g9 e ©l fava @ rdmar ok RARiS bl g,
I B WIS el & 81 AT ded H <@, R A @M 8, " W ool R e @ 2l |
g IAT O V@l 2 [ 3R g gfar § SR (2, 9 9gd srest &1 a8l aga |re el |
g e, 9 el 89 Ut g Y 91d &R I8 ol B9 $9 §HAT DI 91 BRI ©, qsl T
BI? 3T Tl I, &1 AN, O Al Tl § F1 2, sEN onTelt Wil & fow @ grn? uw
HY HET 980 BRIS 2 & o St Sadwied died ¥ @ o) 9ad Bl

JATART Sff, # #3 AT R S HIEH W ARBR Bl Adqrdl <A1 dTedl g [P oid
b ATUHT AT B I8 Hisdl B, SI§ db 3MY YR dRId A gHAT BT [APp o &
Y Fel¥l, 99 T TATERYT B FHAT & T8 81| AT AT B (7 IqD K@ DI THR
Gl B SRAN| oY SREd AR g H Seidhel HuT BEThR Al g3l §l 99 a9 U fafum
fRafa dar rftl gfam & 16 uftrera <vm 9R gfan & 8o wfcrera dweHl W AR g &
IUTE W 3R AR g1 & UGN WR WM @ 81 U & foly ST8TdR Har gail g1 el
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g & T i @1 o R gl Af] T aifi gen A1 S Ju-adn Il Bl Se
TAN < 3R faeq & 3feR fhal WA Ut 8, S aR § # AU Way § adr =rsdl
gl ugell ara ¥g grfl fb afe qromm g dve @ Fedl T A1 gal R S SIgd SHl ®, 98
frael SRAT| S|e @RT UiReIM 87| 319 I8 Pl ol 81 & [ S ariad=d 9, S9d af,
R W adt &1 A BRI BN WS BT FA BN, ATs BT FAT BE, AT BT FT B0,
3 iR FMPIaR §Udde &1 T 81N, AAde P RT 8, ATSAets BT AT BN, TR
TSl B TRl BT T B, WAl B FAT BEN? 3o W el S @l ® b P Wredw A
wg‘r@%‘g

g HHI 3Tl 10-20 Tl 4 8 A 10 U™ 8 SRAf| 3R 2020 TP WM O I8
3R STeT 8 SRR Qe @t 51 wfoerd 4fi 9w gvifad B8Rt N U offds § g9 © iR
deerge W fF amd € b gfar ot @1 g 27 gl & fha fewt | MR 8 e g
fpa SRl & AfSTee™ Taq BT o %81 &, Ug-vell M B O ] 8, s A8 dmiNal et
B & 2| @y v & ARl &1 dE § [ g # S ok HellRam aga sl & Ho,
S, WeIRAT 3R PIAR & IR B A& 3R A6 96 SIRA A IR WRAdy &I R0
BT BRN? 311U qaTsdl 8l & Webdl ©, s T3 ARGl B FaTgdT SATS BT GfRepel BN

3T UCT BT §M Sff I8 © 3R S8l a1 §IAT &, T8l 30 P Toi PR qabl | R 3fuep!

PIARIGST PR B T Tl Bl 8, SR 3MMUDT el &1 &7 IR TATGRUT & 3 J91d Bl
T AT T A Y W 7 P W B iR wuEe e S @ oneh, g A ded
TS BN, g & <ul @ & A "y ws 8| U AR gerR @t [Rufa fawg # der erh
3 39 A B Al GO A 2 {6 oS, aRafd 3R Sa-STgell B WS e @l
SR | i 3 WRT W 39 W Glelll Id: § $HY UGl T8l Hedl aedl| 3w M W E
e famar a1 Bl 2 % qaiaRer & $Rul 4eg AT&T 8RN, RN & | AT Dl FHERAT
3 & g RefAferce & T\ o & € Sl Al gl & AW U WA [Afdi¥epr da
R R

[t Sff, A W3 S 7 B8R w9 wivel Bl U 9 forar foRm el - b wiRd
BT FT GAT 8, IR BT FIT @ B, IABT Gl A w7 g1 g g ¥ fF A @
el forgar S faR oM 13| MU de §
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“A shared vision for long term cooperative action including a long
term global goal for emission reduction.”

DI A G187 N1 TH BIATIRIA Bl AN 8l A9 ¢ & ddicl HIekhlal Bl , DT 71
FRAT © I I§ B A AT <H TAlddl Ml A a1l &, I8 fawa @ anfdes Agrerfaa &
TN & e 9 g9 gcl ¢ gJ 21 B9 S9Y 1 3R IR Wahd o b Al <d wid A
BRI Y <, I SHDI IbIA T8I ? g3 bl 8l Febal AT afbs #4 vop fafers ard fwel
faT S| omdT # S FATEiT W TS 9 U B @ o7 A1 9 99 TS 9 vl e
Ui AT BT Uh o " fae 1 @ Fersie ' WR Tl 59 et a1 T 91 98 e @l
AT fh S Rt 9, S8 o a1 del| S fhael e e, § 99 o @l g¥T gl
UG Wifh B SRR U1 AT I8 S[F Aol Bl ad o

“But if you watched the debate on Friday, you did not see
people who have thought hard about a crucial issue, and are
trying to do the right thing. What you saw, instead, were
people who show no sign of being interested in the truth.
They don’t like the political and policy implications of
climate change, so they have decided not to believe in it —
and they’ll grab any argument, no matter how disreputable,
that feeds their denial.

Indeed, if there was a defining moment in Friday’s debate in
America, it was the declaration by Representative Paul Broun
of Georgia that climate change is nothing but a “hoax” that
has been “perpetrated out of the scientific community.”

TE ID! Foe & 3R Id! I8 yerT fel, HIEe o dEd € -

“I would call this a crazy conspiracy theory, but doing so
would actually be unfair to crazy conspiracy theorists. After
all, to believe that global warming is a hoax you have to
believe in a vast cabal consisting of thousands of scientists —
a cabal so powerful that it has managed to create false records
on everything from global temperatures to Arctic sea ice.”
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IR TE STHT fCHI 2 A1 MM ITA T 3mem o 9 foueft ot fawfia <o 7 ok
fremrrefiar <2 § S ol 200 WA § WY HW ol N W &, I 9 ARG B[O A
T AT, S AR YT AT, W%HW?@E

S WR et R €l fbar o wehar| oM sear & f6 “Still, is it fair to call climate

denial a form of treason? Isn’t it politics as usual? Yes, it is — and that’s why it is
unforgivable. Do you remember the days when Bush Administration officials
claimed that terrorism posed an “existential threat” to America, a threat in whose

face normal rules no longer apply? That was hyperbole — but the “existential

threat” from climate change is all too real.” 8% IR ®edd o A1RY | IR &1 e
g OY A1 99 S’ Bp @, FlgHe a9 B [AWifd oM ik 91 favg wwifaq & o,
3MUd IR A YA & 91U iR 9% foly 86 e 9v| 39 folv 899 &el WY {8y
i &9 PR, s9@ g T e 9Y 5 o ol e o R B Bl A
TeX ATt ¥ 3R 30D HUR AMUB! 98 a1 & A1 91 Bl eRft| A7 391 @It © b &
PITTSTT § 9 IR § dgd SChR AU dd Dol 81| 3R 89 F8 &d, 3R &4 d8i As I
ff g A1 &9 ST ST M ATl AT &1 g T8¢ HRN| BH U AW 377 arent Rt
@ AU BN, SN 3t WY €1 37 60 el H ffl T O 3w R y R I wWem Sw &
e @& o T € o & TN SN 987 B9 2 39H PIS IS 8§, offhd R o '
3 g9 U €1 3R MU 9 UK DI ol I Yl Al SR)T fdaR BIAY b 3R 50 < B
W Afd I & THeE & o, Rraen smRes ufa afdq o) @1 8, 98 &9 16-17 T[on
31 PR BT & A AT B HAT BT B, BANI T BT BN 3R bl qreAles &
I B @ MY A1 AT ledd 8RN7 &1 I &1 I8 Afsdl WRefad Hoied § 9l &,
3aTS e & AHhaT 87 TR RIB 16 WRRIT AT 3T AR §HAT & WTeT IR &4y &, 3R &
fafera T a1 Sfer & TR W gfdfed o T8 @R U1 I8 B @1 I8 [Abrd B Aisel g
HBl o SIY? H S HeAl aredl § b 9 IR H 3MMU §gd TR I far #| gar
s & Po i @1 Ml HIHRIS g5 o, I9H fdaR g 6 3q 3 Sear B by
TEAT W7 S 9gd STl A el ¥ € ey SN wawgH, S gIR Widhem

UTaTIRHC SIS & el &l 4 ded &, “The financial crisis happened because we
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allowed housing loans way beyond the stock levels that were available. Similarly,

we are subsidizing our living standards to a level which the planet cannot afford”.

=T oy 9 # U1 T2 o1, I SATGT I8 MU BRI B 3fex o+ A | wfe smmuat
FHIFM DT B AT M9 AT TITAROT §8713d B bl &, ITA ol SAGl Wd R 5
g a1 MMUDT JATARUT BRI DR S, AMTDT S{IaT DTreisd B SITYIT| 3R T 1R F g Al

Sl ST Hisd W d8 ShMIG Hsad | S HOWE Bl RB M 9,
SUHIEITETE ® DRI G8l hlsiad 3T, sreieyavern ga Y| Il IUHIREIE & HROT STy
D UGNVl YK 3N, AT UIpiaeh WEA| b1 alg Ayor 6 gaATl D1 el garl b Ao
AR AT TR0 &1 Hdhe 8, AMadl BT Fdhe g, A © AMKI@ B ddhe gl Ugell ad
A ®F I8 g 5 R srelegaren 4, R4 Sararon o, 7 Iaed & e 4, 9 dde
Ries =1, A W fSUSH 7 377 JMI IR, 3MMH AR FATsHicd I8 Blad Ual &I 8l Iqd
IR ¥ s 9 I8 faar g1 @nfeel The fundamentals of globalisation and Western
guidelines to development are flawed. They are wrong. ¥ &% & € 3R 9 Fqa
=EY| # 3MUD! a1 W&l § & gD aR d § 9gd Usel | qreral Fefl 371 81 g fwel i 44
Py WM R 30 (Y ATME (HA1 o7 iR g3 Gel € 6 3@ SW AR Ol des 4 &
ThTel Jegel fiRer diamved 7 Wiar f&a § 6 98 g sa9so & & 21 S=
ﬁwzoozﬁa&‘éﬁﬁaﬁmﬁvaﬁ%aﬁﬁﬁamﬁgwwﬁ:—@

“Last week, in Pa met youth leaders who represented organisations with more
than 120 million members worldwide.”

MR. CHAIRMAN : Dr. Joshi, you may continue later. Please take your seat now.
There is a statement to be made by the hon. Minister for External Affairs in
today’s List of Business.

Shri S.M. Krishna.


CS
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14.22 hrs.
STATEMENTS BY MINISTERS - Contd.
(ii) Visit of the Prime Minister to
United States of America

THE MINISTER OF EXTERNAL AFFAIRS (SHRI S.M. KRISHNA): Hon.
Chairman Sir, I rise to inform the House of the visit of the hon. Prime Minister to
the United States of America from November 22 to 26, 2009. I would like to
share with this House the main outcomes of the visit.

As hon. Members are aware, the Prime Minister’s visit to the United States
marked the first bilateral Summit between India and the United States after the
elections in America last November and our Parliamentary elections this year. It
was also the first State visit to the United States by a foreign leader under the new
Administration.... (Interruptions)

SHRIMATI SUSHMA SWARAJ (VIDISHA): Sir, the statement has not been
distributed to the hon. Members. We have not got copies of the statement....
(Interruptions)
MR. CHAIRMAN: It is laid on the Table of the House. If you want, you may
take it from there. Statements are not circulated always.

... (Interruptions)
MR. CHAIRMAN: If anybody wants it, you may take it from the Table.
DR. MURLI MANOHAR JOSHI (VARANASI): It is not the question of
‘anybody’ wanting it. It is a rule. All Members should have a copy of it....
(Interruptions)
[T AEIEd : WeHe SIdl W Bl
S, ARl TR Sielt @ <o W ' de ¥ 7@l gl It has to be circulated.
BH QI I ATl A SAET I A9E DI < W 2l MM Ugell IR Dls AAl WHe T8l o &

2l ... (raam)
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SHRI S.M. KRISHNA: Hon'ble Prime Minister and the US President reviewed all
aspects of the India-US bilateral relationship. During their meeting, the US
Secretary of State, Ms. Hillary Clinton and I updated them" on the progress of the
Strategic Dialogue that we had announced earlier this year on July 20, 2009.

The Joint Statement titled "India and the United States : Partnership for a
Better World" issued after the talks outlines the main focus of the discussions.
Trade and investment, clean and efficient energy, science and technology, space,
high technology, education, health agriculture and counter-terrorism have been
identified as areas of special focus for our future cooperation.

Both India and the United States reiterated their intention to realize the full
potential of the Agreement on Civil Nuclear Cooperation signed on October 10,
2008 through the speedy implementation of its provisions. We also agreed that it
was particularly important to invigorate and strengthen high technology trade
between our two countries.

The two sides agree to create conditions to facilitate the expansion of their
economies. In this context, the opportunities for US participation in the
infrastructure, information and communication technology, healthcare services,
education services, energy and environment-friendly technology sectors in India
were highlighted. They agreed to launch the US-India Financial and
Economic Partnership to strengthen engagement on economic, financial
and investment related issues.

Both sides agreed to facilitate greater movement of professionals, investors
and business travellers, students, and exchange visitors between our two countries.
We announced our intention to develop a Framework for Cooperation on Trade
and Investment that would foster an environment conducive to technological
innovation and collaboration, promote inclusive growth and job creation, and
support opportunities for increased trade and investment - including for small and

medium-sized enterprises.
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The two leaders agreed to pursue their fruitful collaboration in research and
science and technology. They launched a Knowledge Initiative with a total
funding of USD 10 million that will be allocated to increasing university linkages
and junior faculty development exchanges between U.S. and Indian universities,
including greater emphasis on community colleges. The Fulbright-Nehru
programme will be expanded to provide more student and scholar exchange grants.
They agreed to cooperate in the area of women's empowerment.

Prime Minister and President Obama agreed to advance public health and
biomedical research collaborations between the United States and India. A
Memorandum of Intent has been signed on the establishing of a Regional Global
Disease Detection Center in India in partnership with the U.S. Centers for Disease
Control and Prevention. This would facilitate co-operation between our doctors
and scientists in discovering new and affordable technologies and treatments.

Through the India-US Bi-national Science and Technology Commission
and the Endowment, it was agreed to give fresh impetus to collaboration in the
cutting edge areas of scientific research, technology and development.

Prime Minister and President Obama agreed to increase India-U.S.
agricultural cooperation through a memorandum of understanding on agricultural
cooperation and food security with the purpose of promoting agricultural research,
human resources capacity building, natural resource management, agri-business
and food processing, and collaborative research for increasing food productivity.
An important element of this co-operation is the joint development of technology
that would improve weather forecasting, including predicting monsoons, and

contribute to food productivity and food security efforts in our country.E

STl GEAT TR ¢ 37T &8 8 § o9 W T 3R Udh TP AR 3R IS Iaf o o
3T A1 DT BT A X BISH H| T TS 8 Urgan? .. (Fag)


rbn
ontd. By   C2   


03.12.2009 73

THE MINISTER OF STATE IN THE MINISTRY OF PLANNING AND
MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS
(SHRI V. NARAYANASAMY): Sir, it may be the system in the other House. In
Lok Sabha, the statement is not circulated. The Members are talking about the
system in the Rajya Sabha.

SHRIMATI SUSHMA SWARAJ : Then, you must adopt a better system here
also.

MR. CHAIRMAN: We can think of the system later. Now, the hon. Minister may
continue with his statement.

SHRI S.M. KRISHNA: Sir, an important objective of the hon. Prime Minister’s
visit was to reaffirm the importance that India attaches to its relations with the
United States, and to share our perspectives and concerns on key issues with the
new US Administration.

President Obama conveyed to our Prime Minister that strengthening
relations with India was one of the highest priorities for his Administration. Prime
Minister conveyed to the President that the rapid socio-economic transformation
underway in India holds several opportunities for mutually beneficial cooperation
between our countries in all areas. India is in a position to contribute to global
economic recovery, combat poverty and underdevelopment and provide stability
to a region plagued by Eorism and violent extremism.

It was also decided that both countries would collaborate in the application
of our space technology and related scientific capabilities in outer space and also
for development purposes- including in the field of agriculture.

A Traditional Knowledge Digital Library (TKDL) Access Agreement
between the Council of Scientific & Industrial Research and US Patent and
Trademark Office was signed. This will help prevent misappropriation of
traditional knowledge through mistaken issuance of patents as had earlier

happened with neem and haldi.
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An MoU to facilitate comprehensive bilateral cooperation on a range of
IPR issues focusing on capacity building, human resource development and
raising public awareness of the importance of IPR was also signed.

Prime Minister and President Obama discussed issues related to our region
which are of immediate concern to both our Governments - particularly the threat
of terrorism emanating from our immediate neighbourhood.

They reiterated the interest of India and the USA in the stability,
development and independence of Afghanistan and in the defeat of terrorist safe
havens in Pakistan and Afghanistan. President Obama conveyed that India's role
in the reconstruction and rebuilding efforts in Afghanistan was very much
appreciated by the US Administration as well as the Congress of the United States.
Both leaders were united in their commitment to continue - and enhance - the
efforts of India and the USA to help the Afghan people in their development.

Prime Minister's visit to the USA coincided with the eve of the first
anniversary of the Mumbai attacks. Naturally, this subject was a priority in Prime
Minister's discussions with President Obama. In their discussions, both of them -
Prime Minister and President Obama - underscored the absolute imperative to
bring to justice the perpetrators of this terrorist attack and the need for resolute
and credible steps to be taken to eliminate safe havens and sanctuaries that
provide shelter to terrorists and their activities. They decided on a Counter-
terrorism Cooperation Initiative to expand collaboration on counter-terrorism,
information sharing, and capacity building. India and the United States also
agreed to continue pursuing mutually beneficial defene cooperation.

The two leaders reaffirmed their shared vision of a world free of nuclear
weapons and agreed to work together, as leaders of responsible States with
advanced nuclear technology, for global non-proliferation, and universal, non-
discriminatory and complete nuclear disarmament. They also agreed to consult
regularly and seek the early start of negotiations on a multilateral, non-

discriminatory and internationally verifiable Fissile Material Cutoff Treaty at the
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Conference on Disarmament. They discussed the important issue of nuclear
security and the dangers posed by nuclear terrorism and clandestine networks.

Sustainable development and clean and efficient usage of energy being an
important modern day challenge, it was agreed to enter into a Green Partnership to
address the challenges of food security, clean energy and energy security.E

Prime Minister and President Obama announced the launch of a Clean
Energy and Climate Change Initiative. The Initiative includes cooperation in wind
and solar energy, second generation bio-fuels, unconventional gas, energy
efficiency and clean coal technologies including carbon capture and storage. Prime
Minister and President Obama agreed on the need for a substantive and
comprehensive outcome at the meeting of the Conference of Parties to the
UNFCCC in Copenhagen, which would cover mitigation, adaptation, finance and
technology.

The two leaders committed themselves to strengthen and reform the global
economic and financial architecture in the G-20, World Bank and the IMF.

They further committed themselves to achieving genuine reform of the
United Nations including in its Security Council in a manner that reflects the
contemporary realities of the 21* Century. Their discussions covered the need to
have an open and inclusive architecture for cooperation in the Asia-Pacific region.

The two sides were unanimous that the 2.7 million strong Indian-American
community are a powerful factor in strengthening India-US relations in all areas.

The hon. Prime Minister’s visit has laid the foundation for further
enhancing our relations with the United States across a broad spectrum of
activities.

Prime Minister has invited President Obama to visit India, an invitation
which the US President has accepted. We look forward to receiving President
Obama in India in the near future, where a very warm welcome awaits him.

(Placed in Library See No. LT 952/15/09)
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14.47 hrs.
DISCUSSION UNDER RULE 193
Impact of Climate Change — Contd.

ST, HRelt AR Al (ARRR): S H 9 @ o7 F s aR%NE 1 I8 [ard SO o,
9 I8 2003 H GIS H o€ @ B TANH DI HibA B TG fHAT o1l 99 I/ I

hel AT

“Last week, in Paris, I met with youth leaders who represented
organizations with more than 120 million members worldwide.”

3R 99 I=M Fel & g7 Al 1 I W S 919 HEl, 98 91 Agayul 2l

“But, they also said, we do not want a future based only on
economic considerations—there must be something more. They
challenged us about values and beliefs....To respond to them, we
must address the fundamental forces shaping our world. In many
respects, they are forces that have caused imbalance. This world is
out of balance.”

IE faeq siqferd fawa &, I8 des b &1 3feel B8 @ B

“In our world of six billion people, one billion own 80 percent of
global gross domestic product (GDP), while another billion struggle
to survive on less than a dollar a day. This is a world completely out
of balance.”

R T Ped B

“Mr. Chairman, it is time to take a cold, hard look at the future. Our
planet is not balanced. Too few control too much, and too many
have too little to hope for—too much turmoil, too many wars, too
much suffering.”

by 3T PEd B

“We all share one planet. It is time to restore balance to the way we
use it. Let us move forward to fight poverty, to establish equity, and
to assure peace for the next generation.”
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Wfh 9 Ga B8 W & b 80 TR SNl AN gFrm & R 16 Wife T @
% &l Where is equity? Where is inclusive growth? 3mue 9 <91 # Swac[f¥ra 01 dai
2 3R FATSHE a1 A1 $9 e Bl fdepel T BRI, YaAael (el a1 <, 3R
I8l B 20 AT AN $TTS © AR 80 TMC AN ISR TS 8, ATSacs ol IMId!
Rered sifrer Ruied &g W& € & fac wadt anli &) A 9¢ & 8, e RERiS e @
& ol ArsfFefadl He ¥ & o o e gt @ ) v E[S [T e e
27 R Y I Dol Sfaddt AT ATEd 87 R A G D RS F @ AR 52
3T Tl off W@ 2 fF e & FR Sl ART YeAIRnR g, a8 gHar @ |ufl g SS9 ddd!
YRR AT AMBY| 37T Ieb 31 al |l il H A1 4% Mo IRR fHar g1 Mo A1 1w
Py €, S|P WIHATST & Y1 dTed, SRS Te1 811 dred | SfSd A1 R Bl aw, yrfed
Al & T A1, ol B SIS I B

A Sfl, # MUY W WU A el Al g b A Sl S WAl &, W g @
SR % TR W WEad T8l 5, AfUg I8 AP qaId 2| I§ Saamice Aisd BT |ald g,

qE THIATSN BT ATl §, Tg AT B R S &1 [arel 81 F1 ATbe BIRIST IR g
P FARR?  FT MSHFH B hHiNad Adhe MRUee Bft? s st fedt # forar 2 f

3 ared & enchanced action on technology development and transfer to support

action on mitigation and adaptation. @9 <aIaTSll MAHT FM?  TARN facer #3F St Y
UG T ¥, $HH I8 Pel © b Sl FHEEE S B MRl U #eed | N gdl
I 98 Ped & fo Prime Minister and President Obama announced the launch of a

Clean Energy and Climate Change Initiative. The Initiative includes cooperation
in wind and solar energy, second generation bio-fuels, unconventional gas, energy

efficiency and clean coal technologies including carbon capture and storage.

# g goAT @t § where are the patent laws? 3 CaRTaTSll SMIPT 0 H T

<, TADB! BT A B UEA BAR AgT WG B, R I Uy Bl R BRA D
forg & Catal @R iR S9! SId a¥a 1| gafelg Ugel a1d I § fF we must
change the technology. 3TST @ caHTATSIl 818 TS, 85 dfUcd camrdmol &l TSl

SO IfER WaW g1 Nl 21 SAfely we must go to the low energy and low capital
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technologies. 891X <% &1 $9 ARl H IIIHET BT ARG AIGR Ul & dag H T
TET MM & o PR /DT S T | B HRAT SN, 1 BAR ¥ & oIy 98 MR
ol o dTell, il Sl o drell Ueb Wfaa gl gieram &1 Al Sotl g W STl g1 qh A
JI AfH Foll I IERR fFAMeR gAR o &1 el §1 AIeR Gl sART a9 SaTal
2l 3T IFHT SWINT HRY, AfhT T8 | I RS & T8l <l | 3777 A o RSB
W, R W HS AT HH B g, 9 I%S, gdd %S, AU byl A A FAgd? S
3MU® A I%S WICH IS Tl W& o, U oY 3MY fha- ST HIFell SUC B ? R Y
2030 H <&, al 14 4 fAfeas < MUl I SUIC BRAT US| 37T HEl I Bl ?

T AT I8 ¢ [ 37 39 W TR BRY| gY STl dlsd Dl dalag| eI
SAATHT B IO, WIS o 8l 37 VAT A &1 Afed a1y < gfam & &R
M B Udh Aomdd fefwss fafdn & e 96| I¥dT dAdhM, HUSl, &,
HISH 3R ST 377 &1 gl | aRe A 8l S Atsd 1ol gam # U Wi dar ax
Rl &, I TR ANY| PIUTHE § Scar Hiey & 37U Saawicd Alsd 9 AR g
3R SISl P Wdhe 9g1 | gHDT q&ferg|

HRA HI 3F AW H Agcd ST AMM2Y| HRA 9 < € S8l FHdg A oddx AN dh
TATERY B IX H 95 PO Pel T gl A DI Yl Yo USHR ITDh] GAGY| BH AT I
T, TR A W I @ © - AW g, TA YRR oEd| UReed H UiE-8: A Ugd
Jgmel 7 I8 el 2 f& this earth is a living system; it is not a dead spaceship. Ig
i 8§ 5 R gx gam) o w® 2l It is a living planet. 9@ 3R 98 99 d«
g, Sl U foIfdw mifrsd & 8 €1 ST A9 Sfad ©, 991 @ §9 e & ohad gl 39
fIepar o vep Foiia woll wwsar, fFofia iR S$9¢ FHsax 39 |1Y Fd8R A7d HIY,
S AT A AHR $HD A1 FAER HIY| IFR 37T gedl DI 371 Al A ©, STl
% &9 IRAAGRT A €, A1 R PIE o A & WY TARDHR TE B qDhaTl A BT gy Al
1 ST Aehall &, WR A BT @A A8l [UAT I Febal1 &1 39 YT Al o YA &b UATER b
YA N Bl b ANUBN Hiedl AT &1 B WD THRA & BH AT I el Ared & (B
T AW XCTIgel B dafelg| BN 3fmarst &8 a1fay fh afFa @il &l s1u+T dhorerd &H
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BT ALY, gaer1 AMSY| R <l B I8 e DR U1 AR S {har &, Iqehr
wﬁwmﬁwwﬁﬁ,wwwﬁmméﬁlgmﬂﬂ%ﬁ
fep amuehT ygel wfffar BT =iy o amus AR g R IR ATl 3fg I8 SIATEIR STaT
&l a9 &1 Fer | g & Ae Ui fAferaT @ $e MHferd drl & Raas &S 8 I8 ¢
ATy @, JATERYl D FqaTel o IATST Hpl far & fb HRA ST THM S8R AN &I, 9 THH
BIET®HR /AT Al Bl A HX| MMIh! fawx e g1 g1 geh erft Ife gers = St asf
Y R AT & A g8 9d¢ fb HRA USRI NN BT Aded BN AR A giar |
SfFae A, ARA AR G @ AN BT Y Aeiiad ofdd A fewss omes @
fo It fezamgn| g1 @Rt BN, B9 S9H auesT WY §l dfh IS su SaedHed Hisd
P TS M ITATIT AR AT I8 & Q1Y Tk 8 AR I H $Y IR I B, A PO T8l
=l

g MU U 3R 91 Al bel &l g3 I8 gl 11 g & S s §

fRdT WO ¥ g @ o fh “Yankees go home but take us with you”. 3R I8 69 &
Al S TF B, 3R IS IAd & ql § AT AR (BT A S WA, { DIy SMURT T8 21 F
ST # e W SMY, R MY 396 A1 A Sgy| 59 i 1 am ardll & der s
31U T HA SSY, AT R & A (BY, 3T ITh A A 18U

Al dhadX H U oI AT BT fi|
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A w=iu e (gt fawsht): |vufa #eiew, #§ awrae wwar g fF o g9 aesie O @
39 TAT | AUAT UIST B IRB A Fed H AUl 91 WG BT HipT AT fexeiy el S A
I3 Tecl U ded qien © 5 Fengde O9 @ 9dfN few e @ aRRRET o s
A G| ot W =g fasm @), Are A g, $ ad W) et Eidar ot € © b
O e ¥ TN gt ) S9d TRy W e ¥ W@l A1 9l 96l 9 d9dmd o W E,
e aRom 39T AR WM g ol 8, 9 f5d 85 a® i a1 9 &Y A9 Fhd T
S AIC IR R A8 39 91 W WY f3eg # gat &1 73 7 5 aRfRIft aqa & € 8k
ufipd W0 ¥ 96 ! 2l A oW, A9 &, IR f&f 9% e, W1 @rd | SfaR o7 7 A

TE I, TR TS BT WR A §9 a1 B, ©: §9 9gdl § A A 9 9T 8, AN TIRRR
el | AfRdl T €, 7 @l | W g™ S, RA el W og@ Sed A1 | e
ST < ¥, SO I ufaera &9 81 Siuwn, fRR areliy | 81 S| i S S $9 Q9 Bl
T Had U i § Ifch HD! UBAM ol 8, BAN W¥pId B SO O <l §, 98 TEN
T 915 98 IO A7 81 98 et 5 9t § R fSilfis &1 sfaxk g1 S dleft SRy wiR
B RUIC g oY, IAT 9 a1d BT [&N W0 A UKd [haT (& 39 39 9 &1 g9 a9 A
T4l T8 © [ IR SR AP MY &, ol fha q9g d o [ohan 8, b WR W a
FHdT T 3R 39 91 B favd & G T 99d 9 @1 {6 o ofdR A, ofe] # S off dred

B, 319 H AEd! AeTdHR M HeH dgM Toil|

SR St < UTeEey AR B AR H Yo 91 bel (b Sl Sl k- AU, s
b a1 H O S qefl H S D YA, I BROT gAR A faww aRfRrfoa g
TS 2| U8 9 2| S/ O HARE BI Ared @I, INARER S Aled 3@, Tl Aeds
R BT Hisel @, IW RRRIRIT 9| «if # Teb ard a1 famaan 4 SR g1 g
fh TR IS THRED AR §U & O $Y GHREAD FAR W T 2l g1 7el ¢ 5 fageh

Ui SR Told @ gl 99 ff Sararel #, dR-ae § $8 IW 9919 & dAfed I8 39
Y B TR 9 IS 2 P T B, W SW W, W WP W, W 9wd F pIe o g fF
I TR T H ATY 3R AU AR-TADI, T FXDRI, T AP, AN Sfa et
DI H IGHR ITH] Fa¥ 3BT B ol U el SY| g1 qX1 fqzarer € fb amr ot ot 8"
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T8 o, I g9 dR-OD Bl G MM Yael | BHN IMERONY HAT Sl 39 Gl bl gl
A 2N @ 9 J 39 9 R @I W v wxa € 39 9 @1 @ fF ewler §
R S I E, B I T8 T B R A I TAN B GG w0l e W TS @
%,3@@@3@%6%@@?6%@
15.00 hrs.

SRt off, # @ § P el gs 21 WEl W A 8, WY w9 H A8, AlbT gad
A PO T PO ST AN DI W JEA BN B 8 S WI-al Al Alel H SIIBR T8, Ach
S H el Bl 8 3R 39 I9Y 89R SH-9199 ¥, 89X AR Bl, AN ANRDT BT WY 31T
T A I T g=i9 Ime fhft U Rimex &1 g fear on, Riad Saw &er o B
W FAlgHC o9 Blad &l PR Uh RYcR a8l I8 e &l 9 &l & [P 8l ¢, dl 34
FEIS H, I DR 4 980 A AN §, 91 UG $9 [Aua W AT AU qE P W ol
S 91 B BH AFAT TSI I fg I8 wer iR qiewa B gl e afed @ ar
TRGLYA Bl AEd T8 Wit g, O =R A R Fwvaar 7€ # ded W iR I9®
g R Al TR QRGBSR & | O & 3fed US oI 8, A1 99 ol b TSl HH
HAT AR Gf¥hel 8T 8, Safd g9R fy SATeT o 8len 21 # @deiRe w9 9 I8 ad
U BT ATedl gl STadl ST H I8 41 Aicd 8l 8l qebdl, Rifh gqH Ul fdvq & &
SR B ST ARER) T wST, 98 |re &H 8 A1 SATel 8|

T d1d HEl T §, RC-AIeibidl # 39 a1d Bl WibR fhar w1 g fb 5 e 1
9 IR 31 A 51 €, T8 Fa0 AR I Bl 38 o F99 M6, qa¥ 378H, T
TN IR I I PeH S o o™ US| dfhT gER SN 9w, o fIeN IR WX gaT
qrEd & § U8 T8 g W & B3 Y @ TIwmd v @ 2 B e g™ dad A9
IR IRRT 9 UGNVl H RS IR @M 8, bl DI R B 1.12 S gARI ufdedfd e &

UGN ¥, SN 9 § 1 89 B U7 AId TN g R # g T8 $E W B e S W

3P T @MY, <IfhT HH A HH 84 W WARGR BIBR HaH AN @M TS| 3T
3RS #, ATorie # U U F91 Faferd e--SIft afiaR| 89 & AT & a8 ftw sfrar et
2? ofhT orR foeft T a8 AT ofter o Wi, @1 W el SR Wl o A a@dt ot
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YE § HEl B, 99 dSESM H IR YR I U8l AR SR IR s9ferv goRT e fapsdt
3R & ufa &, afew s @l & W10 & ufa & =
15.02 hrs.

(Shrimati Sumitra Mahajan in the Chair)

# B IT 9 BT dredl g 39 91 DI Hel-Hild ST §Y b B W AT IR
3T Haa § KR fomrg, A1 fIoel <o SU RR P19 ORI W A He DI IR AT 3R
el fo6 89 SUTET HeH 3T dord iR 4 BH dhed M dgRi| offhd § WRBR B HIM Bl
ST gl 9ETHAT S & THM daRTed § SR SRIRM WL S, Sl S RS I by IR d1d
BB &, 9 W 7 I8 1 SADT G 91 WREU RET &1 § A1 o1 § b SR e Sff bl
fopeft 91 BT B B, AT I SIBT VA UET § BEd 2 fb T SqD Hf-ht B Tdd IS
ofd 81 ifh Sueh aracfe Al S8 Sl 41d Bel &, SN IR WRAA w6 4 <1 o1, 1 AR
& f2d BT GBI BT SHH AR W@ 2 8RS A¥EA WH 8, Fellgie 9o IR Oy yeme
AT S A @A, S SR IMY Ue, w¥e AR fARH B a1d Y Ue, 9 W Y R
oo @&t a1 B, RH BH R SOl DI @d 8l, A b bad BH (U1 o H @ I
TS A SRR AT | Afeh sy TR R o aRRRfat gl €1 ot 991 98 ovrar © 5
S faeg & ¥ € @R URETE IRl ¥ el 99 € SR e 39 99 & 60 W 70
IR P TATERY Bl qaie B H BTREN @ 8, 94 ol dad U W 8, 9 U a
FHS € [ AN BRI fQgd g8 @, offhd 9 39 99 9ad W Bl Sufely S9a! % o
St oft e o %@ E, I R WeReR fdd & o W g, S SHar ® f6 79 e @ 7 S
AT € 5 731 ot & foIy o1 SiuesT JEaR H_AT TS AIfdh 39 919 & 98 <% %@ ® 6
HE AT T TADT BT TS Y P 8 W IR & 7 IR | TP BT AT IR F S aredl g,

T #9984 U8l T A1| S9H Pl 9l 7

g B 2 RBER S&T &I, HIS R 8 STaddd & gal a1,

1 2P W DU B, W 31 7 TS, Il & HUS R, 7 IS qThi |
g ga-T W S & Tl ST ARy fh iR 89 Ted gl 3% uriier) &Y MaviahdT g,
739 X U N Hhdd I {6 e o s 91w 7 HR 1 fb 87 31 AN Bl T FHI Ui |
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I el € 9t Sl €1 ST T@ off SRR §, Se et ff 9 WMo & arel
arfdy € omae B 98aR dlei aTdl Afa %*IE

SHB T WY TP Gt HIfAT B S SHP W soke Bl <@dl 2l SHd ygt Y Uh
TIZIC HaeR B, S IRIE A Al RATST ol 3Marst I@dl 21 89 &Hael 39 Dol Bl doid o
Tl 1 H Sl St B 39 9 A I8 ORE A WeAd g (b U deive, U WEl dR-aD 9
U IRAR AFER, 39 TP & A HA-HATT TRD Sia DI T dTdl 3R DIg aA-dR
o 39 g # g a1 S fegw when ool j@r 8, sufaiy 98 W' Wt B fewr el
3R BA agUd PTHDH DI d1d DI 8, Add A1 AA-JAPR a1 BT & AT AT DT AT AP
T B qrd S ffed 21 89 g fowrr €, Wf A dad sl dfdd # doer @l
fe@mar Sar €1 99w 98 Wt B § O &R AR BT SIUN-31a IS A 310 QM B fden
& B forg e w0 & WfRd dRar § iR W Ed § 99§97 AR 39 <¥ & forg
T | BAR A $9 999 U dgd a1 I &1 2] TR ¥ & MY & A A8 99 qW @,
URH 3RV 3frearofl Sff A8l 96 gY €, 39 HAIegq U H =g amsil A Al srdel B Aredn §

5 950 ¥ < TP W€ W ol EI W S ¥ Ud IR Far A1 “There is never enough to

satisfy every man’s greed but enough to satisfy every man’s need.” S9&1 I8 dHIA

NS 39 AT & A1 9gd e 0 § AR A 81 e &R 0 981 € S &8 I S
F AATg 21 EH W Ared € B TR W e # U V1 a8 Ore it 7 o wree a4t @
T T | BH W =TEd © fh BN BR Wed Ui 81 o TTgs B Sk s SaTe 8, g9 At
Ted 2 AR fram @) uga @ e ANiRE uRem T AT U8, SHD! TS ABR |
ST TS, S9dT Wl Sdex el 9U 3iR o9 98 Wd 9 &) 37U, 3FR T 1 e &b, I S
P A UP g el 8 W 9red © Y fAes S9 A B, 98 SS9 AUAMET dredr © A
&, 8 AT 914 ©| T &I I Ugdd H BH 39 dIol 14 Fad [HaAr g b O IR |
3 ¥ I T ¥, AR g9 Al I ORE Fed & A1 99 aP B9 99 e W Uged, O a8

B R TS BN W ©, RIS 39 A% B AT I9 FHY @ g 3AY urq HidhT §

/Y IR-aR TSI § FaT S &M g, we can leapfrog entire generations of development.
BN |MT @ B @ &l [dhed §, b d 39 I DI dF BRAl, AT B =T DI A

AR T o FergHe ool 3T 8a common but differentiated responsibility 21 3
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Igd FEayUl S B R gy, MUl FS’E, UYh gAY W el oM d common but
differentiated responsibility & =l &1 § Teh ISRV o1 AR g1 H&d H HW-HH!
B WR & BT ol W d1d B T 8 &, MR Ig 9 By Afed f[queg & FR S Al
Il ISl <l 8 I IR I Plg Aldd 89 TR ORI AT ITell 30T <l § Al Ueh I e 1) W
B9 JR-UR 81 Od ©, B9R d1d # &R 37 Sl g1 519 89 9 9ol Bl T8l GIel U1l & al
9 90 R DY G R F6d © [ g & 9 <9 S T R gl 9 & 99 Ha-
ST R TS Ufeed & SR W U R e §1 89 U8 A © b Sl S fava |
31 39 @E @1 IR a1 &t 8, A8 & a1l J ©, A A8 BT S A DI &
ff oo S @ U gl SS9 Q@ @ U™ VAl THaeie € a9 9 0 e 9
[qep A CaTairsiiol =1 8, <ifth AN <o | d8aR fdofid €, et Jermr | g9 Y
T B AHA & IR B4 Foll & ¢ A d1MRY, 3R 8H s ke & Wic a1y Hidber o
9 It NYe, sy MaTgS AT ivs W Rees W 8ed 1 e+ -8l Mead gl
B U AU TR ST AR I 2 P SR 8H U R AMEIE AT & R AT Qs g
WaTe faoTell &1 Sces @1fey, df 89 HR Ahd &l 3R BH Bld B ST BT ©, dl
JER DA DI 89 UISaT PR Ahd ol AR Foll B 91d §s ol IR T AeR AeT H 20
YR HITEIE [R ol & Sed1ed Bl a1 bl Tt 8] § fawman & den =g & g9 de-ar
IR 3G GREEd AR d R SN H AieT A, 98 diewsd ® Ud Hind H dR
e Adel JRUSE o MU U UIR # I8 91 9¥dd ! 6 20,000 #MaTE B QY
3R 200 T fHeriey & ofck &9 AT |El H Aok & BISRIA Sl gAY caTarsl el g,
o & AR ol &1 Tsild o) 9ahd 2, Pt 73 St S8R O €, Rrnfededt g7 wwgef
FHdl § I fHaraad & & 9o Hed H 7 A o @ 8, Afh 98 9 gd foi| 98
g QR W d e, g8 a9 ferft oW gW g W s | o g¢il| Y a8 B
frerftl &9 &4 a8 faerfl, ST 9 &9 o |1 Faal gon @fad Tl B S9 W |9d
& g1 SRt Sft 5 ff a9gdt Per fb 9 HEl g W VAl 9 T e 9 fB 9 A 9l v R
IR e, R R 9 &, <IfpT gAR [ApTA &1 AT ¥eh SMY| «Afeh qot AT &, o adieb
I AR Y H31 S 3 oo gt Al § 9 dRg P17 SieRvT 3T § 39 S Bl B,
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T T8 A SRIRM TR SN & 3fSR 1 SHD! 30 widkdi 8, b A1 W PIUeT § BT, a8
faeg &1 TIfq & 9T W AW o AW 39 < & AH™ & FRAIRN Bl 80 BH ol HRA
&, BH Y HH 39D g9 O fawa

fFRR S W 39 [T 7 @1 © P Feq F v w3 St W) 9gd 91 s e
B Mg AT § oI H TS S =TT, bddl AU A1 pel arsdl gl agad Al ARG I
T R B S | UEH FHT A ST AMAHRIT W I S qH R W oA, AfhT I
qre 5 T A Th-Uh < b WY deEid g WRDR BN S &l &, Jar A S 7 Sl
MeqTAT 39 W9e A fear o, ol I a8t fowrs < @ € 5 a8 S9 wR i & g favar
2 fh o9 Forgiic 99 & fAuy W 9 98 IR SHd! IRAR 59 < B f2dl B B AT |

# A S A S-AR G AU RS A I AW @ A Ugel! 9 Al U8 © [P
9 3ATST OMH DI 59 =] 1 Sfard #31 S & 1 99 a1 Bl WIHR B {6 FoAlgiec & g W
A 9eH oo @ fRIfd B W @ R gl &9 a1 @8 $ EaR ¥ ugd g
JTSThd G § W 30 TP 91 WAMH HoR <@l ST gl #9 U S A9 <1 dl 998 Uh
TS 9K ITHIN ST 4Te], Il AT <@ AT, J | 6 dIg § &1 2 80, Uar gell & g
FATSHT 91 BT A I 381 Bl T WIMS W 9 A g GEE IR & garg @l
ST & 2 $B AN I I HdeTHd Wd F BN A @ B 2| IS 9 SIE-oNTE
FATSHS I @ IR ¥ U¢ W ol AN HH-HH 3o § 39 I H i 991 w® 1 B
S PO A T & Al DI B AR WA B © (b AR YAl H, TAR qaoll 1 Terd S gl
S IR A Sl B8 &, U RN AT Tqb A qHS B Al & 3faR SN AR gawrse Al
M 8 &l # U AW B I U TA1d H URA A1 I§ W IR AH @ 7 ervfi
JUTI(T HRIGAT & HIETH I 39 < HI 9HNY {6 ofret ot g9R A aRfRufaai g ST
TP IR BIR A @ | 98 I8 PR YR B, A YR W IR AN S drell 8, Al
XM qrenl e, oifh 98X & X WU D aR H BH UAT 1 ANMRY| YD UK D
3MIe I W0l faeq @) SHREE ©, Al 8, 98 BAR 9 i A1y

A1 o, # gu 4 g8 ST Aredn g (b qar w2 S 7 S gaae e g b
M IR WRavfer YR fAeia <o @ Rmer T8l 8l iR w8l #9 1el § 5 R WaR
9 AR W 91d PR W ¢ [P 3H GHY S RS © 4.5 BT AT 4.22 YN Bl 89 IqH AT&T
TE S| MR ol A W TRR BAT WG, Hifh BH AIGM Tl § [ AR U
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S Cerarell & fdbed €, 9 S0 faer @1 R w) R e &1 Rafd R qegel <o a1
of ST AT © SR 9 ¥ & oRad @fdd @1 of 9T @Ted €, 97K 98 onRadt a&rfad s9
™ & R W ggam, @ F1 ffEm o1 9 e R € S 8 oW @ RIfa &
g § QT R Ghd o7 9 TR P o a7 fhefl TRk & aw & ot 91 H=A1 89N
fU o1 ®rIar T8 21 g9 39 IR H 6T TEGR T8 8, Hifd I8 SHIDA 94 § S
HAT ST A AT DI AIH BT R H (AT TR% H DIs IToAd TR HT Gl R 1.12 T Bl
g BT ST @I 8, 3R B9 A6 e W fAffie &=d & @1 91 98 3113 <7 g9 [ &l A
MY R WHEA € 6 oe e ® arg W gH fAeiid 8 Wil ? T BAN U Ul ot
TN & b 89 IR AT ©: ©F WX 37U IMYPT Ab Thd &7 UV U8 89 31U IR—IN al
T B W TS O Ul It b B T8 9% d8dR Off Ihd & AT BN U 39 AT VN Bl
Gl TS B, A 9 a1 DI W HA S g | $9 BH HH A BH 39 I DI Al AT <l
fF g S @) 3R IR & @ 2l ofhT I9 a1 dIg i dR Wiw <1, I8 @1 89
TE W B T P O pasSl B WA H A W WSl §, da § oArsd g AW el 2 b
% < BBl A Y Bl § 3R BH Hel A Y B 8, [hac Il # S| 3Ty Usel urel
i o 919 A HF F HH g Id |

AT ST 9 U Ao far € 3R WRA WRBR A Al JUT WH 9 Bl H Al A
B [ F A Al 4 S T8 TSl 8, 50-60 USH DI BICT A SAYAT &, I AqW
Q%;Iav—é I R FASCS T HHaD Bl o SIS WOl 8, IqHhT I Ieoid |
gaie FACTSN ot R e} ¥ SoalM @l 41d dal §l S9H S offbel @l faar g foraw
g Pl fIeg BT aeIEar vl U S § HY el [P e Felgie 99 9§ STl g%
feFpa @1 e & & forv omag 1.1 fefor™ Sredd &t 39 9wy tRERfes o © 3R
I DB AT 6 I U a5 a9 TR 8| 3T € Ga§ AR Yo biidel 73 - G Farel e
fp AET MUl AT 2 fh ABMEARE H 0l I Afdx & @ H i1 fhan wuan
Y BRI gl AT I A1, offhd Ivi Hel [ T8l I8 R v fafer sror wffe &t
21 T A # Q1 SEABT T BRI W 1.1 feforas sror wa o fear g, R f faw
DI FATGHE oo DI FEHIE PR & oY Sxd 21 3R U 3fhs |l &, Al $UBT Adod © b
S €9 BT ATTLABAT &, I TRl faza H emrar € 6 S 9 Bl 89 SIS WD | 3R HABT
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JBIMRITT H S UAT @ PR Fhdll &, A Al & gax Uil <2 bl g U1 gacol
B D fogmd T8 Bl [ 89 oSl ¥ $B Al 916 SN J5a) [a%9 Bl Hoeddl T R GD |

# g 99 IR grear g 6 71 S ofi SR H dg| By SwIdell § A7 oW 7 fh
A RN A W@ 3T RE W 9gd W TR Fosie o9 Bl i & & forg feg 21 ol
BE CoHTA] AR @ a1d FEl 8, Wi ¥ B Hed 9o Bl a1 Hel g, ST 9wl i
BT Wl Ieord By, R {6 2 1 o ualr <ol 6 89 AUl SRS A 9T HRA S I8 B

AT ST 7 U@ iR 9gd #e@yul a1d WIS QB Bl U SXdS H bl Bl
BT U TPl I DI IUS [hAT & FAlges %A BHAD bl {6 R 97 @1 e
SMATIHAT TS, THIAS & B B IMaggaal Teil, e @ & a8 gfwn # sfdacad
WD F ST IhdT 8 39BT W Foog B AT St 39 91d BT W Sooid Hy, S o o
sfdad) ® 91 ofY| 919 S=i9 sfaac! & 91 Pel, 99 <9 & 9 § Jbrg B S SRAAHar
g, S Sfaadt @t aa Bl NI ST FASHT I B 9T B §, 99 89 IS SHNAD Sl
P 91 e PG ol B Fellgie Ao b Ui e <ificd B gfaadt &Y 919 B 8, W WA
W DT H HFAd & Ufd wiar vie ARy, oifeT aw qY fava @ e &, gwfiy sad
sfFadt & a1 IRMITH 81 &, Idl Sooid |

# #3 S | 989 HH HaTel HRAT AR g HifPh I8 Yb g bles gl T drra=ol
@ 919 Bl B, 99 B AT doidl § 5 o arel ag # a1 78, Afed 3 & a1 s fam
I IS W Gl B gAY g H @ ded B e SR B, R g9 AR @
SATHT BT Ahd ¥, B JHal ¢ 5 I8 wg &1 d¢ ugd oyl N B9 Sl Sd @Ed
YIS Dol g8l ARG 81 Sy SR R AR A4 &, e A aTel FHg § 8l el Bl
gRIRRATIIT 81 SMU? H= S & U I A5 & ATl 8, &1 S9d 2919 I T a4, 919,
d Tel H {5 a8 ¥ SAR SR d8ad 37 b §, ATST 9gd SHH Wi 7w il
[HTafar ARG ¢ AT Sfl, MU T84 3T ATt 2 B, D T FHI BT & AT
i W S : 25 W 40 THC & NG SAAT Hoiol B YHIT Hed B 9 HEl TS § 6
1990 & ofddl & 399 W, 319 YRIE 2020 b B Bl q B | A A IR HIBA H ST
ga ¢, afed, Sar iR oM qann 6 fieeh # W U S g8 Tl S99 dadd W EH
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T ol 3¢ € iR 7o R & i1 <¥ 9a¥ SATET UgWYT Bl % 8, d fha 88 ad oMl
S & forw fhar sfeag 21 DU § 89X 9 A1 IR A9 ARG R Bl 39T
W Iooig HAT St B
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#it Yacht WA [ (SeEEE): Ui HeIedT, 3UhT 9gd-98d g=udie Ral § b T g3
aﬁaﬁaﬂwmﬁﬁm%lm{?fgﬁmwwﬁaﬁ?ﬁ%ﬁa%ﬂﬁwﬁ%
e SR ¥ TRE A Telge a1 Bkl &l Al I8 gy gE arent el & o Re A ey
# gRad &1 @1 2, D YaaHrn g9 o W@ Wt €1 89 g arer yaadrn € 5 gger S
10 T ¥, 15 A H < § Y@ TSl AT, 3@ B GOX AR ATl H G TS 8T 8 3R
@ 7 R Q¥ H S Sae IR @ 6 oy @ HRU FAN SRR Wil S| JHIfad
TS 918 SR 9RA B, 91 Jd HRA 2, a8 Iiad WRT 8, & SFIE Wl g9Ifad g8 o sefd
371 1 IUTe =TS 9T BT 8 AT g BT 8l, Sa-1 HH BN b WR B fdeer A AT BT

TS| ST BHART O¥1 Taerdl ol a1 o, 3l faq=li w R 81 Sigem, I8 gt a1d &t
A9 © {6 TR URac BT SRR AR ¥ W 4l 984 Saaxd UST §l § 3fus #A1eqq 3 ¥
[T DI AR AR A SARM A SN, AT HA 8 3R el d gedIRIS T St 4 gui
o1, I=M A1 I FaTd BT 419 e &7 o1 3R 37 W Bis & € & a7 ot Sfae |
ST WRA B! U IRT T BIS IMMEGT b ol 399 fha=T Sa1er ywrfad 8, 3t I8 far
®1 w7 g1 S8l 89 SEGe BRAT Aed © b THIRE B, el I S 98 g § g
TSl A B B B, I DT SMY| AfhT T I8 WHT 8?7 I grm &1 Wi H 4T g% ©, Uh
a1 faR <o SR g fasraeitel oo R 9Rd SR A 1 e €1 Si-77 & 77 <21 40
SEEIIEC I

H S 91 A SHR T8 DR GHhdT b SR 3T gq1d H 7 MW, Si-77 BT I BN al

Udh 95 q9@T SHA TS A1 wfd B Fahdl §l Siel 9% SMY ANl d 91d 7, ArsAl 3R
3HReBT I 16 IR TP R & AR 9IRd ATH 4 Firerd HIRM &R @ 2 3R ufiey fhg
W M 8?7 9RA W, Sf-77 W AN 8l A G 89 bl WA IR W 8, TS
qama! fraas & 827 I8 doie! [amiad SRl &1 S 21 398 918 SWReT 8 a1 R B,
S B A S AHND! 2] R BT KT IS BIN? FHH WRA-ERAl SlolR @A BRI 5@ SHHT
STIg HA Sff <1, 1 gared fh 39 THIE & A B v Rd & G9EE Sdq el © B
BH IHD! Vb A | I (7 B el A8y | a1 3MRBT 3R JRIT B8H Hag B & (A1
TR §? 3ft IR E @1 {59 g8 9% weg & & foly duR 22 I8 1 S8 @l gIR IR o
g% Jodl & R Ugu0T el @l © 3R S Wt 3Rl 3R IR0 [ g 3 qavy Sarar
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ﬁw@w%sﬁﬁzﬁmﬁﬂa@ﬁww,%ﬁ?aﬁ?sﬁ—ﬁé?ﬁweﬁwmélﬁ
HAT ST A ST ATSAT § DIUTRIT H AT FETTHAT ST R AT 6T S A1 597 AR
BT e 1 BAN? A8 faefaR BIAT =AY | ST H&H BT HIH BT ANV b AR AT B S
Bl §7 R B WIS T BIAN? T ARG URe] < & Gard H b ST AT 371 &l
RGER HUAT 1 HAAT H G NP Yg Ul BT AbT © O AT Sf1-77 BT AR i, bl

3IATS BN, ID] ~ged DY | U8 fAbrasiiel <2l 1 g 91 qYar & MY (U1 Ul U
HIFTY 3R HABT W 419 SMfely, P W 919 iy 6 9 u=1 v fbaen &3 &3
Hif 81 A & AT Tel IR A | 89 PRl <21 21 I8 3 fara o= foram &
3R J & [IH SATET UGNl IR I8 § IR TP RER §9R FWR A9 @red 2| § Arar g
5 RT @1 ff RDFRR 21 4R U1 <9 © S 999 $gEdA W e B g, ool 9 8l
IS Tt A HRG [ A & X H Aradr & 2l

AEIGAT, 9 Ued W SRRM [ St 7 FHI-9HT W $B 9 HEl ©§, § D! IR
feem =mear € f5 wRa Rmar o, arel § TR T i gaT| aFiaT dear § A
RIS FRISAT DI T8l AT T8 AT Tl AL R FAABT Te1 AR Al T s [owHar
gfad 3R HTadT BT a9 B 87 SANDT Y8 URATd A1 ATl 8| SIARH A St 7 Bet
g, T # afua! =T | U @TEd § -

“India has argued at these ongoing negotiations that the developed
country Parties must take actions in accordance with the principle of
equity and “common but differentiated responsibilities and
respective capabilities” in order to achieve the objectives of the
Convention. Such actions of the developed countries (Annexure I
Parties to the UNFCCC) should include deep and ambitious targets
for emission reduction in the second commitment period (Post-2012)
of the Kyoto Protocol. India is engaged constructively in these
negotiations and is committed to work according to the principles
and objectives of the Convention.”

# I 919 B8 BT § 98 MU oA W W Bl @ AR MMUHT s W I8 2l urgd e
I BB H S A FAT FE Sad S A 39 e | fear g A yrsH Afave] g e |
DS A oA Hf § FHd 2?7 R TA@ F P SN 3R 9RA B AEGHIAGA W g BT
DHTH HA?



rep133_6
d by m2
 


03.12.2009 91

“While India has already taken a number of steps to adopt and
mitigate climate changes, impact in the interests of sustainable
development. India will take a further voluntary and nationally
appropriate action for addressing climate change. The Pact is in fact
actually in accordance with the priorities and objectives laid down
under National Action Plan for Climate Change. ”

“While India has already taken a number of steps to adopt and
mitigate climate changes, impact in the interests of sustainable
development. India will take a further voluntary and nationally
appropriate action for addressing climate change. The Pact is in fact
actually in accordance with the priorities and objectives laid down
under National Action Plan for Climate Change. ”

3T A8 I FEl © Afh # T aredt g & fear # o daed & 78 fivm & @1 8, o9
WWE%WWWWWW%;IE

QUMY HEGAT ¢ 3T AT D[S DI

ot Yacht v R Aew, # w9 ™% F 9 <@ g ARk oMy et @ F S Sme!
[UTIf WG : 9 AT 2] Afhd ol 9gd | W drer 1 @Ted d

£ vt = Rig 2 # v o amd 78 Ao, fh # Uil @l aR% 4§ drel @1 gl A
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“India’s total greenhouse gas emission was 1228 metric tonnes of
CO2 equivalent as per the official statistics reported in the first
national communication of India to the UNFCC (NATCOM) in1994.
In per capita terms, India’s CO2 emission in 1994 was 1.02 tonnes
as compared with world average of 4.25 tonnes. Further estimates in
this regard have been made by researchers which are not confirmed
officially.”

1994 ¥ ST |q fpar AT &1, ST&T YR &1 SMAAT 1.02 T o1, ATST 2009 3 & SHB! =T
Qoo €1 89 T T8 < ST aredT 8 b -

“Total CO2 emissions constituted 65 per cent of total GHG released
in 1994. On a sectoral basis, the energy sector accounted for about
61 per cent, agriculture 28 per cent, industrial process 8 per cent,
waste disposal 2 per cent and land use and land use change 1 per
cent of total greenhouse gas emissions. CH4 and N2O respectively
account for 31 per cent and 4 per cent of the total GHG emissions in
terms of CO2 equivalent. ”
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DR. KAKOLI GHOSH DASTIDAR (BARASAT): Mr. Chairman, Sir, I rise to
participate in the discussion on the global climate change. At the outset, I do so
with a very heavy heart because mother earth is in danger. The earth that was
formed millions of years ago, possibly through the big bang or conglomeration of
molecules, not yet decided, is staring at the face of the Third World War.E

16.00 hrs.[=|

The third world war is going to be fought shortly, may be in our lifetime, because
of shortage of water. Water for farmers used for farming, water for industry,
water for livestock, and water for human consumption is going to be in such
shortage that countries particularly of the African Continent and others are going
to be engaging themselves in this ravaging war. Who is going to stop it? Is it the
developed world who were watching quietly when enormous heat was being
produced and Hiroshima and Nagasaki were burning? When nuclear fission and
nuclear fusion were causing mutations, chromosomal deletions and aberrations,
the so-called developed world was watching. Enormous heat was being produced.
This heat was being absorbed by mother nature. Mother nature is very patient but
now we are getting it back.

Mother nature is giving it back to us, when we are suffering because of the
rising level of the carbon dioxide in the atmosphere. Holes are being formed in
the ozone layer. This carbon dioxide layer is engulfing the atmosphere in such a
fashion that the temperature that is rising out of industry cannot escape; radiation
is being stopped. Eventually, possibly, the world will see a rise of global
temperature up to four to five degrees, which is going to be very high. Humans
possibly might not survive. We do not know whether intracellular vesicle
formation is going to cause cell lysis; whether more malignant patients are going
to come up; whether there are going to be chromosomal abnormalities in the
paddies that we grow, in the wheat that we grow, in the livestock; whether the
milk supply of the cows and buffalos that feed the children is going to stop. So the

world are in great danger.
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We should all work together to come to terms with this new situation, and
we should all do it together in the forthcoming meetings that are coming through.
We really do not know what had been happening in the previous meetings. One
had been held in Geneva also. So what we should now altogether do, have to
bring down our lifestyle. India is a country of sages, of hermits, of great wisdom
and mythology. We have always been very stringent in our methods. We have
always promulgated recycling. We have followed our Father of the Nation, and
we have always tried to conserve energy by recycling and using renewable
resources. We should pay more attention to the wind, the water, the solar energies,
and try to derive our resources from these renewable sources so that we can give
some respite to this carbon dioxide that is forming in the atmosphere.

The so-called developed world have been undertaking missions when
required, when not required. They have been trying to develop programmes for
animals in the jungle when the Third World did not have enough to feed the
people. So we should also talk to them regarding what they want to do. As a joke
we say that every man who crosses the streets of Manhattan every morning
splashes on himself after-shave lotion worth five dollars. I do not think they are
going to try and come away from these methods, these lifestyle patterns that they
have developed for so long. We have to take care of the incidents that have
plagued the world in the past few years, in the decades.

Look at Russia. They did not even know how they were dealing with their
nuclear fusions, nuclear fissions, and the waste. That is why, Chernobyl has
occurred. We do not even know where the waste of the Chernobyl is dug and
buried and how it is affecting the nation, the world and us. We should all get

together and try to prevent these calamitiesE
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West Bengal has seen Aila, in which thousands were rendered homeless;
thousand homes were broken down. The seacoast is being washed away. We
have seen Tsunami in which holidayers, honey-mooning couples and little
children were washed away by the wrath of the nature in an instant. We have to
take care of it. I think that the scientists should all get together and try to take care
of it. The particular mention that I want to make is that in West Bengal, we have
the Sundarbans. The Royal Bengal Tigers are not available anywhere in the world.
They are precious species. They are going to be extinct. There are hundreds of
islands; 54 islands are being inhabited by 45 lakhs of people. In the last Aila,
some of the islands were washed away. Forty-five lakhs of people are going to be
washed away. All the islands of the Sundarbans are going to be inundated and
submerged in water because of this global warming.

This is a very serious subject. | wish to draw the attention of this august
House that the world should sit up and do something very seriously. But on the
other hand, we cannot down all our developmental projects because India is a
nation of hermits, sages and mythology. We have been following paths in which
we have suffered. But the time has come when we have to feed our people. India,
the great nation, is not at the dearth of knowledge, is not at the dearth of
industrious and laborious citizens. We have to take up from here and continue
with our developmental process, the infrastructure required to bring down the
carbon dioxide emission will take some time. The developed world has done it.
We also will develop that infrastructure. Here we are suffering, and we are at the
receiving end of what they are emitting. So, we have to have our share of time in
development. Our nation will surge forward towards development. We will
develop the infrastructure by which we can cut down the carbon dioxide emission.
That will take time. So, we cannot take the order of any other nation as far as our

developmental projects are concerned.
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We will carry on with our projects. Those countries that have been
emitting more carbon dioxide than our nation in the past decades will have to
show us the path, will have to take forward this kind of a movement in which we

can save the world altogether.
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SHRI M.B. RAJESH (PALAKKAD): Mr. Chairman, Sir, this discussion on
climate change is being held in the context of the forthcoming global Summit on
climate change in Copenhagen.

Sir, 1 think, this is an important discussion and this will enable the
Government to take the sense of this House before going to Copenhagen for
negotiations.

Sir, this climate change will be the single largest threat to the existence of
humanity. Alarm bells have already been raised. The IPCC has pointed out that
Green House Gas emissions and Green House Gas concentrations are approaching
such levels beyond which devastating climate changes could occur. There will be
erratic rainfalls, frequent floods and droughts, rise in sea levels, and devastating
cyclones.

Sea levels have already started rising. Scientists have pointed out that sea
levels of Maldives have risen by eight inches in the last 100 years. Sir, India is
also vulnerable to these changes. India will be one of the worst affected regions.
Scientists have pointed out that the North West Himalayas has become warmer by
1.4 degree Celsius in the last 100 years.E

Drastic changes will occur in our lifeline, the Monsoon. The rivers may
dry up; the rivers may even disappear in the long run.

Sir, there is an apprehension that there will be a sharp decline in our food
production and millions of people may go starving. When this global warming
and climate change is affecting the entire humanity, it will be the poor who are
going to bear the burden of this climate change. According to an international
study, by the year 2015, 375 million people, majority of them from the developing
world including India, are going to be affected by this global warming and climate
change. The year 2015 is just six years away.

Who is responsible for this kind of a situation? Is it the developing nations?

The developed countries have been responsible for 72 per cent of Greenhouse gas
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emissions between 1952 and 2000. Our per capita emission is only 1.1 tonne as
against 20.1 tonne of the United States. So, it is clear that the developed nations
are responsible for this kind of a situation. This kind of a situation has been
created because of the illegal appropriation and mindless exploitation of natural
resources and global commons. Global commons include the global carbon space.
Seventy-five per cent of this global carbon space has been occupied by the
developed countries though their share in the world population is only 20 per cent.

Now, I would like to deal with some of the policy issues. There is much
talk about flexibility, which our hon. Minister of Environment and Forests, Shri
Jairam Rameshyji is appearing to be targeting widely. I would like to know what is
the basic minimum, non-negotiable minimum of India in the forthcoming
Copenhagen negotiations. To what extent will this flexibility lead to? To what
extent this will change our positions? Our minimum should be clear.

First of all, the developed countries must begin to cut drastically their
Greenhouse gas emissions. [ feel that there is no flexibility on this question. I
hope that the hon. Minister will clarify whether there will be flexibility on the
question of demanding more drastic cuts from the developed countries. I would
not go into the details because of time constraint.

Sir, the developed countries want to erase the distinction between the
developing and the developed countries. The distinction between the developing
and developed countries, as far as this climate change negotiations are concerned,
is fundamental. The Kyoto Protocol United Nations Framework has underlined
the common but differentiated responsibilities. So, the developed countries should
make drastic reduction in their emissions. According to this principle, the
developing countries need only voluntary actions. The developing countries are
not responsible for the global warming and they cannot be treated identically with

the developed countries in this regard.
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So, it is in this background that I would like to ask the hon. Minister as to
why he has promised that our NAMA and NAMOS will be available for
international consultations.E

What is the basis for making such kind of a promise? Another thing on
which I would like to seek a clarification is regarding the contradictory statements
of the hon. Prime Minister and hon. Minister of State for Environment and Forests.
The Prime Minister has stated that our per capita emissions will not exceed the per
capita emissions of developed countries. It is a well-known statement from the
Prime Minister. But subsequently we have seen a statement modifying the
statement of the Prime Minister by hon. Jairam Ramesh Ji. The hon. Minister has
stated that our per capita emissions will stay below the per capita emissions of
developed countries. 1 feel that these contradictory statements, especially the
statement made by hon. Jairam Ramesh Ji opens our position or opens our policy
to needless pressure and bargaining by the developed countries. So, I think that
there cannot be any flexibility on this question.

Another aspect that I would like to highlight is regarding the unilateral
action on the part of the Government of India. Our Minister is more enthusiastic in
announcing unilateral action. Global warming and climate change is a global
phenomenon. So, our unilateral actions will not help us from escaping the impact
of global warming and climate change. It is tantamount to gifting away our carbon
space.

MR. CHAIRMAN : Please conclude.
SHRI M.B. RAJESH (PALAKKAD): Sir, I am concluding in 3-4 minutes.

Now, it is suggested that India may also cut emissions. Numbers like 20-25
per cent are being thrown around. Where do these numbers appear from? Where
do these numbers come from?

I would like to remind the hon. Minister that, yes, of course, India is a
great nation but India is not a carbon super power. So, our policy should be based

on this sober reality.
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Another critical issue is regarding the market driven solutions. Developed
countries are forcing purely market-driven solutions. What will be our position to
these market-driven solutions? The Government is also enthusiastically talking
about carbon trade, especially through carbon offsets of CDM under the Kyoto
Protocol. This carbon offset, carbon trading is equivalent to selling our carbon
space cheaply at the going market prices. So, we should not allow the developed
countries to meet their emission reduction commitments through offsets nor
should we accept these carbon offsets as a means of meeting financial
commitment to the poorer countries. So, I would like to know the position of the
Government on this issue.

MR. CHAIRMAN: Please conclude now.
SHRI M.B. RAJESH : I am concluding. I am coming to the last point.

Despite confusions in our evolving climate policy, the Prime Minister has
reiterated the basic minimum that India will insist on at Copenhagen, especially
the question of an equitable burden-sharing arrangement firmly within the
boundaries set by the Kyoto Protocol, UN Framework and also Bali Action Plan.
So, we should stand firmly with China, Brazil, South Africa and other G-77
countries. I do hope that the Government of India will stand with the G-77
countriesEut at the same time, I recall with great concern the experience of
WTO/GATT negotiations when India deviated from the G-77 positions more than
a decade ago.

The Copenhagen negotiation on climate change is deeply connected with
the equitable, sustainable and prosperous future for a great majority of people in
the world and also a great majority of people in this country. Therefore, the
Government has the foremost responsibility of protecting the interest of poor
people and the interest of the country in the Copenhagen negotiations. I hope that
the Government will keep the promise given to the people.

Sir [ may be allowed to lay rest of my speech..
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MR. CHAIRMAN : Hon. Members, those who want to lay their written speeches

may lay their written speeches on the Table of the House.



03.12.2009 109

*SHRI M.B. RAJESH : This discussion on Climate Change is being held at an
important juncture. We are heading for a Global Summit on Climate Change in
Copenhagen. The phenomenon of Climate Change has already started affecting
the world as a whole. It is an issue which has already started affecting the entire
earth. The single largest threat to the existence of humanity will not be anything
but the catastrophic effects of Global Warming and Climate Change.

The alarm bells have already been raised. The IPCC has pointed out that
the concentration of GHGs in the atmosphere is rapidly approaching levels beyond
which devastating Climate Changes could occur. There will be erratic and
unseasonal rainfalls, frequent and severe floods, drought and devastating cyclones.
It is feared that land will go under the sea following the melting of ice masses.
Sea levels in Maldives have already risen by eight inches due to ice melt.

India is likely to be among one of the worst affected regions. Indian
scientists have found that North Western Himalayas has become 1.4 degree
Celsius warmer in the last 100 years, a far higher level of warming than the 0.5 to
1.1 degree Celsius for the rest of the Globe. There will be drastic changes in our
lifeline, monsoon . Rivers may dry up and even disappear. These changes will
badly affect our agriculture and crop behavior. Sharp drop in food grain

production will affect the food security and the livelihood of millions of people.

* Speech was laid on the Table.
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Though the Climate Change is a threat which is affecting the entire
humanity, the poor will have to bear the greater burden. According to a study by
an international organization, by 2015, Global warming will adversely affect an
estimated 375 million people, the majority of them from developing countries
including India. That is six years away Sir.

Who is responsible for this kind of a situation? The developed countries
have been responsible for almost 72% of the emissions between 1950 and 2000.
Our per capita CO2 emission is only 1.1 tonne as against 20.1 of United States.

I don’t want to go into further details. Sir, this kind of a situation has been
caused by the illegal appropriation and mindless exploitation of global commons
by the developed countries.

There is a global “carbon space” and this is like a Global resource.
Unfortunately the developed countries have already taken an overwhelming share,
roughly 75% of the Common Carbon Space that has been occupied so far, even
though their share of the world population is only 20%. Sir, the important issue
relating to the Global warming and the question of development is that, the
developing countries are in dire need of Carbon space. Despite the progress of
science and technology, the developing countries cannot undertake the task of
development without creating emissions of CO2 and other Green House Gases.

The first great difficulty in the climate change negotiations is to pressure
the developed countries to give us and other developing countries a fair share of

the remaining carbon space. And fair share can only mean a division of the carbon
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space equitably in proportion to the population of each nation. The second great
difficulty is to ensure that the developed countries compensate the developing
world, in terms of both finance and technology for the common carbon space that
they have unfairly occupied.

There 1s much talk of flexibility in climate change negotiations, which our
Minister for Environment and Forests appears to be propagating widely. Ahead of
Copenhagen we need to ensure that, as a nation, we fully understand, and of
course this means that Parliament understands and ensures, what is the basic non-
negotiable minimum for India at the negotiations. Flexibility cannot mean that we
give in to all the demands of the developed countries and they escape their
responsibilities.

Our minimum therefore should be clear :

First, the developed countries must begin to cut their emissions drastically,
in line with the scientific recommendations of the [PCC. We cannot be flexible on
this question. Despite the enthusiasm of the global corporate media, what the
United States has offered so far is a pittance, a flea-bite, compared to what they
need to do. The US tries to fool the world by saying it is reducing by 17% below
2005 emissions. Actually they have been steadily increasing their annual
emissions between 1990 and 2005. What the US has offered is actually a
reduction of 4% below 1990 levels by 2020 of annual emissions. But scientists

have made it clear that countries like the US should reduce to 40% below 1990
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levels by 2020. So on this question, of drastic reductions by developed countries
there can be no flexibility.

Second, the developed countries want to erase the distinction between the
developing world and developed countries. They are trying to do this in many
ways; even through all kinds of clever tricks, like common schedules or registries,
or a single document in which all countries will put down their commitments.
These commitments will then become binding on all signatories in one way or the
other. There are not simply technical niceties or simply theological objections as
our Minister refers to them.

The distinction between the developed and developing countries on the
issue of global warming is fundamental. The Kyoto Protocol and the UNFCCC
are very clear on this. Under the principle of “common and differentiated
responsibilities and respective capabilities” it is very clear that developed
countries should make drastic reductions in greenhouse gas emissions.
Developing countries need make only voluntary actions to fulfill their share in
safeguarding the world’s future. But they do not bear the same responsibility and
cannot be treated identically with the developed countries in any way. So India
cannot be flexible with any attempt to treat all nations without distinction on this
issue.

It is in this background that we would like to ask why has the Minister, Mr.
Jairam Ramesh, promised that India’s domestically undertaken Nationally

Appropriate Mitigation Actions (NAMAs) or Nationally Appropriate Mitigation
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Outcomes (NAMOs) should be available for “international consultations.” This is
an ambiguous phrase, which, as we know from long experience, the US and the
other developed countries will treat as an opportunity to force India to binding
commitments.

The Minister has introduced further ambiguity in the same statement by
modifying what the Prime Minister had stated earlier. In contrast to the Prime
Minister’s well-known statement that India’s per capita emissions will not
“exceed” that of the developed nations, the Minister has stated that India’s per
capita emissions will stay “below” that of the developed nations. This opens our
country’s policy to needless pressure and bargaining by the developed nations.
This is not flexibility — this is simply confusion on a critical matter.

But the most serious problem is our Minister’s new and special enthusiasm
for unilateral actions by India to combat global warming, while at the same time
arguing for flexibility. But the special problem in global warming is that unilateral
commitments for emission reductions by us alone are of no use. If we voluntarily
cut emissions, even if we have the most environmentally sound path of
development and yet the developed nations do less than their share — then we will
still suffer the consequences of climate change. Such unilateral action will be
tantamount to gifting away our carbon space and voluntarily restricting our
developmental choices in the future. Of course we recognize that even if the
developed nations cut their emissions drastically, developing nations also have a

responsibility to do their share. It is better to begun early in this matter rather
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than delay action. Such initiatives would also enthuse our scientists and engineers
and promote a sound environmental and sustainable basis for our development.
But while doing this we need to bring even greater pressure to bear on the
developed countries, not talk of flexibility.

As the nations of the world ready for Copenhagen, we are happy that a
major developing nation like China and others like Brazil or Indonesia, have all
demonstrated how seriously developing countries take the question of doing their
fair share to combat global warming. We must also tell the world what India is
doing and what India can do in the future. But we cannot do such things without
careful thought and discussions and democratic consultations across a broad
spectrum. Even for the Prime Minister’s commitment that our per capita
emissions will not exceed that of developed nations, we do not know what is the
technical and economic basis for this commitment. The government has not
shown the nation any document to justify this.

Even today the government is not undertaking broad consultations. The
Government still thinks of global warming as a foreign policy issue rather than a
serious development issue. It talks more to foreign delegations than it does to the
people, their organizations, political parties and civil society in this country. Now
it is suddenly suggested that India may also cut its emissions intensity of GDP and
numbers like 20-25% are being thrown around. Where do these numbers appear

from?
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Numbers of this kind should be put out with care. They should not be put
out under the urge to show the world that we are also a superpower. India today
has a dramatically lower share of carbon space compared to its fair share and
improving our share is a very difficult task. We have many constraints, which are
different from those faced by China, Brazil, Indonesia. In this respect, India is a
great nation but not a carbon superpower. Our policy should be based on this
sober reality.

Another very critical issue in the climate negotiations is the obsession of
the advanced nations to force purely market-driven solutions. But this is one issue
on which our government is noticeably silent because in many ways,
unfortunately, it shares the same obsession with markets. Our government has also
displayed a great deal of enthusiasm for carbon trading especially through the
carbon offsets of the Clean Development Mechanism (CDM) under the Kyoto
Protocol. This is equivalent to selling our carbon space cheaply at the going
market prices. With carbon offsets, developing countries will undertake the
reduction of emissions while the credit will go to the account of the developed
nations. This is simply a means by which the developed countries are trying to
pass their responsibility on to the developing nations. The developed nations are
also trying to pass of carbon trading as a means of providing finance for
developing nations to combat climate change. We should not allow developed
countries to meet their emission reduction commitments through offsets nor

should we accept it as a means of the developed countries meeting their financial
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commitments to the poorer nations to combat global warming. The developed
nations must provide finance through the multi-lateral mechanism of the
UNIFCCC as decided in negotiations and not through market mechanisms or
institutions like the IMF and the World Bank.

In the area of forestry, slowing down and stopping deforestation are
undoubtedly of value and importance. But going for afforestation through market
based solutions as envisaged in REDD or REDD+ (reducing emissions from
deforestation and forest degradation in developing countries) is not the solution.
Forest management must be based on the democratic rights of tribals and other
forest-dwellers and must involve them in the relevant processes. Afforestation that
is driven by carbon trading carries the danger that it will become a further
instrument of their oppression.

Despite much confusion in our evolving climate policy, the Prime Minister
has recently reiterated the basic minimum that India will insist on at Copenhagen,
especially the question of an equitable burden-sharing arrangement in dealing with
climate change, firmly within the boundaries set by the UNFCCC, the Kyoto
Protocol and the Bali Action Plan. India should stand firmly with China, Brazil,
South Africa and all other G-77 nations to and resist pressure from the developed
nations at Copenhagen and force them for drastic reduction of their emission
levels. It is critical that the government of India should stand by these
commitments when it is most essential at the negotiations in Copenhagen. We

recall with great concern the abandoning of the G-77 positions by the government
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in the GATT negotiations of a decade and more ago. The negotiations in
Copenhagen are deeply connected with an equitable, sustainable and prosperous
future for the great majority of the world’s peoples and the great majority of the
people in this country. The government has the foremost responsibility of

protecting their interests in the Copenhagen negotiations.
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MR. CHAIRMAN: Now, the next speaker is Shri Prem Das Rai. Please be brief
while making your speech.

SHRI PREM DAS RAI (SIKKIM): Thank you, Mr. Chairman, Sir. I would not
take more than two minutes to speak.

The seriousness of Climate Change being witnessed around the world can
be measured in the form of increasing trends in temperature; shifts in rainfall
pattern; glacier retreats and deglaciation; rise in sea-level; increased intensity and
frequency of extreme weather conditions; changes in crop patterns; and the spread
of vector-borne diseases to name a few.

I would like to bring to the notice of the House the ongoing international
debate on climate change; its possible outcomes; the urgent need to deliberate on
such issues; chart-out well-constructed paths to control adversities posed by
climate change; and design strategies to work towards better energy management.
In this endeavour, my focus will remain on understanding climate change through
the lens of the mountain paradigm.

The reason I say this is because my friend Mr. Sandeep Dikshit had talked
about some bears. Actually, as recent as a few weeks ago, there was an invasion of
bears in the urban setup in Gangtok in Sikkim. They came out of their natural
habitat because of want of food as a result of non-flowering of certain acorns that
they used to feed on. Therefore, the bears had to actually come searching for food
before the hibernation. In this process, one senior forest officer almost laid down
his life, and his whole face and body was lacerated.

I have a very long 14-page document, which I will lay on the Table of the
House, but I would like to read one excerpt from this document, which to my mind
would capture the essence of what I would like to place before the House. It is as
follows. In view of our stand taken, I would like to stress that within the country

we also must ‘walk the talk’. The North-Eastern States including Sikkim, and
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especially, the Eastern Himalaya cater to perhaps a third of the biodiversity
reserves of the country. The people of the region are considered to be backward.
However, the biodiversity and other natural resources are, in many ways, being
protected and so it manifests itself in the overall resources in terms of potential
hydro-power, forest-cover and the like. Therefore, there is a need to look at the
‘common but differentiated responsibilities’ principle domestically as well as in
the treatment of these States. One way would be to enhance considerably the
allocations via the 13" Finance Commission by way of transferring of more
resources as incentives for the upkeep of forest and biodiversity cover as such.
Therefore, I would conclude by saying that I do not want to say much more
because much has been already said in this connection. Our Minister, Shri Jairam
Ramesh, carries a heavy burden of 1.1 billion people, and to safeguard the interest
of this big nation..
*Global Debate

Fate of the Kyoto Protocol
3. The Ball Action Plan that initiated the process towards an “agreed outcome” in

Copenhagen was followed by five agreements’ Protocols from Japan, Australia,
Tuvalu and Costa Rica and an implementing Agreement from the United States.
Inputs from these countries make the demand for a new legally binding instrument
under the Framework Convention on Climate Change certain. However, it leaves
the future of the Kyoto Protocol and its relationship with such an instrument
ambiguous.

4. With the Kyoto Protocol slated to expire in 2012, doubts about its future have

*_...* This part of the Speech was laid on the Table.
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increased in the global community. The United States of America, which has
signed the Kyoto Protocol but not yet ratified it, has long been seeking its
replacement. The European Union, in addition to Australia, New Zealand, Canada,
Japan and Russia has begun lobbying for a single integrated instrument that would
replace the Kyoto Protocol. The US among others believes that the Kyoto Protocol
is ineffective and unfair as it falls to include mitigation commitments of major
population centers like India and China.

Single integrated instrument

5. The single integrated instrument is likely to attempt to be ‘sensitive’ to the
needs of all countries and not just a few. It will have certain parts of the Kyoto
Protocol incorporated and some parts discarded. There are high chances that the
Kyoto Protocol compliance system will be done away with and in its place a
regular independent review by expert panels will be installed. This panel in most
likelihood will be unable to lead to a compliance procedure that could entail any
(limited) punitive consequences.

Proposals by some of the Developed Countries

6. The Single integrated instrument thought is echoed primarily by Australia, the
US, Japan and Canada.

7. The schedule approach, as conceived by Australia, is reflective of the need to be
sensitive to all and dictates that each party would have a national schedule
containing its long term emissions pathway, and its mitigation commitments and

actions. Mitigation commitments and actions would be tailored to and shaped by
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national circumstances. This proposal thus seeks to extend mitigation
commitments to developing countries.

8. This approach has potential to attract the US and other developed nations. The
US in the absence of the domestic legislative support, is reluctant to undertake
mitigation commitments. The US proposal requires all parties, except the least
developed countries to provide annual inventories as well as all parties to report on
their low carbon strategy. The developed countries have also been lobbying to
breach the distinction under the Bail Action Plan by advocating the same types of
actions, same legal character and offering the same flexibility across parties.

9. Most developing countries perceive the Bali Action Plan as distinguishing
between developed country mitigation commitments and developing country
nationally appropriate mitigation actions. This distinction is viewed as a ‘firewall’
by the developing countries, while some of the developed nations, notably the US
prefer to see it as a ‘bridge’. The US and Australia proposals seek to create a new
set of Parties and also attempt to extend mitigation “commitments” to developing
countries, contrary to the Bali Action Plan that prescribes only mitigation
“Actions” for developing countries. Commitments signify acts that bind, while
actions do not. This approach led to the nation of a general mitigation applicable
to all countries being discussed for the first time in Bangkok and became a part of
Non Paper-28 , which collated proposals from the US, Australia, Japan, and

Canada. The Australia approach differs from the US one as while the former is
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seeking to extend “commitments” to a wider group of Parties, the US is seeking to
extend “actions” to all Parties.

Position of Developing Countries
10. The developing countries on the other hand, have been arguing that they

should be compensated for the damage caused by carbon emitted as developed
countries have grown rich. Instead of imposing restrictions on developing
countries. It would be more prudent to first determine the available carbon space
that developing countries have in physical terms and then proceed to determine the
optimal developmental roadmap to attain the goals set.

11. The G-77 nations also fear such an instrument as it could have a fundamentally
different character. Moreover, developed parties are not likely to agree to targets for
a second commitment period altering the buden sharing arrangement captured in the

FCCC and Kyoto Protocol.

Domestic Issues

12. With this brief synopsis of the ongoing international debate and view of
different stakeholders, it becomes pertinent to address some of the glaring climate
related issues at home.

Glacier Retreat and Deglaclation: Causes and concerns

13. India is witnessing a dangerous result of global warming in the form of Rapid
de-glaciation and glacial retreats. Deglaclation is a loss of glacial mass and glacial

retreat is the retreat of the glacial snout.
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14. Surveys based on satellite images and ground investigations by ISRO’s Space
Application Centre (SAC) Ahmedabad have established that in Himachal Pradesh
alone, the glaciers have reduced from 2,077 km?® to 1,628 Km? an overall
deglaciation of 21% in four decades. According to SAC as many as 127 glaciers
of less than 1 km” size have lost 38 percent of their geographical area since 1962.
The larger glaciers, which are progressively getting fragmented, have receded by
as much as 12 percent which is truly alarming. Data on glacial recession from the
IHR are available only for last 150 years. These reveal that the Himalayan glaciers
are retreating at an average rate of 18-20 m yr-1 (Mazari 2006)

15. Snout Recession in Himalayan Glaciers: The Department of Science and
Technology, GOI, under the Himalayan Glaciology Programme (HGP) has been
carrying out a multidisciplinary study on the mass balance, recession, ice thickness,
glacial discharge, sediment transfer, isotopic and chemical characteristic of snow,
ice and melt water and geomorphology mapping under the leadership of Wadia
Institute of Himalayan Geology since 1986. During the first phase information
has been generated on Chhota Shigri glacier in Himachal Pradesh, Dokhriani in
Bhagirathi Valley and Chorabari in the Alaknanda basin of Uttarakhand. These

glaciers are being monitored regularly to detect all changes.

Name of Period of Period (in Recession (in | Average rate
glacier measuring years) m)
Milam glacier | 1849-1957 108 1350 12.50

Pindari glacier | 1845-1966 121 2840 23.40
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Gangotri 1962-1991 29 580 20.00
glacier

Tipra bank | 1960-1986 26 325 12.50
glacier

Dokriani 1962-1991 29 480 16.5
glacier 1991-2000 09 161.15 18.0
Chorabari 1962-2005 41 238 5.8
Shankulpa 1881-1957 76 518 6.8
Poting 1906-1957 51 262 5.13
Glacier no-3 | 1932-1956 24 198 8.25
Arwa

Bara Shigri 1956-63 07 219 31.28
Chhota Shigri | 1987-89 03 54 18.5
Sonapani 1909-1961 52 899 17.2
Kolai 1912-1961 49 800 16.3
Zemu 1977-1984 07 193 27.5

Glacial Retreat in Sikkim

16. Sikkim has 84 glaciers covering an area of 691

sq. km. Most glaciers in

Sikkim originate from the Kanchenjungha and in turn give rise to streamlets. This

1s also a source of the Teesta River, which is one of the main source of water for

the State of Sikkim, Rangit, an important tributary of Teesta is fed mainly by the
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Rathong Chu and the Prek Chu glaciers in North West Sikkim. The Teesta is fed

by the Onglokthang glacier.

17. Global warming has resulted in faster rate at which snow melts in the
Sikkim glaciers, leading to huge quantities of water into glacier lakes.
Once the water level in these lakes rises beyond the normal ranges,
breaches of the dam formed of ice, boulders and sand give way. The surge
of water and debris caused by outbursts of glacier lakes can change entire
course of rivers also leading to a rise in the river level and causing floods
in severe magnitudes in the Himalayan region.

18. What needs to be noted by the House is that a study (Source : Sikkim
Human Development Report, 2001) conducted by scientists in 1995 found
that the Onglokthang and Rathong Chu glaciers are receding at a rapid rate,
threatening the fragile economy of Sikkim, Studies have further revealed
that since the Ice Age the Onglokthang glacier has retreated by about 500
metres, while the Rathong Chu glacier has rereated by about 600 metres.
As per a study carried out in collaboration with JNU, the Zemu glacier has
retreated by 963 metres from the year 1909 to 1999. Between 1998 and
2008, there has been a vertical thinning in the ice cover without any
significant change in the snout position. This data indicates that there has
been a continuous retreat at the rate of 13.6 metres per year between 1909

and 1965. Post 1965, the rate of retreat has been slower with an average
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of 5.8 metres per year between 1965 and 1999, without a significant

change in the snout position from 1999-2008. These figures are in line with

global figures trends. However, there remains an urgent need to have a

permanent snout monitoring station near Zemu Glacier which would help in
quantification and assessment of figures on an annual basis.

Pollution Increase

18. Another impending problem is the increase of pollution in the Plain

regions of Bengal and Meghalaya owing to excessive industrial activity.

Understanding fully the need for increase in industrial activity in these

States as one of the only means of attaining socio-economic development

and progressing on the path of prosperity, I would at the same time like to

point out that the coal based projects (especially in Garo Hills, Meghalaya)

and other industries have become a threat to the health of the glaciers in

Sikkim and Eastern Himalaya. Pollutants emitted by the operational

industries in the South West and South East regions of Sikkim are carried

by the South West Monsoon winds from their destination of emission to

the glacier lands of Sikkim. This advance of pollutants has the potential

to considerably increase deglaciation by causing a decrease in the albedo

(reflective capability) of ice, and increasing the acidity of precipitation

making it absorb more energy and thus making the glaciers melt faster.
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Pereniality of Rivers
19. The continuation of glacier retreat and deglaciation can lead to initially

massive floods in the region and then the eventual drying up of Mountain

Rivers.

Research on Status of Glaciers and Drying up of Mountain Rivers.

20. I would like to bring to the attention of the House that a much needed

21.

National Research Programme on Himalayan Glaciology, initiated by the
department of Science and Technology, Government of India (1986) has
covered Himachal Pradesh and Garhwal Himalayas. There is an urgent
need to follow similar programmes at the national level in the Eastern
Himalayan belt as it is closer to the tropic of Cancer and is thus at a
greater risk of melting faster. At the same time there exists a need of
similar urgency to renew the study of Western Himalayas in order to get
the latest figures on glacier retreat and deglaciation and consequently
deliberate at the policy level on how to avert a national calamity in the
making.

I would thus implore the House to acknowledge the lack of availability of
data on the issue of glaciers and Mountain Rivers and also recognize the
existing lack of field experts and glaciologiss in the country. Although
Sikkim has taken the proactive step of instituting a Committee of
esteemed experts on this issue, the State would require the Government of

India to take up this issue at the national level.
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Issues of National Concern and their Potential Inclusion in the National
action Plan on Climate Change

Glacier Lake Outburst Flood (GLOF)

22.

23.

24.

25.

The phenomenon of jokulhlaup or glacier leap, also called Glacier Lake
Outburst Flood (GLOF) is a frequent occurrence in Sikkim, the State is
dotted with numerous glaciers, and thus the issue of GLOF remains a
serious concern for the people of the State.

The river bank /front development programme being included as a part of
the National Missions on water resources is also suggested with special
emphasis given to the problem of Glacier Lake Outburst Floods and Land
Slide Dammed lake Outburst Floods. A monitoring mechanism using
sensors and satellite technology for prevention of glacial lake outburst
floods and for an early warning system should also be assisted by the
Central Government.

The study of Moraine Dammed Lake formed in Lonak Glacier has
revealed that the glacier area has reduced from 7.56 sq km in 1965 to 5.77
sq. km in 1976 and 5.506 sq. km in 2004. The area of the lake has
increased from 21 hectares in 1976 to 86 hectares in 2005 due to glacier
melt. This example shows that there exists a need to continuously monitor
such lakes in order to avoid GLOFs.

It must be duly noted that the Eastern Himalayas are more prone to

GLOFs. Addressing of Natural Disasters in the Mountains is thus an
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imperative. Negligence on part of India can lead to a calamity like
situation that was witnessed at the time of the Kosi floods which caused
great harm to the lives of scores of people in both India and Nepal.

Landslildes
27. Landslides (caused by land mismanagement, particularly in mountains,

steepening of slopes by erosion or human modification, heavy rains, earthquakes,
soil erosion and alternative freezing or thawing) represent about 80% of all
geological hazards occurring in mountain lands. Sikkim in particular being part of
the Himalaya-a young Mountain range is seismically active and characterized by
frequent landslides. As steep slopes are very sensitive to any geo-environmental
changes, even sudden rainfalls can destablize the soil-rock balance and cause
landslides (Source : Sikkim Human Development Report, 2001). This problem has
been aggravated due to climate change and frequent torrential rains as experienced
in the year 2007. There is thus an urgent need to have a special focus on landslide
rehabilitation among the Missions of National Action Plan on Climate Change.

28. I would like to thus request the Government of India to give priority to Sikkim
in provision of technical and financial support through the Eight National
Missions constituted as part of the NAPCC.

Alpine Lakes and Wetlands
29. I would request the Government of India to consider complete funding for the

scientific management of Alpine lakes and wetlands which are a major source for

water in Sikkim Himalayas. An equal thrust is required for identification of
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ground water recharging zones and measures for augmenting water supply in
natural springs.

Reduction in Snow Cover
30. Month wise snow mapping in Sikkim has shown that in one year from

February 2007 to February 2008, the percentage of snow covering the geographic
area of the State has decreased from 50.6% to 41.67%. Thus further highlights
the need to focus on the issue of snow cover reduction in the State.

Solar Passive Houses and Micro Hydel Projects

31.  There is a dire need for adoption of appropriate technologies for solar
passive houses in Alpine and high altitude regions of the Himalayas. The same
regions are also in need of a network of micro hydel projects. Provision of these
development measures should be undertaken as part of the missions of the
National Action Plan on Climate Change.

Geo-Informatics Centre and Regional Institutes
32.  Natural resources and climate change can be addressed better through

extensive us of Remote Sensing and GIS for preparation of scientific database.
With the above aim in mind a Geo-informatics Centre must be set up with special
focus on the volatile regions of the North East. I would also like the Governemnt
of India to note the need for a Regional Institute on Glacier and Climate Change

study for the entire North East region which should be set up in Sikkim.
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Inclusion of Three Benchmark Glaciers

33.

I would like to suggest the inclusion of at least three Glaciers of Sikkim in
the National Action Plan on Climate Change for long term monitoring of

glaciers for the next 20 years.

Other Impacts due to Climate Change in mountain Ecosystems

34.

35.

36.

Impacts of reduced catchment capabilities in Indian Himalayan Region
(IHR) 1s likely to be far more serious on cities, towns and villages
downstream including Himalayan foothills that depend completely (or
partially) on mountain streams and rivers.

Water provided by the hill aquiers in the form of springs is responsible for
sustaining domestic livestock and agricultural activity since the ancient
times. Already access to safe potable water is limited in the IHR. Under
the changed precipitation conditions, leading to increased run-off and less
infiltration; coupled with removal of forest cover, has already started
showing signs of depleted hill aquifer regimes in the THR.

Shifts in precipitation patterns coupled with elevated temperature would
have direct impact on Crop Productivity. As the glaciers disappear and
summer runoff diminishes, much of the catchment areas are likely to face
aridity. Changes in climate would affect the quality of horticultural crops
such as apple and apricots. There may be shifts in fruit belts but there
exists very little scope for expansion. Flowering and fruiting phonology of

many species would alter. Rangeland forage quality and quantity would be
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37.

seriously affected, suggesting an increased requirement for feed
supplements for livestock. AT higher altitudes increased temperature and
heat stress may influence livestock production. As livestock diseases are
much influenced by climate change. Transmission of win borne Foot and
Mouth Disease viruses may increase.

Climate change is likely to enhance the frequency and intensity of forest
fires in the mountains, exacerbating problem of carbon emissions, haze
and habitat destruction. The factors listed for plants and crops in general
also largely apply to forests 1ii. A depletion of soil moisture may cause
productivity of major species to decline. Productivity of moist deciduous
forests could also be reduced. Iii. Global climate change has prompted
serious concern over the potential consequences to the world’s ecological

systems and wildlife.

A Look at Mountains in India: Critical Analysis of Policy Making and
Guidelines Review. Reference Paper : Report to Task Force on the The

Mountain Ecosystems (Environment and Forest......... in the 11" Five Year
Plan)
38. Recommendations of the Task Force on The Mountain Ecosystems

39.

(Environment and Forest Sector) for the 11" Five Year Plan need to be
considered. These are:

Establishing a network of meteorological stations and adequate infra-
structure for integrated climatologically research across the IHR,
Revamping Clean Development Mechanism across IHR: Monitoring

glacial recession and extending glaciological programmes to Eastern
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40.

41.

Himalaya; Disease surveillance and developing forecasting system for
vector borne disease; Bio-prospecting for future crops, and Long term
ecological research on  climate-endangered  species-ecosystem
relationships.

There is a need to strengthen the State Environment Impact Assessment
Authorities (SEIAAs) including strict compliance of Environment
Management Plans and cathment Area Treatment (CAT) Plans.

There is a need to promote Integrated River Valley Authorities for
management of river basins, considering upstream and downstream
inflows and withdrawals by season, interface between land and water,
pollution loads and natural regeneration capacities to ensure maintenance
of adequate flows, in particular for maintenance of in-stream ecological

values, and adherence to compliance of MPEs.

Conclusion

42.

With most proposals by developed countries indicating that emerging
economies must not let their emissions rise beyond a stipulated date,
countries like India will have to begin reducing growth of their emissions
with immediate effect and finally cap them within a few years. Thereafter,
it would be required to keep its emissions at the peak level in perpetuity or
reduce them further. The deadline suggested is 2020 or 2025. India
records very low level of per capita emissions when compared to

industrialized countries. With this clause of peak emission coming into
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action, India’s access to reasonably priced energy would be limited,
thereby stunting its growth process.

43. Although, we should strongly oppose taking legally binding emission cuts,
India must be willing to take greater and more serious steps to combat the
threats of global warming. There remains an urgent need for s to make all
possible efforts to tackle their menace at the domestic level as it will
ultimately benefit us and our future generations. We have already
embarked on an enhanced energy efficiency mission which will reduce
carbon emissions. We should take this opportunity at the Copenhagen
summit to showcase our efforts in the direction of environment protection
and conservation to convince the larger global fraternity about our
seriousness on this fragile issue without compromising our national
interests.

Annexure 1

Interventions on study of Glaciers by the Government of Sikkim

44. The Sikkim Government has constituted a commission to study the status of
Glaciers potential impact of climate change in mountain eco-systems and water
systems. Sikkim State Council of climate change has been constituted to provide
policy directions and institutional mechanisms for effective implementation of
programmes under the National Missions on Climate Change. I would like to

place on record in this House that the proactive nature with which Sikkim
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Government has acted should be lauded and taken cognizance of and funded to the
extent of double of what we have already expended.

45. Other 1nitiatives by the State Government include snow cover mapping,
inventory of glaciers for the entire State, Glacier Field Studies for Zemu Glacier,
study of impact of climate change on cardamom plantations, study of people’s
perception of climate change on various animal diseases and effect on mil
production, Mass balance and snout monitoring studies for East Rathong Chu
Glacier. At this point I would like to acknowledge the initiative of the Ministry of
Science and Technology, Government of India which has included East Rathong
Chu Glacier of Sikkim as one of the ten benchmark Glaciers of the country for
long term studies. Joint initiatives have also been undertaken with the Indian
Space Research Organisation, Department of Space, Government of India for
installation of a network of 15 Automatic Weather Stations for monitoring weather
parameters and with Indian Meteorology Department, Ministry of Earth Science,
Government of India for installation of Doppler Radar System for greater
coverage of weather prediction and snow and glacier monitoring.

Initiatives by Sikkim for addressing Challenges in Climate Change and
Sustainable Development
46. Having presented a synopsis of my suggestions I would like to conclude by
highlighting the achievements of Sikkim with special focus on Climate Change
Control and Sustainable Development with the aim of pitching it as a model State

of the country and requesting more attention for its growth through technical and
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financial assistance by the Central Government. The list below presents only
some of the achievements of the Sikkim Democratic Front Government headed Dr.
Shri Chamling, Hon’ble Chief Minister of Sikkim, among a far wider range of

development initiatives that were successfully adopted and implemented.

47. Sikkim has successfully banned the use of non biodegradable materials like
plastic and poly bags, green felling in forests has been prohibited and a ban has
been imposed on grazing in reserved forest areas. The year 1999 , saw the State
Government provide for mass sapling plantation, Smoking in public places is
also prohibited in the State.

48. The State Government has announced a Comprehensive State Policy on
Forest, Environment and land use based on basic principles of conservation
and sustainability. There is today significant increase in the forest cover over
Sikkim.

49. In order to generate a respect for environment, compulsory Environment
Education has been introduced for schools.

50. The State government has further made mandatory Environment Impact
Assessment (EIA), Environment Management Plan (EMP), and Catchment
Area Treatment (CAT) Plan for all Hydro Electric Projects (HEP). Eco
governance has been strengthened by launching a CM online Website. For
community participation in Forests, Environment, and Wildlife and Natural

Resources, protection and management has been institutionalized through the
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creation of a network of Joint Forest Management Committees in 1998, which
would involve NGOs/Panchayats and women participation.

51. A Network of Protected Area Network of National Parks, Sanctuaries have
been created.

52. At the State level to avoid landslides, land slip and erosion of soil,
treatment has been made a part of all State Project Planning.

53. Sikkim Green Mission was launched in 2006 post which all roads have
green plantation components. 2% of the budget of SPWD and RNDD and 1%
of all other Departments have been earmarked for the Green Mission.

54. Power Projects Proponents have made sufficient provisions for
Rehabilitation and Resettlement Plans by imposing an Environment cess of one

paise per unit of electricity sold, and Catchments Area Treatment Plans.*
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*Speech was laid on the Table
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*SK. SAIDUL HAQUE (BARDHMAN-DURGAPUR): Climate change is
nowadays a major challenge. The whole world is concerned about it. The
problem of climate change has reached crisis proportions. The level of Green
House gases in the atmosphere is now getting very high. The Inter-Governmental
Panel on Climate Change (IPCC) has estimated that between 1750 and 2005 the
atmosphere concentration of carbon dioxide increased from about 280 to 379 parts
per million and has recently been increasing at a rate of 1.9 parts per million per
year. As has been estimated by 2100, the global average surface temperature
could rise by between 1.8 and 5 degrees. As a result, changes in climate will
affect all of humanity and worst effects would be felt by the poor, especially in
developing countries.

India is likely to be among the worst affected regions with erratic and
unseasonal rainfall, melting of Himalayan glaciers, floods and droughts, changes
in crop behavior including sharp drop in production of rice, wheat, cereals and
rising sea-levels inundating coastal areas.

It is estimated that the Himalayan glaciers are shrinking at a rate of 10 to
15 metres per year. This will affect water supply in India, with the Ganges
expected to lose two-thirds of its flow in between July and September and thereby
affecting one-third of India’s irrigated land and causing water shortages of more
than 500 million people in South Asia. As a result of the rise of sea-levels while
storms and cyclones will become more frequent, 27 million families depending on
coastal resources will face the threat of their lives and livelihood.

Climate change has had an affect on the monsoons too. India will
experience a decline in summer rainfall which is crucial to Indian agriculture.

Average temperature changes are likely to cause some of India’s forest
areas to die back. Climate change will also endanger the significant number of

plant and animal species. Hence, Climate change will have great impact in India.

* Speech was laid on the Table.
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People in India, especially the poorest are very vulnerable to the impacts of
climate change, mainly because the nation’s economy is so closely tied to natural
resources. For example, more than 56% of workers are engaged in agriculture and
allied sectors while many earn their living in coastal areas through tourism or
fishing.

Apart from that rise in temperature and change in humidity will adversely
affect human health in India. It will Physiological functions, metabolic processes
and immune systems. It will increase the range of vector borne diseases such as
malaria. Hence, there is an importance of the forthcoming Global Summit on
climate change in Copenhagen in December, 2009 for India. The Summit is
expected to finalize international Treaty arrangements under the auspices of the
U.N. Framework Convention on Climate Change (UNFCCC) to reduce global
emissions and restrict Greenhouse Gas concentrations.

In 1997, when Kyoto Protocol set up internationally agreed targets of
limiting Green House Gases emissions by industrialized countries, the biggest
emitter of these gases, the United States of America, refused to come on board.
United States is still resisting any imposition of targets. U.S.A. and other
industrialized countries are undermining the UNFCCC framework of “Common
but differentiated responsibility of developed and developing countries” wherein
the former are required to undertake binding emission cuts, while the latter would
be assisted through funds and technology transfer to adapt to climate change and
adopt low carbon development strategies. Now the advanced countries led by U.S.
in fact seek to shift the burden of the crisis on to developing countries especially
India, China and other so called emerging economies. The refusal of the advanced
capitalist countries to provide funds as compensation for the environment damage
caused and imposition of Intellectual Property Right restriction on transfer of
technologies are part of the overall attempt to perpetuate the inequalities in the

global order.
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IPCC has called up on developed countries to commit to deep emission cuts
of 40 percent by 2020 and 90 percent by 2050. But developed countries are
continually diluting even their earlier commitments, the EU offering a mere 20
percent and the US just 3 percent with respect to 1990 levels. Most damagingly in
the run-up to Copenhagen the U.S. and its key allies are seeking to altogether
abandon the UNFCC framework and Kyota principles of differentiated
responsibilities for developed and developing countries, instead, putting them in
the same bracket.

India has adopted a National Action Plan on climate change 2008. The
action plan outlines eight missions in specific areas of Solar Energy, Enhanced
Energy Efficiency, Sustainable Habitat, Water, Sustaining the Himalayan Eco-
System, Green India, Sustainable Agriculture and Strategic knowledge for climate
change. India has recently announced and likely to go to announce a series of
measures to conserve energy and reduce emissions. It is the need of the hour, no
doubt, to do so. But that should not be unilateral; as climate change is a global
phenomenon, not just a national one. It should be based on reciprocal actions. 1.e.
conditional upon the U.S. and other developed countries adopting the deep
emission cut goals recommended by the IPCC.

In the light of the above I urge upon the government that :

1. India firmly resist pressure from the USA and other advanced countries
to abandon the Kyoto and UNFCC frame work and sticks to the
principles of common but differentiated responsibilities for developed
and developing countries.

2. India should continue to press for fund and technology transfers from
developed to developing countries as compensation for damage caused
by historical emissions and freeing of technology transfers from IPR
restrictions.

3. India take up and announce measures for control and reduction for

growth rates of emissions not unilaterally that only conditional upon
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advanced countries undertaking deep emission cuts as called as called
for by the IPCC.

India work closely with the G5 group of large developing countries and
with G77 and maintain the unity of the developing countries. The
recent meeting of India, China Brazil and other countries and decision
taken therein would do a lot if fought jointly and unitedly.

India move pro-actively on adoption measures and to reduce energy
inequality within the country so that India’s climate policies serve to
advance the interests of India’s poor and protect them the worst effect of
climate change.

India should take action for developing forest area and also continue

afforestation scheme in a planned manner.
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SHRI B. MAHTAB (CUTTACK): I stand here to deliberate on the impact of
climate change just before the Copenhagen Summit. While going through the
papers that have been circulated, I come across two statements of the Government
and I want to quote:

“India is fully alive to its global responsibilities. Prime Minister has
already stated that India will never allow its per capita emissions to
exceed that of the developed countries.

Another statement is:

While India 1s willing to accept monitoring, reporting and
verification as per agreed procedures for those actions that are
supported by the international community in terms of finance and
technology through agreed channels, its voluntary actions financed
from its own domestic resources cannot be subjected to international
review.”

These two statements of the Government, I think, are very pertinent for us to take
note of and accordingly we should frame our view.

The moment of truth, no doubt, will be upon us in a few weeks. In a few
days from now, delegates from practically all the countries of the world will meet
in Copenhagen for two weeks of negotiations. It will perhaps be the biggest
meeting that has ever taken place. The results of this Conference will not only
leave their mark on the face of the earth, but also they will influence the fate of
hundreds and millions of people.

The issue at stake in Copenhagen is the very foundation of our existence
protecting the earth’s atmosphere from a dangerous rise in temperature. If human
economic activity continues at its present rate, the average global temperature on
the earth would rise by up to seven degrees Celsius compared to pre-industrial era.
Therefore, the concern today is of global warming and climate change.

The last agreement as has been stated here today in this House, the Kyoto
Protocol as it is being understood, expires in 2012. This agreement did not have

American and Australian ratifications. Yet, many European countries tried to bring
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down the levels of emission. The Copenhagen Meeting is designed, as far as |
understand, to finalize and replace the agreement which would have the consent of
all countries, particularly the United States, which is the world’s biggest emitter.

There is incontrovertible scientific evidence that global warming, a result of
carbon dioxide emission, is making a far-reaching impact on our lives and will
jeopardize the future of the planet. Rapid glacial meltdown, reduction in snowcaps
of both the Poles, and rising sea levels, for instance, would lead to the
submergence of large parts of the globe which are currently under dense
population. Changing patterns of monsoon, frequent cyclones and typhoons of
unprecedented velocity are already causing destruction and change in agricultural
patterns; rainfall preoccupation varying from flood to drought. This trajectory is
unsustainable.

Current lifestyles and economic activities all over the world are based on
the intensive use of fossil fuel. Fossil fuel energy has high levels of emission of
carbon dioxide which results in global warming. Scientists say the per capita
emission by 2050 needs to be around two tonnes of carbon dioxide as a global
average. This implies that the developed countries must cut their emission by 90
per cent from 1990 levels by 2050 with intermediate targets to be reached by 2020
and 2030. t developing countries would also need to make substantial cuts.
That is because even if their emission today may not be beyond two tonnes of
carbon dioxide, as economic growth picks up this will rapidly rise above the
stipulated target. ~ For a country like ours the emission is a modest two tonnes.
But a sustained growth rate of nine per cent will see a dramatic rise in per capita
emission. Though India is not one of the biggest polluters, we are not far behind.
We secure the fifth position behind China.

The Government has drafted a National Action Plan on Climate Change in
June 2008. It looks great on paper. The basic foundation of the plan is faulty. It is
complacent of the fact that the average per capita emission of India is only 1.5

tonnes, much lower than the world average of 4.5 tonnes. This hides the fact that
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about 150 million Indians have adopted lifestyles of developed countries and are
already on high carbon pathway.

Let us look at the energy and transport sectors. The share of coal in power
generation is 67 per cent and the plan is to increase this with building more ultra-
mega thermal power plants with capacities of 4000 MW each. Any industry that
comes up, puts up a captive power plant and tries to get a coal block. Coal
produces more carbon dioxide - this is elementary knowledge - than any other
fossil fuel. Efficiency of these captive power plants is very low. The technology
being used for these captive power plants is of Chinese origin. It is backyard
technology called Boiler Turbine Generation technology. This does not conform
to any world standard of production procedures. Why are we allowing it? Are we
going to put a check on it? Instead of addressing the issue of increasing the
efficiency of the existing thermal plants, the Government, especially the Power
Ministry, is eager to establish more coal-based power plants, and Orissa is
becoming a victim of it.

In the transport sector, the Government is creating conditions to propagate
private vehicles that add to carbon footprint and cause health problems. In our
country, buses are subsidised to the extent of Rs.33 lakh per day; cars are
subsidised at Rs.72 lakh per day; and two wheelers are subsidised at Rs.151 lakh
per day. This is stated in a study. Instead of minimising these anomalies which
actually favour the automobile industry, no attempt is being made to evolve
policies to support public transport.

The biomass based economy of the rural households in the countryside is
less prone to emission of greenhouse gases in comparison to the fossil fuel based
economy of the urban rich in our country. The plan fails to recognise the positive
contributions of the rural community and support them through policy initiatives.
We know that energy is unlike any other commodity. The entire economy depends
on access to dependable, affordable energy. Without this, nothing else can be

successful. Today we have a genuine opportunity to build clean energy prosperity,
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if we act decisively. So, what can we do to capture this opportunity and how
should our self interest be reflected in international negotiations?E

There is a need to take advantage of efficiency and renewable energy
technologies that are available today. Simple policies can help bring change.
Adopt standards for efficient lights, compact fluorescents and LEDs.

Dr. Jayant Sathaye of Lawrence Berkley National Laboratory has
calculated that energy efficiency would save this nation over Rs.2.4 million crore
by 2017, by eliminating blackout, that cripple the economy.

Secondly, let us accelerate the implementation of programmes to adopt
clean technologies such as solar. Germany and Spain have special prices called
“feed-in tariffs’, that have made solar and wind mainstream options. In our
country it is still being contemplated. @~ Why can not we act? Long-term
Government-backed power purchase agreement will create the appropriate
environment for financing so that private sector can develop innovative solutions.

India should lead in the negotiations during Copenhagen Summit.
Government has spelt out that India cannot accept a cap and that the ultimate
carbon abatement, per capita, must converge for the rich and poor nations. But
we need to do more. We need to become leaders in progressing the conversation
and the best way to do this is to take our self-interest seriously, then commit to it
internationally.

Let us come to the basics. We know generation of power from thermal
power plants is a dire necessity in many countries particularly those which are
endowed with large coal mines. Generation of one MW of power requires burning
of 15 tonnes of coal per day. The installed capacity of thermal power in India is
70,000 MW. Government is further in the process of installing 50,000 MW
thermal power plants by the year 2017. Then, India will be burning 18,00,000
tonnes of coal daily.

India also consumes 80 million standard cubic meters of gas daily. China

consumes quantities of gas and coal 3.5 times more than India. In this juncture,
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what should be our strategy in Copenhagen? I am of the opinion that India’s
growth compulsions should not be overlooked. I would like to know from the
Minister this. We should reduce emission but what is the process and institution to
verify that this reduction has actually been carried out. Unless there is objective
measurement and verification of reduction in emission, how can we move forward?
Before concluding, I must state that the issue of carbon emission targets
seems to be heating up just ahead of the Copenhagen Summit on Climate Change.
The United States is followed by China. The Prime Minister’s envoy on Climate
Change, Shri Shyam Saran, has said that India need not follow China. The targets
announced by all these countries are only statements of their intent. Then, what
purpose do these emission targets serve? Clearly, voluntary targets are aimed at, as
far as I understand, avoiding any legally binding carbon reduction goals. What is
our stand? Are you going to announce today or are you going to do it in
Copenhagen? Will the Government spell it out before going to Copenhagen?E
With Brazil, South Africa, in Beijing, Mr. Minister has stated that the
substantive draft declaration has listed their non-negotiable demands. The four
non-negotiable demands are; the countries would never accept legally binding
emissions cuts, un-supported emission actions, international measurement,
reporting and verification of unsupported mitigation action and the use of climate
change as a trade barrier.
MR. CHAIRMAN : You have taken 16 minutes.
SHRI B. MAHTAB : This shows how far we have travelled from Kyoto Protocol.
The Minister had said that we are not going to Copenhagen to exit.
MR. CHAIRMAN: You are not concluding your speech. Please conclude because
there is a long list of speakers.
SHRI B. MAHTAB : I do not grudge the distance we have travelled from Kyoto
Protocol to this Statement but [ am concerned about the 980 million people of this
country.

MR. CHAIRMAN: Shri Mahtab, please take your seat now.
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SHRI B. MAHTAB : Sir, this is the last point. I am concerned about 980 million
people of this country to develop without heating the planet above 2 degree
centigrade. We need to find ways. There is a need to build social justice in this

country. With hope, I conclude.
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SHRIMATI SUPRIYA SULE (BARAMATI): Thank you, Sir, for giving me this
opportunity to participate in one of the most crucial issues of global warming and
climate change concerning the entire globe today. I am very happy to see that
most of the Members have shown a great concern for this. We have all been
under a situation that global warming and climate change are even today in India
extremely elite subjects. If you go to the common man of this country, in any
village, he does not even know why this climate change is occurring. He just
thinks these are deliberations or issues which do not concern him. He does not
realise that he is suffering all this with no fault of his at all.

Many of my colleagues have raised questions about the forthcoming
Copenhagen Summit. But I am very confident, especially after the hon. Prime
Minister’s statement where he reiterated, ‘to achieve an ambitious global target
supported by equitable burden sharing which has to be very fair’. I think, he has
made it very clear in Port of Spain that India will certainly not compromise any of
its integrities, values or things which are important for our country at the cost of
any pressure, be it a super power. | do not think it has ever happened in 60 years
in this country and I do not think it is ever going to happen, be it the UPA or the
NDA, nobody is ever going to compromise on India’s benefits.

The major problem which really occurs to us in the global warming is the
equity issue, the development issue and the crisis issue. It is just unfortunate that
the poor people of this country, who are suffering the most, have not created any
of this. It is really the gap between the developed countries and the developing
countries that is going to be the issue in Copenhagen. I am very confident that our
hon. Minister Shri Jairam Ramesh, who has brought in global warming at the top
of the agenda of this country, will surely look and protect all the interests of our
State.

Much has been said before me. So, I will not be repeating most of these
points but I think the biggest concern of climate change for all of us, like my

colleague Dr. Kakoli mentioned is water and second, which Kunwar Rewati
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Raman Singh said is about the food security of our country. I think, if we just
look at the simple example of wheat, even if there is an increase in temperature of
one degree the wheat production will go down almost by 6 million tones per year.
I think, today global warming is not just about our livelihoods but it is about food,
water and all our natural resources which are very crucial for all our existence.

While we get into this, it is not just a rural or an urban issue now. In a
nutshell I would like to share this because this happens in every tier two and three
cities in India. In Pune, which is the fastest growing city of this country, all the
affluent - may be the solid waste, sewage or the transport and the air pollution — 1s
unfortunately not well treated. It gets into all the rivers and reaches various dams
which supply irrigation water to all the agriculture zones around. So, I think we
have to address this. Copenhagen is a big step for our country and for the globe
but we have to take this climate change awareness to the last person in this country
who lives in every small village because it is his life which is getting affected by
this.ile we get into all this, I would like to ask from our hon. Minister some
clarifications. Sir, there are eight missions. What is the time frame for these
missions and how are you going to execute them. A lot has been said about solar
energy but we do not see it reflecting anywhere on the field. The second is the
role of the States. Today I represent Maharashtra but I do not think my State is
doing much or is aware of climate change or it is on its agenda at all. Has the
Government of India any plans to work with the States and see how we can take
this programme to every State and have more interactions through discussions or
through programmes there?

Thirdly, as regards tier cities, now all the big cities are unfortunately
affected but what about the tier two and tier three cities. Today, if we even see
garbage dumping, it has become a serious issue everywhere. But no city today has
a proper garbage dump and all these things have collected to climate change. Is
there any climate sensitisation and these cities are resilient today. So, I think the

Government of India has to have a plan for all these new growing cities. The
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other thing is citizen engagement. Unless we all contribute, help and are aware of
climate change, I do not think only Government policies and discussions like this
are going to make the change. The other project which we are all very proud of
and happy but we do not know the status of is the 20 per cent reduction in energy
intensity by 2020 which was in the 11" Plan. It was committed but we are not
fully aware of the status of this. The other plan is about the REDD and the low
carbon economy. There is much said in all the speeches before me about low
carbon economy. Sir, we would like you to explain it to all of us about which
country is showing the way for low carbon economy. How are we going to drive it
in the future as well as the REDD Programme which is also being talked about in
Copenhagen? We are not sure what are going to be the financial implications.
Where is the money going to come from and if they expect us, all the developed
countries, to put up 40 per cent, where are they going to get this money from and
really make a change? I think we all have a right to development but we certainly
do not have a right to pollute. I am sure India will definitely take a lead in making
a difference in this entire nation. As we love our country, we love the Earth. I
think the time is changing, especially I come from Maharashtra and I want to say
that we are not only citizens of a State but of our country. I think the time has

come when we all need to be global citizens.
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* Speech was laid on the Table.
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16.47 hrs.
PAPERS LAID ON THE TABLE — Contd.

THE MINISTER OF HOME AFFAIRS (SHRI P. CHIDAMBARAM): Sir, I beg
to lay on the Table a copy of the Report of the Liberhan Ayodhya Commission of
Inquiry along with Memorandum of Action Taken thereon (in Hindi version only)

under sub-section (4) of section (3) of the Commissions of Inquiry Act, 1952.
(Placed in Library, See No. LT 951-A/15/09)
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16.47 V4 hrs.

DISCUSSION UNDER RULE 193
Impact of Climate Change - Contd.
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* DR. KIRIT PREMIJIBHAI SOLANKI (AHMEDABAD WEST) : I am
thankful to you and my party for giving me an opportunity to share my views on
an important issue “Climate Change”.

Climate change is the term used to describe, ‘sustained change in weather
patterns’. Several studies indicates a rise in average global temperature over the last
century and it link this to an increase in green house gases such as Carbon dioxide,
nitrous oxide and methane.

Many scientists believes that there is enough evidence to indicate existence
of climate change. It is believed to be due to human activities, such as

- burning fossil fuel

- industrial pollution etc.

Current Emission levels

Presently China has the highest volume of Green House Gas Emission in world,
whereas USA has the highest per capita emission. Country-wise estimates of

Carbon dioxide emission is given as

No. | Country CO2 emission % of total | Per capita
emission emission
(tons CO2)
1 China 6,071 16% 4.58
2 US 5,769 22% 19.1
3 EU 3,926 10% 7.92
4 Russia 1,587 6% 11.21
S Japan 1,326 5% 9.68
6 India 1,324 4% 1.18
7 World 28,962 NA 4.38

* Speech was laid on the Table.
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Stern Committee report stated that all countries will be affected by harmful
consequences of climate change : the poorest countries will suffer earlier and most.

The effect will include

- rising of mean sea level

- melting of glaciers

- flood

- drought and

- other, extreme weather related phenomena

Inter Governmental panel on climate change (IPCC) estimated the increase in the
average global temperature at 0.3 to 0.6 degrees Celsius in last 100 years.

Risk to India
Studies such as Fourth IPCC Assessment Report, 2007 as well as India’s National

Communication to the UNFCCC, mention adverse effects of climate change.
Some effect includes.

o Extreme Weather Phenomena :Such as floods and droughts. This

could further lead to severe health and livelihood problems.

e Rise in Mean Sea Level : Rising sea levels are likely to impact

communities on coastal regions affecting their means to livelihood,

health and habitat.

e Effect on Agriculture : According to Indian Council for Agricultural

Research and IPCC, increase in average global temperature may
reduce yields of food grains, such as wheat and rice.

A one degree Celsius increase in temperature may reduce yields of wheat,
soyabean, mustard, groundnut and potato by 3 to 7%.
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Agreement

Highlights

1988-Inter-Governmental panel on

Climate Change (IPCC)

Provide periodic assessment on the

evidence of climate change.

1992-UN Framework Convention
on Climate Change (UNFCCC)

e Establishes that any
multilatral agreement must
be in accordance with the
larger principle of common
but differentiated
responsibilities and
respective capabilities

e Developed countries
committed to stablize

emissions to 1990 levels by

2000.

1997-Kyoto Protocol

e Complimented to UNFCCC

e 37 developed countries
committed to reduce
collective emission by an
average of 5% from 1990
level by the period 2008-
2012.

2007-13" Conference of Parties
(Bali Action Plan)

Highlighted four building blocks
for negotiation, mitigation,
adaptation technology transfer and

financing.
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¢ India has ratified both UNFCCC and the Kyoto Protocol.
e Till date UNFCCC has 194 ratification, Kyoto Protocol has 184
ratification.
U.S. is opposed to Kyoto Protocol and advocates the developing

countries should also commit to emission-reduction.

Copenhagen Talks

In December, 2009, 192 countries are meeting at the 15™ Conference of
Parties at Copenhagen to negotiate a new global treaty on climate change.
Some of the key issues to be raised are :

1)Setting specific emission reduction targets globally for 2020-

2050 US+EU 50%.
1) Measures for adaptation
111) Sustainable finance mechanism.

What is Carbon Trading ?

It is marked based approach to control and reduce the levels of industrial
pollution in the atmosphere. The Government sets a cap on the level of
emission for industies. Industrial entities are allotted emission certificates

or credits for the amount they are allowed to emit.

If an industrial entity emits beyond its limit, it needs to buy credit from

low polluting entity. Thus, low-emitter are finacially compensated.
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India’s official position :

India’s challenge to balance its economical and social development

objectives with its response to climate change challenges.

Some points of India’s stand are :
1) India is opposed to dilute or renegotiation of the core commitments
under UNFCCC or Bali Action Plan.
i1)  India is opposed to laying down of any legally binding
ii1) It state that, it is result of current emission by developed country is
last over two centuries.
iv)  India advocate, “per capita principle”.
v)  India’s priority lies in socio-economic development of its people.
India will maintain per capita emission below global average by
2031.
vi)  Expectation from developed countries regarding commitment of
financial resources and technology transfers.
Steps taken by India :
e Formulated National Action Plan on Climate Change in June,
2008, e.g., Solar Energy, etc.
e PM’s Council on Climate Change will monitor national policy.
e Climate Change Agenda of Delhi 2009-2012 has 65 point
agenda.
e India Network for Climate Change assessment involves over
120 institutes across the country.

e Energy Efficiency Law is proposed.
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* SHRI NAVEEN JINDAL ( KURUKSHETRA ) : Sir, [ am grateful to you for
giving an opportunity to the House to express our views on the impact of Climate
Change. It is a subject which has far reaching ramification for the world. I am
happy that the August House is discussing it on the eve of the UN Summit on
Climate Change being held in Copenhagen in a few days from now. Another
conference on this subject was held recently at Geneva from 31% August to 4
September, 2009 organised by the World Meteorological Organisation (WMO).
This underlines not only the magnitude of the problem but also the seriousness

with which the international community is discussing it.

Climate change is a problem largely created by the developed nations of the world,
but unfortunately affects one and all- and in particular a monsoon centric economy
like ours which is largely in-tolerant to variations in the annual rainfall cycle. We
are already experiencing a decrease in the number of rainy days coupled with an
increase in the intensity of rainfall and some scientific models suggest this will
only increase. While we may not have created the problem we must be a part of

the solution and not create a bigger problem tomorrow.

Different studies, indicate that if India does not take any steps to reduce its
emissions over the next 20 years, India’s Green House Gas emissions will grow
from 1.5-2 billion tons of CO2 at present [5.5% of world emissions] to anywhere
between 4 and 7.3 billion tons in 2030, roughly China’s present emissions, the

largest producer of GHG today.

Experts also claim to have evidence of 20-40% drop in crop yields by 2025 in

parts of Asia, including India, if temperature continues to rise. This is a serious

* Speech was laid on the Table.
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threat for an economy with 26% of its GDP and 70% of its population relying on

agriculture.

Though the situation appears grim, good news is that unlike developed nations,
80% of the India of 2030 is yet to be created and India may have a unique

opportunity to pursue development while managing emissions growth.

I would like to take this opportunity to laud Hon’ble Prime Minister and the
Minister of Environment and Forest for their very proactive approach in
addressing this issue and on launching the very progressive National Action Plan

with a focused 8 point agenda to control India’s emissions.

My understanding of India’s emissions, from a recent independent study, is that
almost 30%-50% of India’s GHG emissions in 2030 will come from the Power
sector, followed by Iron and Steel, Transport and Cement, while Buildings and
Agriculture lead the lot in consuming products of these high GHG generating

sectors.

I am pleased to note that the National Action Plan, along with the Nuclear Deal
and the Nuclear Power Framework are general to address emission issues of most

of these sectors.

The same study states that roughly 30-50% of expected menace in 2030 can be
controlled using a series of initiatives, most of which are a part of the National
Action Plan. The most impactful levers highlighted were —
2. In power sector :
a. Increase in Nuclear Power Capacity to 60 GW by 2030 (10% of
total reduction)

b. Increase solar power capacity to 20GW (6% of total)
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c. Reduction in Transmission and Distribution losses (4% of total)
3. In building sectors :
a. Improved Building designs (3%)
b. 100% LED lighting penetration (2%)
c. Using highest efficiency appliances (3%)
4. In Industrial sector (cement) :
a. Increased clinker substitution by fly-ash-as high as 30% (3%)
5. In Transport sector :
a. Increase rail and shipping based freight transport (2%)
b. Public transportation (1%)
6. In agriculture :
a. Better irrigation techniques in irrigated areas (2%)
b. Increase of electric-diesel pump efficency (2%)
c. Better agronomy practice to reduce tillage
I would like to highlight salient achievements of the govermnent on the highest
impact initiatives and would like to raise some challenges articulated to me by
various experts and industrialists. Also, towards the end, I would like to articulate

my views on India’s position in the Copenhagen Summit later this month.

1. Nuclear Power : We, under the leadership of Hon’ble PM Dr.
Manmohan Singh, have made a great leap in our Civilian Nuclear
endeavors. The international power framework are great positives.
That said, to achieve our targets of 30GW Nuclear power capacity and
any additions above that, it is important to create an economically viable
ecosystem for attracting foreign and private sector investments. This
involves creation of both power generation capacity and a local supplier
base for supply of equipment and consumables required by generating
stations. I have heard obeservations from various interested queries on

1ssues like :
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a. Government support for funding the value gap between conventional
power and nuclear power plants.
b. Non-availability of a single window application mechanism
c. Long term visibility of tariffs and revenues for them to commit
capex such setups require
d. Availability and future outlook of a local supplier base
I understand that ensuring swift implementation requires coordination between
Ministries of Power and Environment and Forests and these issues would come
under the purview of the ministry of power. That said, it would be helpful if the
Ministry of Power could clarify how it proposes to take the current framework
forward and ensure our Nuclear capacity targets for 2030 are not just met, but
exceeded and almost doubled. This would be in the interest of both-meeting our

power demand and also our obligation towards controlling emissions.

2. Solar Power : The recently released National Solar Mission document,
a part of the National Action Plan, defines a target of 20GW solar power
by 2020. This again is a great step towards use of renewable non-
emission energy. Cost of solar power through solar photovoltaic or
solar thermal technologies has ben falling rapidly. It is expected that
with increased focus on these technologies and R&D commitments
made by developed nations, cost of solar power will decline further,
making it a cost-effective source of peak power (daytime power). It
becomes even more attractive, if cost of fossil fuel rises in future. That
said, there are challenges and issues which require clarification beyond
the released framework. These are :-

a. Land requirement and availability
b. Connectivity to the grid

c. Government support for funding value gap etc.
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3. Building standards — The National Action Plan on Climate Change
highlights developing building standards as a major focus area under the

National Mission on Sustainable Habitat. It proposed the creation of an

Energy Conservation building code to optimize energy demand of new

and large commercial buildings.

. Cooling consumes 55% of power in centrally air
conditioned commercial buildings. Efficient design with insulation,
ventilation, natural lighting in itself can reduce 15-20% power
requirement

o Additional appliances consume 25-40% of power in various
types of buildings and using the most efficient equipment can
drastically reduce this energy consumption.

This code along with tradable energy savings certificates proposed under the
National Mission for Enhanced Energy Efficiency, would go a long way in

controlling requirements of this high consumption sector.

On this too, I would be grateful if Hon’ble Minister could, at an appropriate time,

highlight what actions have been taken these proposals to implementation.

4. Industrial sector : My understanding from discussions with various
climate change experts is that a majority of the abatement potential lies
in steel and cement industries; in the form of increased energy
efficiency and use of less energy-intensive materials. Taking up
initiatives like —

e Steel :
o Using improved motor systems or improving process control

systems
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o Optimizing energy use through processes such as pulverized
coal injection and coke dry quenching and recovering waste
heat from various processes

o Technology changes, using recycled raw materials and
alternatives fuels e.g. use of direct smelting eliminating need
for coking plants, moving to scrap based steel making and
gas-based direct reduced iron can significantly reduce

emissions from our steel sector

° Cement :

o Increasing the clinker substitution in cement with fly-ash can
significantly reduce the energy requirement of this sector

o Also, use of alternative fuels like blending coal with bio-
waste, agri-waste or other combustible solid waste can lead to

cost and energy saving in this sector

The National Mission for Enhanced Efficiency and the Energy Conservation Act

of 2001 have both set good frameworks to catalyze such initiatives, but it would

be fruitful if these initiatives are taken up by respective ministries in a structured

and coordinated manner with the Ministry of Environment and Forests.

Transport : It is expected that India’s vehicle fleet would increase
seven fold by 2030, leading to increased demand for fossil fuels. Since
a majority of vehicles of 2030 are yet to be added to Indian roads, the
government’s existing initiatives like setting mileage standards and
emission norms, if implemented properly, should lead to a significant
reduction in the environment load of this addition. In addition, two
major transport related initiatives could lead to significant benefits :

Increasing the share of rail and coastal shipping in freight transportation
mix — India’s current freight transportation system is expensive and

inefficient as almost 55-60% of transportation is on road. Compare this
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with 45-50% rail transport and 30-35% coastal water way transport in
China. In addition, use of electric vehicles, especially trains, can
significantly improve fuel efficiencies and reduce emissions. The
proposed freight-corridor of the Railway Ministry is a good start, but an
integrated freight and logistics policy is required. Also, this will require
increased investment in building rail freight capacity and last mile rail-
road connectivity.

Increased use of public transport and setting up of metros in various
cities : It is essential for us to take up metro and comfortable bus based
mass transport projects in all Tier I, II and III cities which can reduce
the use of cars and two-wheelers by as much as 30% by 2030. These
are big projects, which will require significant capital funding and
support from the government, international organisation and a system
for value gap funding, all of which I will address in the later sections of
my speech.

Agriculture : Members of the House may be surprised to note this, but

facts suggest Agriculture sector is one of the larger contributions to GHG

emissions in India. Shallow-flooding techniques for rice production lead to

under water degration of old crops which releases methane gas into the

atmosphere. Also, the sector uses 20-25% of all electricity produced in

India, primarily for irrigation pumping. Measures like using —

o high efficiency pumps and efficient irrigation techniques
(drip/sprinkler irrigation)

o improved cropland management in rice cultivation and

o improved agro-practices like conservation tillage can help reduce
the environment load of this sector.

Implementation : The National Action Plan details an implementation

methodology for various proposed missions under respective is prepared

by various ministries and states and for regular monitoring of progress
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on them is required to ensure focused and dedicated effort towards

achieving our emission reduction goals.

Over the last few days, a lot of discussion has happened on agenda for
Copenhagen, Carbon Intensity cuts and Danish proposal to get commitment on
absolute reduction in GHG emission in the next 40 yrs. [50% reduction over
1990 levels with rich nations accounting for 80% of this cut]. China has
committed to a 40-45% CARBON INTENSITY cut over 2005 levels by 2020,
while Brazil has committed to a 36-38% cut and press reports claim there is
pressure on India to make a similar commitment and that India may be in a

position to announce a 20-25% cut.

For India, taking up emission reduction initiatives will require enormous
capital investment — of the order of lakhs of crores of rupees over the next 20
years (hundreds of billion dollars)-an investment which will have to be shared
by public, private and international players. In addition, several of these
necessary investments are NPV negative and require Viability Gap Funding ,
e.g. if a both, a coal plant and a nuclear power required Rs.100 to setup but pay
back Rs.5 and Rs.2 per year respectively, where would private investment to
go? This viability gap will need funding at domestic and international level.
e Atadomestic level this may be fulfilled by providing a longer term
view of tariffs and revenues to investors and
e At an international level, creation of long term and stable carbon
markets where use of cleaner technology would have a direct positive
impact on payback from a project.
In addition to capital, most initiative will require technology transfer and any
commitment from India on emission cuts without securing guarantees on
capital funding, viability gap funding mechanisms and technology transfers

will squash us between a cliff and a valley.
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Also, 1 totally agree with the Ministry of EF and the government’s stand
against the Danish demand for peak year commitment and absolute reduction
in emissions. As I totally agree with the Ministry of EF and the government’s
stand against the Danish demand for peak year commitment and absolute
reduction in emissions. As I mentioned earlier, we have not even created 80%
of the India the world will see in the next 20 years-it is impossible for us to
reduce our GHG emissions below 1990’s absolute level when our

infrastructure is expected to grow 5 times today’s size.

In conclusion .....
I believe we have a unique opportunity to control our emissions and be a

leading part of the solution to a problem we did not create !

We have started in the right direction, with the Hon’ble Minister Sh. Jairam
Ramesh and the Ministry of Environment and Forests leading from the front
with a crisp National Action Plan. Also, our Civilian Nuclear Power
programme, led by Hon’ble PM himself, is a great step in the direction on

meeting our growing energy requirements while managing related emissions.

But at the same, time we face challenges related to capital funding, availability
of technology, inter-departmental and inter-ministerial co-ordination and
cutting bureaucratic red-tapes, which the government will have to address to

ensure swift implementation of at-least our top priority initiatives.

I am sure the House would appreciate, if the Minister of Environment and
Forests could elaborate at an appropriate time, how it plans to address some of

the issues raised by me today.
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SHRI ADHIR CHOWDHURY (BAHRAMPUR): Sir, I am very happy to
participate in this debate on climate change.

Each and every Member of this House has been expressing their concern on
climate change that has been taking place and every Member has suggested
effective measures to be taken so that the people of our country will not be
affected.

Sir, Planet Earth has been infected by fever and we may call it as green
house gas flu. The body of the planet is warming day after day and it has been
affecting the entire regif the planet.

17.00 hrs.

Now, this fever has assumed a pandemic proportion. Therefore, we need to
have a very comprehensive and holistic approach to mitigate the effect of global
warming on our country. Within a short period, all the political doctors of this
planet are going to participate in the Copenhagen Summit. We are expecting that
our hon. Prime Minister Dr. Manmohan Singh will also be joining them. We are
expecting them to prescribe efficacious medicine to rescue the world as a whole
from the impact of global warming.

The UN Climate Change Chief, Mr. Yvo de Boer, has stated that the
Conference will reach agreements on four political essentials. First is, how much
are the industrialised countries willing to reduce their emissions of greenhouse
gases? Second, how much are major developing countries, such as China and India
willing to do to limit the growth of their emissions? Third, how is the help needed
by developing countries to engage in reducing their emissions and adapting to the
impacts of climate change going to be financed? Fourth, how is that money going
to be managed? If the Copenhagen Summit delivers on these four points, I think, it
will be a mega event for the future of our country in particular and for the future of
our planet in general.

Climate change refers to statistically significant variation in either the mean

state of climate or in their variability persisting for an extended period of time.
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Climate change may occur due to natural processes or due to external forces or
due to anthropogenic changes in the composition of atmosphere or in land use.
17.03 hrs (Shri P.C. Chacko in the Chair)

We all are aware that once upon a time the British colonials invaded our
country to convert this country as an economic appendage of the British empire.
They simply plundered and looted the raw materials of our country. After
manufacturing the products in their own industries, they used to send them back to
India for higher price. Again, we are witnessing now that we have been incurred
by the vicarious sin committed by the western countries. The sin is committed by
them. But the effect is bequeathed upon us. So, we may safely say that it is an
environmental colonisation. So, we should put forward our concern that we need
equitable allocation for the global environmental space. That should be our
demand.|= pr planet is such a place where unique environmental conditions exist
to support our life — that 1s, oxygen, air, water and suitable surface temperature.
But the fact is that the chemical compositions which exist in our atmosphere in the
ratio of 78 per cent nitrogen and 21 per cent oxygen are needed for animals
and .036 per cent carbon-dioxide needs for plants. So, whenever we go to change
the composition of this atmosphere, we are destined to suffer.

Energy from the Sun comes to the earth. We absorb 70 per cent of the
energy coming from the Sun. After warming the surface, the sea and the mountain,
a large portion of this energy again reflects back to the space. When it reflects
back to the space, it is not lost entirely to the space. They are methane, ozone,
nitrous oxide and carbon dioxide which are named as the green house gases. They
also receive it and re-emit it to the earth. If the reflected heat is allowed to be lost
in the space, then, the temperature of this earth would have been reduced to —18
degree centigrade. So, the green house gases itself are not a villain. But when the
proportion of the green house gases distort, exceeding the tolerance limit of

environment, then it starts retaliating on us in the form of cyclone, hurricane, flood,
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drought in various forms of extreme environmental events, some of which are
gauged, predicted and some are not.

The Industrial Revolution took place 150 years ago. The man-made
activities added significant quantities of green house gases to the atmosphere.
Atmospheric concentration of carbon dioxide has grown by 31 per cent; methane
by 150 per cent; nitrous oxide by 17 per cent between the years 1750 and 2000.
Over the last 140 years and 100 years, the surface temperature has increased by .6
plus, minus .2 degree Celsius. Increase in the level of green house gases could
lead to greater warming. It could lead to climate change that is called global
warming. We are facing that now. In essence, we are facing the double whammy
of high vulnerability and low adaptability.... (Interruptions)

Unsustainable consumption pattern of the rich industrialist nations are
responsible for the threat of climate change. Only 25 per cent of the global
population lives in those countries but they emit more than 70 per cent of the total
global carbon dioxide emission.E

They consume 75 to 80 per cent of many of the other resources of the world.
It has already been stated by Dr. Murli Manohar Joshi the fact remains that in per
capita terms, the disparities are so large that an Indian citizen emits less than 1.02
tonnes of Carbon Dioxide per year whereas a citizen of the United States of
America emits more than 5.5 tonnes of Carbon Dioxide and the world average is
4.2 tonnes.

MR. CHAIRMAN : Please conclude.

SHRI ADHIR CHOWDHURY : Sir, I would simply like to state that the
anthropogenic activities have been contributing to the warming of this planet. It is
also a cause for the warming. So, we should better review the Population Policy
again because more consumption will lead us to producing of more Carbon
Dioxide. Once upon a time, Gandhiji said that there is sufficiency in the world for
man’s need, but the world is not sufficient for man’s greed. So, the greed of man

has turned the plant slowly but steadily into an inhospitable terrain. That is why, |
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firmly believe that this Government, under no circumstances, would succumb to
the pressure given by anybody, whosoever high and mighty.

Sir, our hon. Minister for Environment and Forests Shri Jairam Ramesh is
an erudite person. Before his logic and arguments even Hillary Clinton bowed
down. We have observed it and so we are proud of him. With these words, I

conclude my speech.
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* SHRIMATI MANEKA GANDHI (AONLA): Copenhagen should be called
Dopeahagen because it is a meeting of hot air specialists who will add to global
warning rather than solve anything. India’s Minister for Environment Jairam
Ramesh should look at Kamal Nath’s pronouncements before Rio in 1992
including the untruth that India’s forest cover has increased to 21% because he is
simply copying Kamal Nath 17 years later. In fact everything including this
debate has a dreary semantics to it, a second hand speech by Minister copied from
one 17 years ago. And I have no doubt that everyone at Copenhagen is going to
give the same recycled speeches of Rio.

For many years now India has been experiencing the problems of climate
change. We lurch between terrible drought and unseasonal flood. The lentils I eat
are now so expensive that they are a luxury. From an exporter of food, we have
become an importer. At the same time, we are the largest meat and leather
exporting country in Asia. We are the largest milk producer in the world. The
result is that we have no rain, no water, increasing heat, drying rivers and dying
people. Do you feel powerless as an individual to stop the world from dying, at
the mercy of politicians and their endless games? Let me explain how you and I
could turn this around immediately. Methane and carbon dioxide are greenhouse
gases which means their presence in the air traps heat and affects and earth’s

temperature and climate, making the planet warmer. As it warms, the climate

* Speech was laid on the Table.
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changes and the glaciers melt. When the glaciers melt, the rivers first flood and
then dry up.

The developed countries of the world are at fault for producing so much
carbon dioxide and the developing countries like China, India and Brazil are being
blamed for producing methane. In this political debate, we have stopped
recognizing that this is one world and we are all going to die together.

Take methane, its an easy problem to deal with. It is produced from 4 main
sources livestock and livestock manure, rice farming, coal mining and landfills. In
all the international treaties that have come and are coming like the one in
Copenhagen, the developing world has tried its best to keep methane out of the
debate. And they have succeeded because the west is justifiably guilt ridden about
their carbon dioxide emissions. But the time has come for both the developed and
developing world to recognize that reducing methane is the quickest way to stop
global warming.

Methane concentrations have doubled in the last century and by now they
are 20% of all green house gas emissions. While carbon dioxide emissions have
increased by 31% during the past 200 years, methane has increased by 149%.

What makes methane so lethal is that it may be less than carbon dioxide but
it is 23 times more efficient in trapping heat in the atmosphere than carbon dioxide.
This means that a methane emission has 23 times the impact on temperature of a

carbon dioxide emission of the same mass. Methane has a large effect for a brief
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period (8.4 years in the atmosphere), whereas carbon dioxide has a small effect for
a long period. That means if we stop generating methane today, we will see the
effect almost immediately.

The methane emissions for India, China and Brazil have doubled since
1990 and are expected to go up by 40% by 2020. There is only one reason — and it
is not an increase in coal mining or in landfills. It is because these countries grow
animals for meat and milk. In developing countries where people are told that to
be rich is to eat dead bodies, the number of people eating meat and the amount
they are eating every year has risen steadily. Between 1970 and 2002, annual per
capita meat consumption in developing countries rose from 11 kilograms to 29
kilograms, according to the FAO. In developed countries, it has risen from 65
kilos to over 100 kilos. The annual global meat production will double from 229
million tons in 2000 to 465 million tons in 2050. in 2008, meat eating went up by
10%.

Meat eating increases both carbon dioxide and methane. Producing one
piece of meat in a shop takes 60,000 calories of carbon dioxide producing energy
— keeping animals, growing food for them, feeding them, transporting them,
killing them, cleaning and packaging the meat, sending it by airconditioned
vehicles to the markets which keep it in freezers, and then in fridges at home,
cooking the meat. Forests are cut in Brazil, China, Indonesia, India to graze the
animals. These forests absorb carbon dioxide so we are cutting down carbon sinks

for meat. Carbon dioxide increases because it takes 11 kilos of grain to make one
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kilo of meat and wheat, corn and soyabean is mechanized and fertilizer rich
agriculture which burns fuel. In fact meat production produces 9 % of the world’s
emissions of carbon dioxide.

Come to methane. Livestock produce 23% of all methane because the
farmentation in their intestines produces methane gas in the animals and their
manure. A single dairy cow producers between 550-700L of methane a day.

The world’s top destroyer of the atmosphere is not the car or the factory — it
is the meat eating human. And this monster is on the rise. The 400 page United
Nations report has identified the growing herds of cattle/goats/pigs/sheep/chickens
as the greatest threat to the climate. Livestock produce more than 100 polluting
gases, including more than two —thirds of the world’s emissions of ammonia, the
main cause of acid rain. Grazing has turned forests, pastures and mountain ranges
into desert. Crows soak up vast amounts of water: it takes 990 litres of water to
produce one litre of milk. The pesticides, antibiotics and hormones used to treat
them get into drinking water and endanger human health.

A meat eater contributes 1.5 tonnes more of greenhouse gases per year
than a vegetarian. This means that your diet change will make more difference
than if you sold your standard petrol car for an efficient hybrid car, which reduces
annual greenhouse emissions by roughly one ton a year.

India’s livestock of roughly 485 million contributes more to global
warming than our vehicles — 11.75 million metric tons per year — up from 9

million metric tons in 1994.
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These cattle, pigs and sheep, chicken, goats did not want to be born — you
created them. They do not want to be killed but you kill them to eat. In the
process, you are killing the planet. Their wind and manure are warming the world
23 times faster than carbon dioxide.

We cannot reduce carbon dioxide in India. The costs are large because it
needs technology. The cost of reducing methane is nothing. Simply stop eating
meat. Replace rice (which causes 16% methane emissions) with other natural
grains like millet or oats that are much better for you than just giving you starch.

You cannot stop global warming by switching off the lights after you leave
the room. It has no impact at all. It will take decades to invent technologies to
bring in zero — emission fuel sources. After all this struggling and pushing, the
world has only got 3% solar and wind energy to tackle carbon dioxide. But you
can change your diet today.

If you stop eating meat, you will stop the Gangetic glacier from melting and
the Gangs river will stop turning into a stream. So will the Yangste and the
Amazon.

Not only will you save the world yourself, you will stop so much poverty
on the planet. You will bring better health, eliminate most cancers, free up masses
of land for vegetables and grains, allow water for the poor — do you know that an
average slaughterhouse uses 16 million litres a day — and one poor Indian family

uses one litres.
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Take the power into your own hands. You do not need machines or
governments or international treaties. You can stop it today by yourself. Dr.
Rajendra Pachauri, head of the United Nations Intergovernmental Panel on
Climate Change which last year earned the Nobel Peace Prize, says that the
quickest way to stop the climate changing is by turning vegetarian. How simple it
is. May be this is the ultimate lesson that nature is trying to teach us. Don’t kill
and Don’t killed. Government should stop meat export to begin with.

Every environmental scientist warns that meat no longer threatens just
animals or human health but the planet’s very survival. With grain prices at an all
time high, 26 countries are suffering from food crisis. We have gone from grain
exporter to importer. We are already in the midst of global warming, it is time to
act.

The major greenhouse gases include carbon dioxide, methane, and nitrous
oxide. Methane is directly related to your food choice that determines its levels.
While livestock production creates 65% of nitrous oxide better known as laughing
gas (except there is nothing funny about a gas that has 296 times the warming
potential of carbon dioxide), it is most dangerously responsible for methane.

Colorless, odorless and lighter than air, methane acts as a powerful heat
trapper. Its Global Warming Potential (GWP, is the measure of any greenhouse
gas’s warming effects over time. One kg of carbon dioxide over 20 years has a
GWP of 1 while that of methane is 23. methane may have contributed to earlier

major extinction events. In terms of human activity, the most significant source of
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methane is animal husbandry or the commercial rearing of animals which
produces 37% of all human-induced methane.

Much of the world’s livestock are ruminants whose stomachs bacteria break
down food, generating methane as a by-product. On average, each diary cow
emits out 1500 litres of methane daily. The 60 million methane tons that cattle
annually generate is one fifth of all global methane emissions.

Today, methane concentrations in the atmosphere are more than double
what they’ve been for the past 160,000 years. That is a global warming vicious
cycle. Warming already underway thaws permafrost soil that has been frozen for
thousands of years. Thawed permafrost releases methane and carbon dioxide into
the atmosphere which traps more heat which thaws more permafrost and so on.
“The higher the temperature gets, the more permafrost we melt, the more vicious
the cycle,” says Chris Field of Washington’s Carnegie Institution.

Let’s look at methane emission and global warming in terms of India.

India has the world’s highest cattle population and the highest (alongwith
China) methane emissions. It has 11% of the world’s total livestock which
continues to grow in response to the demand for milk and meat. This livestock
population consumes Rs. 2 crore of feed per day and produces 78% of India’s total
methane emission from the agricultural sector and 50% of overall emissions.

According to the Intergovernmental Panel on Climate Change (IPCC), the
result of greenhouse gas emissions would mean an average temperature increase in

Asia of 3 C by 2050. How will this affect an agricultural country like India?
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The Monsoon will be uncertain. Agricultural productivity will be ht by
severe drought and flooding, soil degradation and pest infestation (bugs thrive in
the heat). Even allowing for adaption options like shifting growing seasons for
major crops, wheat yields could decline by as much as 28-68% and rice by 40%.
The World Bank estimates that a temperature rise of 2-3 C will cause a 9-25% loss
in farm revenues. This is borne out in J&K where over the last two decades,
temperatures have already risen almost 2 C, paddy fields have turned into arid
stretches and food production has fallen by 40%. Fisheries would also suffer as
breeding cycles undergo a drastic change, as also the food processing industry
since increased temperatures would hamper food storage. More refrigeration
would mean more greenhouse gases and more global warming — a terrible Catch
22 situation! All in all climate change could cost India a GDP decline of upto 9%.

With a population of over one billion people, India is among those most
threatened by climate change. Receding Himalayan glaciers could jeopardize
water supplies while rising sea lives menace the low lying, densely populated
6500 km Indian coastline as well as major cities like Mumbai and Kolkata, plus
neighboring Bangladesh which may result in an influx of refugees into adjoining
Meghalaya. A one meter rise in sea level could inundate 1700 sq km of prime
agricultural land in Orissa and West Bengal. Already several islands in the
Sundarbans are submerged, displacing thousands of people. Increased landslides
and flooding is projected in Assam. It is predicted that 7 million Indians will need

relocation per year starting from now. The Report of Orissa’s coastal villages in
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the papers should come as no surprise. Temperature per year will rise more in
Northern than Southern India, calculates that the yearly average of tropical
disturbances in the North India Ocean could increase from 17 to 29 endangering
5760 sq from of land and 4,200 sq km of road.

Already the effects of climate change are evident if only one cared to notice.
India’s climate has become increasingly volatile and this trend is expected to
continue with increasing frequency of hot days and heat waves and fewer cold
days and cold waves. The incessantly rising temperatures and the unprecedented
rains in Mumbai, Gujarat and Rajasthan clearly show that something new 1is
happening. In the past decade, almost 67% of Himalayan glaciers have retreated,
by 2025 they could virtually disappear. These glaciers are the source of water for
nine major Asian rivers. Their melting would undoubtedly lead to increased
summer flows and possibly flooding followed, in a few decades, by a reduction in
the flow as the glaciers disappear. According to a 2007 WWF report, the end of
the glaciers would mean the end of the Indus River causing a water crisis.

The urgency of the situation has not yet dawned on Indian policy — makers.
There is not even an effort to understand the implications of climate change, let
alone evolve systems to mitigates its impact. “We have not even put in place
mechanisms to carry out an inventory of GHG emissions, as mandated by the UN.
Although there is money coming from the global environmental fund, there is no
system to plan and make use of the fund properly.”

India remains one of the world’s top polluters.
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Animal farming is responsible for 18% of all greenhouse gas emissions.
Add to this the feed and transportation of animals plus the supplies and electricity
consumed by farms and slaughterhouses. And, most damagingly, deforestation
with 55 sqft of tropical rain forest consumed for every hamburger. Once a carbon
depository, the deforested Amazon is now a major carbon emitter. The total
impact of animal farming on global warming is more than that of the world’s
entire transport sector — land, air and sea combined! The FAO has unequivocally
stated that the meat industry is “one of the most significant contributors to today’s
most serious environmental problems”. Yet politicians and even
environmentalists prefer to ignore this, concentrating instead on carbon dioxide
and its major sources — fossil fuels. Now it may be difficult to take cow flatulence
seriously except that meat animals are walking gas factories. Consuming fodder
and producing methane and nitrous oxides, gases far more dangerous than carbon
dioxide. Ifthis Government is serious about saving India Let (1) meat export stop
(2) leather export stop (3) phase out animal bases industries. In 8 years we will
see the reversal of global warming.

SHRI JAYANT CHAUDHARY (MATHURA): Mr. Chairman, Sir, it is a very
relevant issue that has been raised in the House by hon. Members Dr. Murli
Manohar Joshi and Shri Anant Kumar Hegde in which I am also here to participate
and air my views.

I would like to start by quoting Einstein who said, “Imagination is better
than knowledge”. I think the peculiar situation that the hon. Minister is now faced

with, he will require to take a flexible approach to the whole problem. I know,
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sitting in the Opposition Benches and hearing the way the debate has gone,
typically the stance has been that we must ensure equity. I can probably speak for
all Members of this House that we are constantly endeavouring to bridge the gap
between the haves and have-nots and ensure access of resources to a child in Bihar
or Eastern Uttar Pradesh or Orissa or Jharkhand and putting him on the same
platform as a boy in Mumbai or Delhi or New York and that is the basic tenet of
why we are all here.

Talking about climate change, when we propagate the argument that we are
not the ones who caused it, I think, it is a moronic argument and it does not matter
because we are all a part of this world. We can no longer view environment as an
individual property. We have not got a document with stamp duty saying that this
is our river, this is our jungle etc. We own it. <fh S99 &I AHRIEHar VAT &9 T g,

TS N 1 T R P 39 edt & e 3 W ft TR 18 e W@ ®1 So, we must

change that mindset. I think, we are still in denial mode. We are not facing the
facts. Climate change is not something that may happen after 2020. It is not about
going to Copenhagen and getting a good deal or gaining anything. We are already
losing. It is about how much we have lost already, it is about how much we stand
to lose if we do not take action today.

So, really, when we are not looking at gaining anything, our stance should
be determined by how much we have to lose. Countries like India and China, with
vast populations and agrarian economies, we have the most to lose.E
Therefore, we should perhaps not be afraid to give up the most. You can ask the
farmer in the interiors of this country. You do not need scientists; you do not need
negotiators; you do not need administrators; you do not need committees,
commissions or missions. That simple farmer will tell you that in his experience
of the last 20 years, things have changed dramatically.

In the papers we have recently read that there have been villages in Orissa
who have had to move. Islands in Sunderbans are perhaps no more. So, it is a

clear and present danger. It is no longer a choice. It is an imperative. It is not
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about national pride. I for one, talking on behalf of my party, will extend support
to the initiatives that the Minister takes in this regard. While paying attention to
the equity issues, we need innovative approaches. Now we have these Missions.
If I just read them out to you, I do not think even the Members are aware of all
these Missions, what these Missions intend to do, namely, National Mission for
Enhanced Energy Efficiency, Solar Mission that has been launched, Mission on
Sustainable Habitat sustaining Himalayan ecosystems, Water Mission, Mission for
Green India, Mission for Strategic Knowledge for Climate Change, and Mission
for Sustainable Agriculture. It seems like a whole lot of fluff.

Also, recently, I was happy and amazed to see that our forest cover is
expanding. In Uttar Pradesh, my experience has been that in Lucknow and in
Noida, a lot of trees have been cut down. I do not see any trees being planted.
Last time in 1992 when we went to Rio, I think our forest cover as per the
statistics I was given was 21 per cent. While welcoming the statistics that have
been presented, I would like to say to the Minister, the way the commodity prices
are being announced say every week, inflation figures are announced regularly —
this is something which is very important to us all — you should perhaps announce
this figure of forest cover every month, every three months, every quarter. We
should create an environment within our domestic structures through laws
enacting important legislations and empowering these so-called Missions, to bring
these issues to the highlight. What I would like to find out is, say, the Solar
Mission has already stated that by 2022 they are going to create 20,000 MW of
capacity. Our approach uptil now has been that we will provide incentives; we
will provide some subsidies and private sector will come up. I think,
unfortunately, though that has not happened in the renewable energy sector. Lot
of the environmental standards that we already have are not being conformed to by
industry because when they look at it from a cost-benefit analysis, it does not
make sense. When they look at their income statements, balance sheet, cash flow,

it does not make sense to invest in these technologies. Solar electricity has not
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taken off because people say it is expensive. When they are saying it is expensive,
they are perhaps not taking into account the need for diversifying our energy
sources; they are not taking into account the cost involved when there are regular
floods, droughts, salinity of soil, loss of crop production and the threat that climate
change poses. It is because, these cannot be quantified in sheer numbers.

Therefore the Government should consider having an asset-backed
programme. Today when we are selling off our public sector enterprises, it may
seem outdated. But if we just stand back and say the private sector will come up,
it may not because it does not make sense for them to invest. So the Government-
backed, asset-backed, some sort of creation of a fund will enable people to use
these sorts of technologies. Perhaps the Central Government can look at
becoming world’s first green Government. Why do we not look at our Central
Government buildings? Look at the footprint that they have in terms of emission,
in terms of energy needs, and they can then be demonstrative. The good thing
about solar technology is that it is democratic. The large distribution network, the
large production facility, that model has failed in this country. Villages in our
country, in any State you can talk about, they do not get more than four to six
hours of electricity. There is wastage; there are people who are stealing electricity.
It 1s not working. So, we should look at mini-grid setups. The Government
should look at investing in it. Stepping up public investment through a public
entity created for that purpose may not be such a bad idea.E

We can do a sort of retrofit our public administrative offices. Let us have
all the governmental buildings at least be demonstrative of the latest in green
technologies. So, people who come there, the offices which come there, the
general public who comes there, the NGOs who come there, the industry who
comes there can see it and then look at implementing it.

I would also like to say lastly that we have created these missions but the
bane of most of our governmental policies is always in the details, in the

implementation, and in the entire ministerial coordination. So, I do not know
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about it. There is PM’s panel on climate change. It does not have the resources,
the teeth to sort out all these various differences. They need to talk to MNRE;
they need to talk to the Environment Ministry; they need to talk to the Water
Resources Ministry; and they need to talk to the Agriculture Ministry. ICR is
conducting research on abiotics stress resisted varieties. We need to propagate
that. We need to talk to the HRD Ministry. We have to inculcate these values in
our children. We have to develop our curriculum which can be taught to our kids
at the high school level, say or even below that at the primary level, and we have
to create awareness about the environment.

Sir, if you go to a village, Sia fasTell il €, 6 €¢ MM, A1 6 ©e sl & A
TS 3 BIS od &) ANl B 30d TGN A T8l &l 89 U a8 ¥ Id] Riferd &=
TSI FaH U A1 HeR A UIfeRmie &, S 39 f$de § A1, # orEfia 8 T P e o
39 W Th d¥E ¥ Rygd W &R 1 2 fF Fogiic I~ aafdapar € a1 U Q?  Had Ugd
a1 THUTS BT B PR 89 Toae oY, we all need to read up these issues.
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I am not aware of the technicalities but I have presented some thoughts. I

will be thankful if the hon. Minister responds to these.

MR. CHAIRMAN : We have 13 more Members to speak. The Minister will reply at
six 0’ clock. Please remember the time constraint.

Now, Shri Prabodh Panda.
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SHRI PRABODH PANDA (MIDNAPORE): Mr. Chairman, Sir, thank you very
much for giving me this opportunity.

Sir, we keep reading about rising temperatures and sea levels in other parts
of the world. But India is one of the most vulnerable countries when it comes to
the effect of global warming.

According to the United Nations Environment Programme Study, which
was conducted in 1989, in India the signs are already back up forecasts that as the
mercury rises in the Indian subcontinent, home to one-sixth of humanity will be
one of the most affected regions.

Sir, I am not going to narrate all the things so far as its effect and impact in
the Indian context. It is particularly known to all that we have a vast coastal line.
The Himalayan glaciers have started to melt. The melting glaciers will cause
temperature and sea levels to rise, and resulting ecological disaster.

According to the Study Report, the rising sea levels have submerged
already two islands in the Sundarbans, when tiger roams through mangroves forest
in the Ganges river delta and a dozen more islands are under threat. It is recorded
that 102 islands on the Indian side of the vast Sundarbans are under threat.
Already two islands have been submerged.

The Jawaharlal Nehru University had conducted a study in 1993, and they
calculated that if the sea level rose by just one metre, then as many as seven
million people would be displaced and 5,764 square kilo metres of lands and 4,200
kilo metres of road would be lost.

So, this is the situation. I am not going to the other aspects of our country.

So far as the States are concerned, not only Bengal but also Orissa suffers a lot.EI
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As it 1s known to us that village after village, the Kendrapada district
vanished into the Bay of Bengal. The intensity of droughts has increased. So,
have the incidents of flooding. It is very difficult to predict the monsoons. So, the
intensity of cyclones is already there.

The East-coast of India is being affected more. This is because the Bay of
Bengal is landlocked from three sides and there is a huge delta of the rivers
Brahmaputra and Ganga. This does not mean that the West-coast region will not
immune. It will also get affected. But the special characteristics are in the East-
coast areas.

Therefore, in this scenario what would be the stand of our country with
regard to the domestic plan and with regard to the international forums? Now, we
are discussing this matter in this august House on the eve of the Copenhagen
Conference. I think, 192 countries are participating in this conference. But it is
not clear where exactly our Government stands on the question of climate change
negotiations. The different spokesmen are posing different lines of argument. So,
there is a confusion.

The Prime Minster has now put all speculations to rest with his statement
at the Commonwealth Summit asserting that India wants the Kyoto framework to
be made to work, and linking Indian domestic emissions control plan to the
promised transfer of technology and resources from the rich countries.

So, this was the statement of the Prime Minister. Meanwhile, in Beiging,
four leading developing countries met and they announced that the rich countries
will not be allowed to steamroller the rest. It is clear that the responsibility rest
with the rich countries, which have not met the emission reduction targets that
they committed at Kyoto 12 years ago.

But Mr. Jairam Ramesh, our hon. Minister, who is a very beloved,

prominent and beloved Minister of Environment...



03.12.2009 199

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI JAIRAM RAMESH): Thank you.

SHRI PRABODH PANDA : He announced in Beijing with regard to 20 to 25 per
cent cut in the Indian emissions per unit of GDP. China offers to cut emissions by
40 to 45 per cent per unit of GDP with 2005 as the base. China’s GDP rate is
likely to grow at the rate of 9 to 10 per cent a year. But our GDP rate is much less
than that of China. But even then, what was the basis of this announcement made
by our hon. Minister in Beijing? It is admitted that the US did not ratify Kyoto but
all the other countries, barring Austria, did it.

If the US offers, at least, 17 per cent cut based on 2005 emissions level, not
1990 level stipulated in the Kyoto protocol, it is expected to be the basis of
negotiations.@

I think we are for the negotiation. It is all right. We should honour, at least,
the Kyoto Protocol. We should put mounting pressure on the US and on the rich
countries, at least, to honour the Protocol. If that Protocol is not honoured, then
what is the meaning of the negotiation?

Thirdly, we should not take any stand staking our development.

MR. CHAIRMAN : Please conclude.

SHRI PRABODH PANDA : I would like to say just one point that so far as our
country, India is concerned, in Green House Gas emissions, India is the sixth
biggest GHG producer, five per cent of global emissions. But we are the world’s
sixth biggest Green House Gas producer. It has a per head emission of just two
tonnes of carbon dioxide, and it is 66" in the world whereas the US is the fifth in
the world with a per head emission of 20 tonnes of carbon dioxide in the world.
MR. CHAIRMAN: Panda Ji, if you want to lay it on the Table the remaining
portion of your written speech, you can lay it. You please take your seat.

SHRI PRABODH PANDA : So, I think the Minister, keeping all these views in

mind, will bargain and he will effectively play the role in the negotiations so that
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he is not only leading our country itself but he will lead the developing countries

also in a large scale. This is my opinion.
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SHRIMATI ANNU TANDON (UNNAO): Thank you, Sir, for allowing me to
participate in this discussion today on global warming and climate change, its
effects and our participation in the World Forum to bring down the emissions.
Whatever you may say, but it is basically to save mankind and our mother earth.

People have been talking about the increase in the average temperature of
the earth. I do not want to talk about that but I just want to make one observation
which has also been the observation of IPCC, Inter-Governmental Panel on
Climate Change, that the increase since the middle of the twentieth century was
caused basically by the increasing concentration of Green House Gases resulting
from human activity, that is, you know, the burning of fossil fuel and deforestation.

When we talk of deforestation, I just want to divert on one point which Shri
Jayant Chaudhary had raised about Uttar Pradesh. He was surprised that Uttar
Pradesh was known to have increased its forestation. I think there is some anomaly
there because I do not think that is visible.

Anyway, fortunately, there is one important thing that has happened is that
the world has realized that global warming is a cause of concern, not just of one
individual country but a world as a whole and I would like to thank today the
United Nations for enabling the adoption of the Framework of Convention on
Climate Change in the year 1992. After which, we have started this process of
working towards it.

Before I proceed any further, there is one point that I want to assert on is
carbon credit. Carbon credit is a key component of the national and international
attempts to mitigate the growth in concentration of Green House Gases. As we all
know that carbon credit is actually equivalent to about one tonne of carbon dioxide
emission and carbon trading, fortunately or unfortunately, is an application of
emissions trading approach and will be very relevant with respect to any

negotiation that is happening in the future.
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Based on the Kyoto Protocol that was adopted about 12 years ago, we are
supposed to reduce five per cent of the emission from the base level of 1990 but
this was ratified like everyone said by all the countries barring developed countries
like the US and Australia. This is not very surprising.

I am restating a couple of known things as they are relevant to a point that |
would like to raise. Since the recommendations of the Kyoto Protocol put a bigger
burden on the developed countries to comply with the norms, they were not eager
to ratify it. But it naturally was the opinion of all the other nations that since the
developed nations have been emitting more Green House Gases, it becomes their
responsibility to reduce it also. That is a natural feeling. The Green House Gas
emissions of the Western nations are far higher from the Eastern nations. That is
very obvious. Why is it so? We also know thatgley have been developing; they
have developed; and they have contributed to this emission till date whereas we
are still in the developing stage.

The financial implications that are involved in trying to reduce the CO, or
other greenhouse emissions for that matter are very stiff, and it is not easy for a
developing nation like ours to take that responsibility. But, fortunately, the
developed nations or industries or corporate houses or multinational companies
can participate -- with the help of green projects or by carrying out CDM (Clean
Development Mechanism) projects in developing nations -- and try to generate
energy from renewable sources and other such green projects. Perhaps, the
developing countries can be the host countries.

Since, the greenhouse gas mitigation projects generate credits, this
approach can also be used to finance carbon reduction schemes between trading
partners around the world. This is the reason why I was raising the point that
carbon credits are going to become a very important factor. I feel that this itself
should have been an incentive for the so-called rich nations, which talk only
materially about whatever they want to do whether it is development or be it

greenhouse gases and global warming.
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However, an interesting and encouraging news -- about which I was saying
earlier also -- is the fact that there are industries and some large enlightened
corporate concerns that have come forward from the developed countries and they
are working in Latin America and Asia. They are trying to help these countries,
and probably gain carbon credits themselves, which will become useful for them
to reach the targets set for 2012 vide the Kyoto Protocol.

Now, coming to the Copenhagen Summit and the climate talks there that
are looming quite large, basically, the blame game has begun. I was sitting and
having coffee during lunch time, and we were discussing about the blame game
that has begun even within the States. For example, Assam has lesser; Madhya
Pradesh is doing more; or Mumbai or Delhi is doing more; and Mizoram is doing
less. Now, when this can happen within the country itself, then we can understand
it happening in the world also. China is condemning Japan’s climate plan; France
i1s demanding that Canada and the United States should stop global warming; and
Europeans are also squabbling amongst themselves. But where does each country
really go from here? What is going to happen in Copenhagen? I feel that nobody
really wants to take a stand unless they know what stand the other country is going
to take. Is the other country going to advance? Is the other country going to
retrieve? How do you decide as to what is going to be someone’s stand? But after
reading an article by Vandana Shiva of the Navdanya Trust, I agree with her on
one point that the science of climate change tells us that actually five per cent of
reduction that we had talked about in the Kyoto Protocol is too small. If we want
to maintain our air pollution levels and the temperature increase to within the 2°C
and avoid the catastrophe that people are talking about, then we need on an
average between 80 per cent and 90 per cent reduction in carbon and other
greenhouse emissions. Now, a reduction of emissions between 80 per cent and 90
per cent is a large number, but it just gives you an idea as to the difficult situation
that we are in. It is obvious that if this is understood in the way that the developed

or rich countries will understand, then I somehow have this feeling that they might
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want to abandon the UNFCCC and the Kyoto Protocol in the Copenhagen Summit.
I would like to tell this to the hon. Minister. I have this odd feeling that these
developed countries will desire another debate and will set new commitments,
which will enable them to quietly slip away with some minor acceptances that can
be magnified in the international forum that they are looking after this major
responsibility, and throw the real major responsibilities on to the developing
countries. They will make it appear as a moral responsibility that we should
actually participate in considering this as an extremely important and dangerous
situation. Anyway, I am hoping that [ am wrong.

Now, coming down to the reality, I would like to split my discussion
quickly into two points. Firstly, what is our perspective and position -- that should
be there -- with respect to the Summit in Copenhagen? Secondly, what is our
responsibility as a nation towards our own people and towards the world at large? E

Starting with our perspective and positioning in Copenhagen Summit, |
would like to first congratulate our Government, our hon. Minister is present here,
for always being ahead and proactive with respect to the world phenomena and
accepting it as a very responsible nation that we need to take corrective and long-
term action. India has already signed and ratified the Protocol in August, 2002,
and that is good. Since India is exempted from the framework of the Treaty, now I
am expecting that we gain from this Protocol in terms of Transfer of Technology
and related foreign investments.

At the G-8 Summit in 2005, our hon. Prime Minister Dr. Manmohan Singh
pointed out that the per capita emission rate of the developing countries is a tiny
fraction in comparison to the developed world. Following this principle of
common but differentiated responsibility, India maintains that the major
responsibility of curbing emission rests with the developed countries which have
accumulated over a period of time.

There were a lot of points that were coming up with other Members where

they were a little apprehensive about what is going to be our stand. On the floor of
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this House, Ms. Supriya Sule also said, I would like to say that I am very confident
of our nation, I am very confident of our Government, I am very confident of Dr.
Manmohan Singh, and I am very confident of our hon. Minister who is present
here that we will not be sacrificing anything with respect to India.

Before I end, I would like to bring out a very important point. While I agree
that the responsibility to fight this and work towards a better environment for our
future generation, we will happily and wholeheartedly participate, and the prime
responsibility lies with the developed nations that have contributed. I do not wish
to go into the details of data that is already available. We also know about glaciers
melting which means losing out on water, which is getting drained away, and also
about the major floods that can occur at any time.

I want to bring out a point about our farmers. Farmers back home, even in
my constituency, Unnao, are facing problems with respect to climatic change --
lack of rain and timely rain. Farmers constitute 70 per cent of our population and
most of us present here are representing them. I think we have to keep them in
mind before we go to the Copenhagen Summit. I would like to bring out one
important factor that it is our duty and responsibility to ensure that the Summit
does not focus only on the macro level issues or concerns of the developed
countries where farming is no longer the primary activity.

Climate change impacts every link in the agricultural supply chain. Quite
typically in a developing country as also in India, the last and probably the
weakest link in the supply chain is the small and marginal farmer who has about
an acre or less land. A small landholding does not have the relative advantage of
economies of scale. This farmer is not aware; he has followed the same path that
his forefathers have been following — you sow now, you reap now, this is the
particular month that you have to do; he does not know anything; he knows that
rain will come in a particular season. But things have changed; the climatic change

has brought about a lot of change.
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MR. CHAIRMAN : Mrs. Annu Tandon, you can lay the rest of your speech on the
Table of the House.

SHRIMATI ANNU TANDON : It is not there, Sir. I will just make a few points. I
would like to bring out the responsibility towards the farmer. Today, our farmers
do not have bijli; tomorrow, he will have bijli. Today, he has a cycle; tomorrow,
he will have a motorcycle. Today, he has a kachcha makaan; tomorrow, he will
have a pucca makaan. Today, he has a kuchcha sadak; tomorrow, he will have a
pucca sadak. All this amounts to greenhouse emissions and carbon emissions. So,
the responsibility that we have towards him is very, very important because it is
essential towards growth.

I just want to bring out one point. I would like to conclude with one thing. I
would like to request the hon. Minister and the Government to keep in mind that
while we agree to everything towards contributing to reducing this effect, we
cannot forget the growth of our nation, which is of primary importance. We should
not pay for it, but must get adequate contribution from the developed countries
who must restrain from surviving on purchase of carbon credits from us, which
have been created by us. I would rather hold on to them and have the developed
countries work towards it such that they come to a convergence point with respect
to growth and carbon credits with India. E

That point must be achieved.

Before 1 conclude, Sir, I would like to say that we have an individual
responsibility of participating as far as the solar energy is concerned. I think we
can all participate in this in our own way, while the Minister and the Prime

Minister are going there, by planting at least one tree each.
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*Speech was Laid on the Table
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*SHRI PRASANTA KUMAR MAJUMDAR (BALURGHAT) : Hon. Chairman
Sir, since 1992 there has been numerous meetings and conferences to discuss
climatic changes but to no avail. Most of the meetings have failed. In 2002, 156
countries had come together to unanimously decide that there will be 5% cut in
carbon-di-oxide emission. But USA and Australia did not go by the decision. I
will request Hon. Minister that as he is going to Copenhagen, he should remember
that role played by the big imperialist powers. The big liberal countries always
think in terms of their own interests and thrive at the cost of the poorer countries.
This may be repeated this time also.

Secondly Sir, after the Industrial Revolution, due to the invention of steam
engine and various other discoveries, the western countries progressed at a fast
pace and enjoyed the fruits of technology. They exploited the undeveloped and
underdeveloped nations in order to grow. In the process they emitted CO2,
Methane and other greenhouse gases in large quantities for 200 years. On the
other hand, the third world countries were left with disasters, natural calamities,
cyclones like aila and scores of problems like paucity of potable water, famine etc.
Therefore why can’t we openly say to the developed nations that you have
exploited us like anything for such a long period; now its your turn to take the

responsibility of cleaning the air.

*English translation of the speech originally delivered in Bengali.
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You have progressed economically at the cost of underdeveloped countries — so
you are now answerable to the entire world. Hon. Minister should raise this issue.

Thirdly we are accountable to the people of this country. Every time we
say that we are with them through thick and thin. Thus it is absolutely necessary
to uplift the social and economic condition of the people and for that agriculture
should be given a boost. Due to lack of rainfall, agricultural activities suffer.
Climatic changes affect monsoon and cultivation.

We know that people of the country need light but electricity is a dream for
most of them. Hardly 20% of the villages have been electrified. You talk of solar
energy but ordinary people do not understand what, it is all about. This is a big
problem. Thus we need to have proper planning before we can introduce any kind
of non-conventional source of energy in the remote corners of our country.

The under-developed and the developing worlds have to come close to fight
the climate changes together. Unless we are able to do that, unless we are able to
revolt against the atrocities of the first world countries nothing substantial can be
achieved. We need to adopt the policy of afforestation which requires huge
amount of money. In various places, there is rampant felling of trees and
deforestation in Jharkhand, Madhya Pradesh, parts of West Bengal and
Uttarakhand. Forests are disappearing rapidly. Forest greens are to be protected
by the State Government as well as the Central Government. The greenhouse
gases have to be arrested in the soil. In order to do that, solar energy has to be
used vigorously. But as I said earlier, common people do not know much about
solar power. We have to explain it to them and create awareness among people
about the fact that conventional sources of energy add to environmental pollution
but solar energy is harmless.

Another pollutant is the vehicular traffic in the cities. Number of vehicles
on the roads are increasing day by day resulting in heavy air pollution. It is

adversely affecting our climate. We should all pay heed to this problem.
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Though I had much to say on this yet due to time constraint, I do not want
to speak at length I am thankful to you for giving me a brief opportunity to express

my views and conclude my speech.
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18.00 hrs.
MR. CHAIRMAN: The last speaker is Dr. Jyoti Mirdha. Now, it is 6.00 o’clock
and if the House agrees, we will extend the time of the House till this discussion is
over and thereafter we will also take up ‘Zero Hour’. I think the House agrees.
SEVERAL HON. MEMBERS: Yes.
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2| 3R IMUD BIRTET-W[ex & T g fhiy dior 3 & Sired, Blet & & oired, M+ g
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S IRE DI SHIAMIS Bl 98 M aRe I FHAS ©| FADI ATYH ISl Aol I8 o@r 4 2
o S TerTe AeR e 8, ot & SfeR SMusT e e Wk AR it fRATere T gt
w1 3 4 W) ST & IR ST gl 71 HA S | AE aeT 2 fF SRR g oier
IS R PV I @d IR A §, S 5 999 981 ST ¢ P 89 400 FIS WY I i
B TR ANSl @I PR gD o, A 84 dd & Wl dRA @1y R I8i W 9 g9
<MY | 3T I8 Hel © b spHifad & f2ae ¥ this is putting good money behind bad

money. We should drop these ideas and drop any future plans of constructing

dams. S gAY N T, T S-HHRE IR 7 T 3RS, R S Refaa <@ 7 500 99
qiEl ® HIoaed Dl S-HHITH [HAT 8 3R BH S I Salaiol & faR ST <18 @ © 1P
T SH & W Tl TSY SodiNe! Wil T8l TSl 8, SUdI 98 WA UASl df e Rag
B | AYHUSA DI a1 BT &, TSI TEHe o U U are] [har o & 39 Juwee goq
IS PIY, AT ShISAT Tod ATPHR & al IR AP HEA hiee @Wsed e, [ 3
SO AThe H RSM ®R Adhd 81 SUd X RSW B & folv | 9 8, 3Mmaehl S
S3T 3R IHP! BT Bl Y dcd & (T 3R 37T 30-40 HIS AWUHU dosd qI © Al
IAB! DT GfRbel A U BOR DS WY AT 3R ID 3R 11,000 HIATEIE A ST
fastell go it ART Soie AR U9 2 iR AR TS I8 9ardl © b g 7 oot o adg #
g TaTaron, RARS 9t g9R U # 8, R 89 Toligd aifi & sHide bl BH BR Gdhd
AR TN HE B AR W I, FeT | ofq ff At frerm, st enft W= S arem =mea
g, SO e &I SATGT F9T T8l ofd §Y A U IR i #31 Sff 9918 <ot § ofR U& ar g
Redve Bl fh AR AN & SH B U BN




03.12.2009 220

* 3ft 3[R W (WarTe)
TR IR BT Tl el
TAGA AT DHIC BT A ?
ST O Bl SRATE B §, S § AS qoHl el § b Far S oA aret & o

P PIS Bl ARG oft &, a1 84 ft g arfes wrdt fet fasm o= & <o e 5 | 8 @

ATATE B WA W il g1 RI7 ST 8 2 37791 81 I8 W& 2 | Ul B SRa1ig B drell I8

THg Al {6 FE Ul J' aRa1E DR B | Uh g UM A UD g G, T8 qHS Al | gl

3MU qRaTe fhdT, g 3MUeh YRR aTell b1 g2 | T AU 3fi@l BT g1 F&rd a1 Al

fp 3w & TRAR & fFd Y 9o IR I8dT <@ RN ? SRR S8, dr IS W B Tl

afcts 3l A U Bl Uh-Ueh g Dl WESTHl Yo DR al | 3R YT & b, Al AR Sy |

Afeaes qIIEE AT TSllge 9T ISl fava @ Aed 91 WA 99 gl § | 39 A

Had A9 dfch TRA W [ qAl TS IO A T | Teled i e & forg

SRR W g Y S 32 € Af 99 &9 BN @ 99 ATd-a-9Td dedt 8 off <@ gl
9% T TP YT W 8, AT R &9 3 { &l Gl A1 9=y 3R 9 warae &1 Fapa

2 | 3N 9&- W Bl 89 Tg O of fb 3MRaR Toligdt a1fifr & & ?

* Speech was laid on the Table.



03.12.2009 221

T TS At ?

ST 6 | @ & 9% 8, Toligdl gt eRAY B ardraNo] & draHE W AR 81 8

RN 2 | BN Ol Whfad IR R gF @Y foeRoil & I ar| et § | 3 fRon angHsa

H IO g8 ORA B [T ¥ THI & 3R R T8 wafia Srax g e 9nt 2 1 eRad

b1 argHed B IR A ey a1 @ R oo M wo )Y wite € | g 4 arfdrety

g1 B TR b THR A U UIHIID AR §91 okl 2 | I8 3R dleddl ol & b

3R B AP AT 2 IR 3 UPR &Rl & IR0l BT T 90 &al g | IRaad § b

AT, wIoRT iR digi & Siifdd 81 & folg &1 & &9 16 folt Afcdrad ammme I

BT & | d=feepl &1 JHT ® fb M g A1 # S38ia 8 R I 3maRvr 3R oft e an

HeT BT ST € 1 U # I8 Smaxer gF b 1fdes faRui @1 Ja o e 7 ok v wd |

Y% B W ¢ s aiiiT & g9 |

R TS aifi F aorg ?

e AT & forg Faw sarer RER @ ags ik Swat afafafet & € 1 e

3T B 9 ORAT DT FE hgAT WOl FHS aTell AT S § AT SAFGSDR 3T &l

3IMATH BT WS B W Joll gl 2 2 #wa Afda 39 wfafafdal & odw srmenargs, e,

AEATH TS 3dTe M e 1 @Y a1 § giaast 8 @t & i 37 Wl &
3MARUT WEA BT ST ¥&T & | T8 Iaror GF ) wrafea fol &t A &1 & e axat &

qoeE § afg @ W@ & | 9, g S, Sl e ot W, el s 9@

3femgg B dTel AT IS Bl I8 W BIAT SIIRNFASS H IGId 81 &l & | el B



03.12.2009 222

TSI WA H Bl V@ (A sl TG a98 2 | Sl PlaT SIIIMMRASS Dbl ATAT Bl

Tpfae w1 W T ek € oifdh $7d! da8Rn &g ¥ I8 Widhiad e 1 g9 81y
 ged ol %81 ¢ |
AP TP Y Jolg Al TH A1 S Bhioked, ARem s I3 sarfe § swHrd &t

S B | I8 aRAl B SR I Yeb Ui ATARU] TSI IR Dl T HRA Bl HMH HKA 2 |

MO IRd G A eber arell v1de IR (STegraraeie) fBRul @, axal R 3 | bl

T | ISl BT B T fF 39 SieiE wa # Ud dl % o gdl § o R vl
(3TegTaTele ¥ol) WY o_cl IR UEd @ © IR 39 e ¥ 99 AR T &1 & E | I8 98d
JTEE BT & e 2 6 gal (de) R |l § S a6 W faem o ft € | el a1 |

JfABRIT <9, B SHTE faoTell Bl STRd dadl off Y&l & | fasell & Saured & forg Sftarsy

S (BIRIST ®Yel) BT ST TSI AAT H BRAT GSAT & | SATH §eF B Ser W DI

SHITgS Uar Bidl & S W 8o A & UWd Bl 9a1 ot & | ST Adel Tddd
T & WU H e AT §
Tolaol T & gHTE:

IR I AIATER0T BT a9AE: U F ATl ¥ Rl & 3N9d a9a= § 0.3 9 0.6 folt

AT & TGN g8 T | ARBT TS A O B 7 fF M Tl WA H vl arf¥fr #

3R FRIAY B BN | 2141 A & 31 I I 5 Ul AR AU 96 Bl 1A © |

TS AAE H @Rt e AT el BT dIaHE g O TlRRR W) S 9% fees

AT | B I W AT A8 UihAT Yo A1 8 gl & | RN B % o Uge & dagal A

U B AT 98 QI ORI ATe-a-dTd S9d] Wag W deladl  Bidl Sy | dHsl @l



03.12.2009 223

AT &1 A WHIdh TSl Bl Herd Y 8l S A Teb F97 381 €9 S | 390 TBHR
T SATDT H I dTel AfABIY ANT TER B SMY |

MG @Y R 3FN: Sdy IR BT Fad SITET /R A W & TS AR By AN Dbl

T I {1 AF1 oS | T e § HeIRA, Y 3R A BIR (TH IPR B R ©

TIdT I & Il IR & ) SN HhiAdh I de1 | I8 FHT f Tedl & M qbaT & 9

BAH W DY BT I & U oo Sfd, @M & (Y arel 9o 3R &a/ o & U g8
ga1 W T 8 el |
Tgl-ufdEl @ IEEfodl UR STHR: Tolleet aifif @1 U-uferdi SR aRufdl UR e IR US|

AT S @ 2 {6 T 9g @ el & ug-uferdi ofR awaferdi € 6N I 3R Usrel galrehi

B AR WA B, olfp IRIRIIS ST 81 A 39 Uihd1 § $B AuAT &I & @l
CAUl
IERI W IWR: 39 Bl Ih 21 2 b T 9o I 3 W b foU s § A8 S aren!

Foll B @ud # HH BA, AfeT gl g TR HSuf T H 8 S | eR Bl S R B

T ar A7 § STt B sWET BRAT BN | ISt B SuAnT i 1 S9N W Teliae
CUEREE IS I R

TS AT | DR T - Toligd Al @ gy gemR § {9 W@ € | s9an siaen e 9 9
SR ST Fehall & o 9 ATl 1 A1del ifd QREPR IIfaR0 WRET07 o &3 § B B dlell Ao
U P G SewTaiea Ia o Fegdc a9 (omg dt ¥t W) iR waiaRvrardt siRer @ gd

ISR MR &Y fear wan € | ofdh |aret I8 ® 6 a1 qaiavor Aefvr & &3 # B &_e aral



03.12.2009 224

BT AT [REHR o W F & Tdlgadl i1 & R § foer 51 d@6ar © ? Segpd 7@ | 39 foy

B s YA B Bl |

1. Tt < TS A BT g4I BN | 3D d8d 2012 P EHRE A D ST Dl
B BT BT | 36 < Bt RDreart © |
2. I RN dad TRAR B 81 © | 89 9 ft Uoid, Siora iR fastell &1 SunT

HY D BIHREG T BT HH B Fhd © |

3. STl @) ders BT BT s | 89 9t 3ifdd I 31fdd U @Y | 3 W Telee

I & 3R DI B fhar o Ihar 7 |

4, CHIhd saaude | WY 399 fuer S 9ol § | 89 U Whioed a-1d R

A T A H SATA T BT B SR U ared a0 R B 9 B9 gen Mdear @ |

HEl | Tl © A T A6 BT IAoi:-

1. UfeR ¥CeE ¥ 21.3 wfcrerd

2. ISWI W 16.8 wfaerd

3. IraraTd SR AT A 14 g

4. WP ® IAE A 12.5 giaea
5. SIaTeH S8 DI SR F 11.3 Hierd
6. REardl &3 ¥ 10.3 wfrerd
7. IR STl | 10 gfaer



03.12.2009 225

*DR. TARUN MANDAL (JAYNAGAR): It seems to me that this House of
Politics has been turned into a House of Science, holding conference on climate
change and our honourable members are expressing concerns as scientists,
researchers, discoverers and climate experts. I salute the concern of our members
for our motherland due to climate change. But over concern is bad, as bad the
under concern is. Some members have expressed in such a way that the
temperature and sea height will rise, is scaring me very much. Because if it really
so happens I shall be nowhere. My entire constituency in Sundarbans along with

the Royal Bengal Tigers will be inundated.

But the matter of global climate change is not so simple, as expressed by
some members. It is a very complex and complicated issue. World Scientists
have not ended their debate on it. Opinions are divided on global warming and
carbon emission. So, Our Prime Minister at Copenhagen should not commit
anything. The Government should form a task force or expert group which should
initiate a national debate involving people from scientific sections. Then only a
consensus can be evolved on this critical issue.

I have certain observations which will go in contradiction to the views of
global warming. Anthropogenic Carbon production is only 3% in the world. 97%
comes from nature, by putrefaction of leaves, vegetables, algae of Seas etc and
volcanoes. So, human contribution is minimal. Global temperature graph from
history of climate change as published by NASA, VOSTOK, EPICA like
organizations have shown maximum temperature rise our Globe had seen much
before industrial revolution, when there were no questions of human carbon
emission. In temperature graph that is called “Holocene maximum” and that was
before 4-8 thousand years of present time. In historical temperature graph of
more than 6 lakh years, there are cycles of high and low temperature period every

lakh

* Speech was laid on the Table
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years, on an average. There also in each cycle 80,000 years are cold stage and
20,000 years are warm stage. Even the medieval warm period (900-1400 AD) was
hotter than our present time. Now we are in the cooler phase of last 20,000 years
of the warm stage. So we find no concern of further warming of the globe.
Greenhouse gases are blessings to mankind. Without water vapour (H20), the
major component of green house gases, responsible for contributing maximum
heat and CO, life can not survive. H20, (water) vapour gives a stable temperature
as in the sea shores. It is the sea which gives maximum CO: exchange to the
atmosphere. When temperature rises, sea emits CO2 and when temperature goes
down, Ocean absorbs COz. It is also expressed as per the VOSTOK/ EPICA graph
that CO21s following temperature rise; but not temperature is following CO2. The
great Al Gore has also used this graph in his Oscar winning production “An
Inconvenient Truth” but did not mention this bare truth. Even NASA has changed
a graph what they published in the year 1999 and again in 2007, which seems to

be a crime to manipulate scientific data to hoodwink the world’s concern.

Therefore, I find, may be this global warming theory is more Political than
Scientific. Evidence, data, experimental truth have been overwhelmed by the
political whims of the world economic leaders, the imperialists. Global warming
may be theory to save the economy, capital of US imperialism. If we see the
following comments of former US President Bill Clinton, we may doubt their
intention. “It’s a god send.” he said, “It is not castor oil that we have to drink. It is
in my view, for the United States, the greatest economic opportunity that we have
had since we mobilized for World War I1.”

Numerous quotes can be given from Hillary Clinton, Al Gore, George
Soros, Tim Wirth who are promoters of US interest only. So we must be critical,

well informed to reach a logical conclusion.
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Malnutrition, Hunger, Unemployment, Diseases, lack of Housing are, |
think, more important and imminent problems in the globe than global climate

change.
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THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI JAIRAM RAMESH): Thank you, Mr. Chairman Sir. It has
been a four hour short duration discussion. 1 would not have minded had it been
of longer duration. I am prepared to sit here as long as the House wants and I am
prepared to stand here on any day to explain the Government’s stand on climate
change.

We have had 18 speakers today on this subject. The opening batsman was
a very distinguished physicist himself and one of the tail-enders was a very
distinguished mathematician. A Ph.D started the discussion and a Ph.D almost
ended the discussion today. I am referring to Dr. Raghuvansh Prasad Singh who is
a Ph.D. in MatE\atics.

We have had some excellent interventions. I want to mention specially that
today the younger Members have been truly outstanding. By Indian political
standards, even I am considered young, but I am not young. But I think, Shri
Sandeep Dikshit, Shri Jayant Chaudhary, Shrimati Supriya Sule, and last but not
least, Dr. Jyoti Mirdha made truly outstanding presentations and I want to
compliment them for this.

Permit me to deal with many of the important issues that have been raised
today. There are policy issues that have been raised and each individual Member
has raised some specific issues. Today, I will deal with the larger issues of policy.
I would like to seek the indulgence of the House to respond to the specific issues
of each individual Member separately with the Member concerned, like the
Loharinag Pala issue of Dr. Jyoti Mirdha, and the forestry issue of my good friend,
Shri Anant Kumar Hegde. My colleague from West Bengal, including Shri Panda,
raised the issue of Sundarbans. So, on specific issues, if [ may be permitted I will
respond to each individual separately in writing.

I want to spend this evening discussing some of the larger issues of policy
that have been raised. 1 want to begin by saying that today I found remarkable

degree of agreement that climate change is a serious issue. This is very important.


Usha
d. by w3 


03.12.2009 229

18.17 hrs (Shri Arjun Charan Sethi in the Chair)

You yourself are from Orissa. Your colleague from Orissa has also spoken.
Members from Uttar Pradesh and Members from West Bengal have spoken.
Cutting across party lines, cutting across States, there was a clear message today
that climate change is a very serious issue.

On November 24" there was a Calling Attention Motion in the Rajya Sabha.
In the Rajya Sabha, the issue was me. I am glad that in the Lok Sabha the issue is
climate change, although some Members have made some reference to me and I
will respond to them to the best of my ability. So, climate change is a very serious
issue for India. Forget Copenhagen for the time being. Climate change is of great
significance to our country. Ever since I became the Minister on 29" of May, I
have been trying to spread this single message that the most vulnerable country in
the world to climate change is India, not Maldives, not Bangladesh and not
America, but India. There is no country that is as much impacted by climate
change as India. Now, why do I say this? First, we are dependent on monsoons,
the south-west monsoon and the north-east monsoon. They are the lifeline of our
country. Two out of every three Indians still depend on agriculture for their
livelihood. What happens to the monsoon determines what happens to our
economy and what happens to our general mood. We are depressed when the
monsoons fail and we are happy when the monsoons are good. Monsoons are not
only part of our economy but also part of our culture and part of our civilisation.
Now, the uncertainty caused by climate change on the monsoon is of first and

over-riding priority for India.E
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Secondly, Sir, we have the Himalayan Glaciers — anywhere between 9000
and 12000 Glaciers. There is a great deal of scientific debate on what is happening
to these Glaciers but we do not have to wait for perfect science. The warning
signals are already there. Most of the Glaciers are receding. Why are they receding?
We cannot say it with hundred per cent certainty. Is it the natural process of
cyclical change? Or, is it because of global warming? Scientists are still debating
this issue. But what happens to the Himalayan Glaciers will determine the water
security of our country. That is the second point of vulnerability.

Thirdly, we have vast critical ecological areas. My friend Shri Anant
Kumar Hegde is not here. He also initiated the Short Duration Discussion. He
comes from the Western Ghats. What happens to the Western Ghats will
determine the future not only of Karnataka, Goa, Maharashtra and Kerala but
indeed of the entire country. Take our North East. The North East has only four
per cent of India’s geographical area but 25 per cent of our forest cover is in the
North-East. What happens? People have talked of Chirapunji. Chirapunji used to
be the world’s rainiest place. It no longer is. What happens to the Western Ghats?
What happens to our North-East? What happens to the Andamans? What happens
to Lakshadweep? This is the third area of vulnerability.

Fourthly, if you look at the map of India, if you see where the forests are
located, if you see where the coal mines are, where the bauxite is, where the iron-
ore is, it is in the same region. The more coal we produce, the more iron-ore we
produce, the more bauxite we produce, the more forests we will have to give up.
We know that giving up forests leads to more green house gas emissions. There is
no country in the world which has all these four dimensions of vulnerability. That
is why, I have been saying time and again that India, of all the 192 countries in the
world, owes a responsibility not to the world but to itself, to take climate change

seriously. We are not doing the world a favour. Please forget Copenhagen; forget
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the UN. We have to do it in our own self-interest. Our future as a society is
dependent on how we respond to the climate change challenge.

Let me go to the second point. Today, the sad fact is that if you ask me
what is going to be the impact of climate change on the Sunderbans, I cannot give
you a good answer. I can only tell you Aila happened; Aila might happen. But 1
cannot give you a good answer. If you ask me what is going to be the impact of
climate change on our monsoon, I can only say that there is uncertainty; monsoon
in the North-West India might increase, monsoon in the North-East India might
decrease. So, I cannot tell you. The reason for this is that so far, all the scientific
studies on climate change have been done in the Western countries. India has
made no investment in studying the impact of climate change on India. This is a
very important point. Today, all our knowledge on climate change is derived from
the Western publications. E

It is derived from Western media, it is derived from Western political
leaders and we have no independent source of information and data. This is a
pathetic state of condition. A country like India, with its great scientific expertise,
should have invested in climate change research 20 years ago.

Let me give you an example of what happened 20 years ago and Dr. Joshi
will recall this example because he has been a distinguished Minister for Science
and Technology. In 1990, the United States of America, a country with which I am
allegedly very close to, issued a report saying that methane emissions from India’s
wet paddy cultivation was 38 million tonnes per year. This report caused
international headlines. All the newspapers and the media went to town saying that
Indian agriculture is contributing to global warming. There was one Indian
scientist who disbelieved this figure. He is no more, a very distinguished physicist
— Dr. Joshi knows him very well — Dr. A.P. Mitra, who was the Director of the
National Physical Laboratory. I happened to work in the Prime Minister’s Office
at that time and Dr. Mitra came to me and said, ‘I do not believe these numbers

and I want to start my own experiment to generate my own data’. I went to the
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Finance Minister who happens to be our Prime Minister today and I said, ‘Sir, we
need to give this scientist and his team some money’. The money was sanctioned
and a three-year project was started. At the end of three years, Dr. Mitra and his
team conclusively established that methane emissions from Indian wet paddy
cultivation was not 38 million tonnes per year, but between 2 and 6 million tonnes
per year and today I must inform the hon. Members that the internationally
accepted figure for methane emissions from Indian wet paddy cultivation is about
4 million tonnes per year, which is the median of 2 and 6. This is what we need to
do.

There is a lot of sensationalism that is going on in the name of science. We
must, on our own, understand what is going to happen to our own ecosystem on
account of climate change. I would like to inform the hon. House that on the 14"
of October this year, we launched, what is called, the Indian National Network on
Comprehensive Climate Change Assessment and I will circulate a copy of this
document to all the hon. Members. We have created a network of 97 research
institutions in our country, 250 scientists have been brought together as a team and
every year they will conduct and make public an assessment of what is happening
on account of climate change. The first report will come in November of 2010 and
this will be a report which will give an assessment by Indian scientists on what is
going to happen because of climate change to the Sunderbans, to the Northeast, to
the Western Ghats and to our agriculture.

This is what India needs to have done 20 years ago. It did not do it for some
reason. But I am not taking credit for it. [ am only an instrument of policy. But

what [ want to say is, this is a very important step that we have taken.E
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Forget Copenhagen; we must have our own scientific capacity to understand the
impact of climate change. We are a very varied country. We can have positive
effect in one region and negative effect in another region. Rainfall might increase
in Punjab and Haryana but rainfall could also decrease in Assam and Meghalaya.
India is very varied. So we must understand the impact of climate change in India
in all its eco-diversity.

This is the second point I want to make because Members have raised this
issue. One of the failures on my part amongst many other failures has been a
failure to communicate to each individual Member of Parliament the full
substance of what we have done. I thought that by putting it on our website, it
becomes automatically public. I did not bargain for the reluctance of many of my
colleagues to spend time on websites. [ will now ensure that in the next couple of
days all this literature and material will be available to you in hard copy in your
residential addresses so that we can establish a constant process of communication.
I have also decided that we will now place on the Table of the House many
important documents that we release from time to time.

My young friend Jayant Chaudhary referred to forests. Just four days ago,
we released the State of the Forest Report in India, 2009. This gives you the most
comprehensive assessment of what is happening to forest cover in different States
of the country. I have asked for the permission to lay this on the Table of the
House. I hope that once such documentation becomes available, many of the
questions that have been raised by Members of Parliament relating to the impact
of climate change would get answered. This is my second submission.

Thirdly, let me talk a little bit about the Copenhagen process because that is
the real issue that everybody wants to hear. All this is a sort of prelude; the real
masala is Copenhagen. I entirely agree with my young friend Jayant Chaudhary,
but my advice to him is: “Do not be too bold at such a young age. It will create

many problems for you. Go with the grain of conventional thinking before you
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become too much of an out-of-the-box thinker. Thinking out of the box in our
country does not pay in the long run. You have to be in the box and occasionally
get out of the box and come back into the box.”

On the international arena, when I took over as Minister for Environment
and Forests on the 29" of May, the Prime Minister’s instructions to me were:
“India has not caused the problem of global warming. But try and make sure that
India is part of the solution. Be constructive; be proactive.” That was all he told
me. Then I asked myself what is India’s position when it comes to international
negotiations. The only position India had: “Our per capita is very low; your per
capita 1s very high; therefore we would not do anything.” Sir, per capita is an
accident of history. It so happened that we could not control our population. That
is why, we get the benefit of per capita. When you divide anything by one billion,
and that one billion is increasing by 12 million every year, it is no great credit for
us. Our single biggest failure in the last 60 years has been our inability to control
our population growth rate. Now the only position we have is: “Do not touch us;
our per capita is very IOW.EI

It is an important point because per capita is the only instrument of
ensuring equitable distribution. But it cannot be the only point. That is the point.
So, when 1 first started looking at this international canvass, I was struck by the
fact that India’s position was: “Our per capita is low and, therefore, we are entitled
to pollute more till we reach your per capita levels. Since you have caused the
problem, you must fix the problem”. That was, broadly speaking, our position.

Sir, this is my personal belief, and you can question my judgment but do
not question my motives. My personal belief is that India must negotiate from a
position of strength; that India must negotiate from a position of leadership. I
agree with Dr. Joshi that we must demonstrate an alternative model of growth; we
must not follow the prosperity equal to pollution model of growth. I entirely agree
with him. I may have political differences with him but on this I am entirely in

agreement with him. It should not remain just a slogan; we have to take many
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important steps. So, I ask myself this question: Can we go beyond per capita? Per
capita is the basic position. Our per capita is low. Our Prime Minister has said
that our per capita emissions will never exceed per capita emissions of the
developed world. I said that our per capita emissions will remain below that of the
developed world. My friends from the Left Parties accused me of compromising
the Prime Minister’s statement. Sir, this is English language. This is semantics. [
had a similar argument in the Rajya Sabha. ... (Interruptions)

I have listened to you. Please listen to me, and then we can have another
argument. | had a similar argument in the Rajya Sabha. To my simple mind, I do
not see any difference between ‘will not exceed’ and ‘will remain below’. It is the
same thing. This is all, tearing hair on the English language. ... (Interruptions)
SHRI B. MAHTAB (CUTTACK): It is a funny language. ... (Interruptions)

SHRI JAIRAM RAMESH: The curse is that, you know, we are experts in the

English language. Therefore, that is the starting position of our negotiations.

The hon. Members have asked: 37 ST B f6q MR W 1 T 87 A
3MYR a1 T2 2 b, per capita emissions will always remain below/never exceed per
capita emissions of the developed world. But, Sir, we have to offer something
more to ourselves, not to the world.

Let me now use this opportunity. A lot of Members of Parliament have
asked me: “What are the non-negotiables for India at Copenhagen?” Sir, we are
all patriotic. We all want to protect India’s interests. I hope that much you will
grant to me. | am not buying a ticket to Copenhagen to sell India’s interest down
the drain.

Sir, I have gone out of my way to ensure transparency in this whole process.
I have written to all the Chief Ministers on the 1* of October, an eight-page letter
on our stand on Copenhagen. I have written to 80 Members of Parliament. I
should have written to all the 700 and odd Members of Parliament but I admittedly
wrote to only 80 Members of Parliament on what our stand on climate change is.

Sir, I wrote, four months ago, to the hon. Speaker and to the hon. Chairman of the
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Rajya Sabha: “Please nominate Members of Parliament as part of the official
delegation to Copenhagen”. Sir, you will be pleased to know today how jokingly,
one of my colleagues, who is not here, said that I should take all those who speak
today to Copenhagen. Unfortunately, Sir, [ cannot do that.lél

The hon. Speaker has nominated three MPs from the Lok Sabha; and the
hon. Chairman of the Rajya Sabha has nominated two MPs from the Rajya Sabha.
So, five MPs are going to be part of our official delegation to Copenhagen. Not
only that, in 2030, 2040 and 2050, most of us will not be around, and we are
discussing what is going to happen in years when most of us will not be around.
That is why, for the first time as part of our official delegation, I am taking two
school children and two college going students. We had an essay contest and an
essay competition. Call it the new gender empowerment, all the prices were won
by girls... (Interruptions) We are taking two school children and two college
going girls as part of our official delegation. Not as hangs on, but as part of our
official delegation to convey to the world India’s seriousness of doing something
for the future generation.

Sir, we cannot have 70 years old or 50 years old like me, talking about
future generation. We could have the younger people talking about the future
generation. That is why in the composition of our delegation, I think, you will see
not only political representation but also generational representation.

Sir, there was a lot of confusion and a lot of criticism on the so-called
differences between what my position has been and what the Prime Minister’s
articulation has been. Let me say, | am a Member of the Union Council of
Ministers. I am a relatively junior Member of the Council of Ministers and it is
inconceivable that I will survive in the Council if I articulate views that are
different to that of the Prime Minister. You must, at least, grant me that much
common sense that [ will not say anything, which does not broadly correspond to
what the Prime Minister believes. Occasionally, I might express it in a language

that is colourful, I might express it in a language that more conservative people
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would not do so. But the thought, the principle, the concept, I cannot make public
unless I know that the Prime Minister shares these views. That is the principle of
collective responsibility and the principle of leadership.

So, what are these new ideas that we have tried to bring into our thinking?
We are going to Copenhagen in a positive fame of mind. Prepare to be —and I am
using a word, which my Left friends are never happy with — flexible. I will define
for you what flexibility means. We are going with a positive frame of mind; and
we want a comprehensive and equitable agreement at Copenhagen. [ am realistic
enough to know that such an agreement may not materialise. But we will work
overtime with likeminded countries, with China and other countries to ensure that
there is a comprehensive and equitable arrangement.

DR. MURLI MANOHAR JOSHI (VARANASI): You have been to China.
SHRI JAIRAM RAMESH: I will come to that.

Sir, I went to China over last weekend. China, South Africa, Brazil and
India have tabled a draft in Copenhagen yesterday on what the Copenhagen
Agreement should look like. Denmark as the host country also has a draft.E

But we participated in the discussions in Beijing and we came up with what
we considered to be a draft which protects our interests. Let me also say for the
information of the hon. Members that in the last few months, relations between
India and China have had their ups and downs. But on the 21% of October, India
and China signed a Partnership Agreement on Climate Change. This was the first
agreement for China and the first agreement for India.

Now, China and India are not comparable. China is here with 23 per cent
of world Green House Gas emissions. It is the number one emitter. India is here
with 4.7 per cent of world Green House Gas emissions. It is number five in the
world. So, we are not in the same boat as far as emissions are concerned. They
have to do far more than what we have to do. But on negotiations, we are in the
same boat. We have a strong alliance with China, a strong alliance with Brazil and

a strong alliance with South Africa. We are also part of G-77.
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At the same time, many MPs have said about Vasudhaiva Kutumbakam.
What does Vasudhaiva Kutumbakam mean? Vasudhaiva Kutumbakam means, you
do not have hostility to anybody. So, we have to engage with everybody. Just
because we are members of G-77 does not mean that we do not talk to America,
and every time we talk to America does not mean that we are selling our country
down the drain. So, I would like my Left friends to please understand the
geopolitical realities in which India is. We are a developing country. We have
global aspirations. We want to be recognised as a world power. But having global
aspirations and assuming global responsibilities are two sides of the same coin. So,
we are talking to everybody. We are talking to the Europeans. We are talking to
the Americans. We have this agreement with the BASIC countries.
DR. MURLI MANOHAR JOSHI : Mr. Minister, may | say a sentence? With
flexibility, you will show the desired firmness.
SHRI JAIRAM RAMESH: No, Sir. Let me explain. I am coming to this. If you
have a little patience, I will explain to you what the contours of the flexibility are.
Sir, there are some non-negotiables for us at Copenhagen. Let me categorically
state what these non-negotiables are. My colleague, Mr. Mahtab is joining me in
Copenhagen. This has not been fixed by me. This is a choice of the Speaker. He
has already quoted what I have said on the non-negotiables. First one is, 3gdwr
yaTE 8 Sfl, oMY SRT AR | G| .. (Fagm)
£ THE RIS (ABeNteEy): Y S A o 9 | ... (Fagm)
ot SRR W : IR A g F A, A F SRR o el . (AqEH) T AES Bt B
Sl fioael I, a1 AW TS B S|
S, ARt TR Sl ¢ 3T qiUEst B g & R Qg L (aET)

Sft SRR e T8 W), 3MUd a1 &M 78 goml The first non-negotiable is that

India will not accept a legally binding emission reduction cut. Sl TRe & &4 T
) Fsid TR EWER B B QIR 8l 8, ras Hal o & 9Ra & 39 ddd )
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FHerdl e ol I want to say this absolutely, clearly and categorically. There is no
question of India accepting a legally binding emission reduction target.

Second, there are some attempts by some countries to say that developing
countries should announce when their emissions will peak. Let me say that this is
the second non-negotiable for us. We will not accept under any circumstances an
agreement which stipulates a peaking year for India el oe f ay 2025 A1
2030 TH WRI O 2 BT YHRH Wwrsa fepea fid W 8, @1 98 AR foy WiaR &<

FafeT 21 We will not accept this agreement. These are the two complete, dark,

bright, red lines, and there is no question of compromising on these two non-
negotiables.

There is a third non-negotiable. Today, it is non-negotiable, but depends on
the concessions that we can get from the western countries. Perhaps, we could
modulate our position in consultation with China, Brazil and South Africa. We are
prepared to subject all our mitigation actions, whatever we do, which is supported
by international finance and technology to international review. There is nothing

wrong with it as we are getting money from outside and we are getting technology

from outside. The technology-giver and the money-giver is asking f&arq a1, a1 394
B v IMURT &l B =12y | The problem arises on the mitigation actions, which are

unsupported, that is, which we are doing on our own. We certainly would not like

the unsupported actions to be subject to the same type of scrutiny that the

supported actions are subject to. Sl &F T I TR H T 3IR S IR B AGG A D

g, 99 QM # P8 =R B ARy vgay 919, fUse uia et oy fFRE @5 9w ),
R @1 gl 89 JAd I Sl 9HI9 UaRH 8, 98 STl IS SiR S 8W 37U 3T
HA, T M T W 3 W &9 fFaR o= I&Hd & Fifs 89 Th Aldhditad o2 8, g
T H SATET 81 BH SATEl $© ARy 8l 8N ey 3R 8H Bt b Sil B 8H IXd ©, 98
& T I IR F B
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Hence, Dr. Joshi, very early on I mooted the concept of Nationally
Accountable Mitigation Outcome. # 3TUep! 2ATST SfABN T =TGN | qTell TR T
& TEd TR O SR @l RImIert ool THifive fAfeiem vaem @t g, e vaRe @) R
BAN < H AT AGHA T © [ Qo & BIg Bl S 8, Aol 3N} GRUH Bl HH BNl B
TR & R H 500 UST foRa™ H 89 980 URIUC ©, olihe D] ASCHA T 8, TRUMH T
g 99 W B AR @ 9 ol sifely #9 gema f&ar on fF el yersvead i
JAMSTHA B 3R THISUSTA fhad!, AN Uiferarie &l fhefl ofaRrsiy <o &1 <l §
IHIG HAT AT 6 3T ART g1 9918 < 6 ARt SaTaes! 89 uiferamic & Jfa g1 § argar
g % 89 S 3B X, 89 TN Wfeldiiie & &I & ded x| & amedl g f% o1 aRef¥ar g
faEmd, S STaTecs! 89 &Y, a8 BAR) UTferamie & &edl, 89 fhel SRS 9Hgid & d8d
TE B, fhd) SRS ARRIT Bl T8l A, 89 30+l UTferamde &l daT| 399 &I 3mafiky
B AR, I8 q1 THS H el M @ 2| A A gINl {6 AT asfeAT v IS H Jen
mlgﬁ%m’\fﬂ‘zﬁﬁ%ﬂﬁmwm
<. ARl 7R St ¢ T SRR S9 9HY Teds g8 or|
Y STERm e # garn € 6 A 9" ek 9’ @ | A A oiR 21 98 & Regd
RepITgSl BT A1RY, Rifh &9 A © [ IR A5 80 & © 3R S 89 B © dg del
gl ¥ T aredr € fF iR W < € T drad €| w9 § A mm e, a1 #9 A9 @ W
St ¥ el fb MY FAT PR W E, A eI Bl Bl BH AT NI BN, SN AR T
TS B, 99 B J8 e Qiued S™ B, § T addl & d9 iRE © qWd § R/ R
@ 2 A e 5 A9 iR Aredd, aM # SHF-HE @ iR 8, oFR i I 4™
FHal & [ ITHI e dued B # BIH a1, A1 BARI oFl, Sl a2 &1 Aqq g1
ATBHAID < 8, AR < | FT T8l VT BT ARV | 99 AR 79 § I 91 3s off ik a9 &
T e ff g g8 T A R iR @1 W) e <@ g afe swfoaa ww R fe
Il UhSead fAfeie sgehd | Schy &1 drad Ig ¢ b 89 99e § Sl 3R 89
HEd & f6 |9 2022 T 20,000 FHMETE AeR YR S A0 HE1, @1 W AT d9E H W
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S TRE & U B B §b BT Ayl g9 {7y & 1 =ifey, # sy ) deAa gl orel
B DI SRR €, BH g8l Bl o1 =AMLy

# 98 P8 W@ g & 8 Sl B BN, AN WX BT & d8d 98 B, fRT FHSI
® d8d 7 BN, I8 WlSiU Bl ¢ BAN U <ol § b g9 R e 9 $o el e
g1 89 A © 6 ol 9ad B, ol aad ©l iR ga ToRdT Il §l S WRA PV B B,

T U AR B HEg BT € 5 BH GETd # STaN o} W E, B9 399 gedT 8| gaforg &
TP A5 W &l B, afh 89 el ddd TR RIS ATHell § 31+ a1d & W |
99 3T AR @l g1 China has announced a 40-45 per cent cut in emission
intensity. Brazil has announced a 38 per cent cut in emissions. Indonesia has
announced a 26 per cent cut in emissions. BART ¥ R 8, 80 A Wafiel & 1 2l
AN T RIS 8, 89 17 BIUET 3ETET € 3iR Uie BIel Jfarel & W 8red HIeE b,
R T ST ATEd © 6 WA @1 R R 21 3a 200 A # uiege T8l A, 3 g,
AP SFTel o Aiel H YDl W ARTe el That is why I think we must be

‘flexible’ — I am sorry to use this word over and over again — without
compromising our basic national interest. Basic national interest means no legally
binding emission cuts, no legally binding emission peaking year and, as far as
possible, distinguishing between supported mitigation action and unsupported
mitigation action.

Let me take a couple of minutes because I know, in the last few days, there

has been a lot of speculation. BT & T AT FIT HT| TAN FR DIy q91d T8 o,

g H W T A HT @ g B BT H Ol Fbd &, g8l SR I8 B8 Adbd © 1P M7

Sq Y RIS FHSIAT HY, 3FR I9H for@r Sy f& per capital emission of India

will never exceed the per capita emission of the developed countries. E
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19.00 hrs.

I8 84 WoR a1l We are prepared to reflect in any international agreement where our

per capita principle that Dr. Manmohan Singh our hon. Prime Minister
enumerated last year. But, Sir, for India to show leadership, for India to have a

moral position, Fife ISl T&T AR HF a1 g8 &, el St & 91 g8 &1 We are the

land of Mahatma Gandhi who is considered to be the Param Acharya of the

environmental movement. 3T @1 AT & AR < & FuHA 3R ISR BT

ST @Ted &1 Igae Sfl, 1972 H SId UBell U AR UATERU & HH H I[Be H gl
o, % UHATT g8 % ¥ a8l g ol SR g8 shweh gfaxr wieh off| a8l fawa &1 o8 3R
gerEAT TR T o, Ryar wed & yaHE @, Hifh 98 HolE < onl v gu, fogat
ARV & A H ol R 8 U9 9 B HU Hgd Bl avE 96 B/ 3R oo ff ded
& 6 89 $B T8 B drdl 21 39 W g g P @ I8 WRa 21 Is this the India

that wants to take a global role and a global responsibility? But more importantly,
India must show leadership to its own people, to Sunderbans, to Western Ghats, to
Uttarakhand, to Himalayas, to the North-East. We must show action. What is that
action? That is the issue now.

In the last few months, the Planning Commission has been doing a variety
of exercises as part of the Midterm Appraisal of the 11" Plan. &&= st @er o
1241 dgadia Ao H, S 3 2012 W Y BRN, IWH BH Al BT ol UG | ST
M Tl 6 & a1 Arsd g @IfY| 98 YdheH SfiaR ST a8 9dhdT 2l U gt
RIS P SRa 2 37Tt a1 A1l # gifore NiRTs 8N 8iR 87 davidg ® b 121 daadta
AMSHT &l ble= W IR ARG 811 VAT Usell IR B SR § wHgrar § f I8 gAN <2 @
fed # ¢, SwaRial & f2d 4 8, AR ¥ & W9 i IR fHa & f&a # 21 I8 ol BEd
HT AN R L, AT FHEE H FF e fHy U E o dwemslt ¥ 9% ofiws et €
3R U AR a1 8, # W¥e § Hel @edl g, 47 9ed 9 R e el § R I8 Uhb
ufe oTE ® 3R e # # il dedl §, 98 Q¥ e A dedl gl § ol aafekia i Tl
T G IS I 989 s © SR B9 GH € b R BH ol BlE K W ST ATEd &, Ol
fep SIreft Sff 3fik g AT 7 BET & B8 MR 84 ol BIa- UK W 3Tl 10-20 Arell # S0
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2 3R g fIea &1 U@ A7 3fecTIfed SaAwic Ared Q@M &, d 84 |ra &l oRd © &
AR s RIS & SR @& 8@nfil Between 1990 and 2005, our emission
intensity declined by 17.6 per cent. E

# wieE @ 9 T8 BR @ gl dfthes M2V THRM Fedr O @ 2l WY UHRE
RIS Tedt o <& 21 RIS @1 @t et B2 SRS Ua erimet €1 Emission divided by
GDP. St 317 gfiie &xd € 3R IS Mus 3Ny ¥ fRags &xd €, D! MY THIRH
RS Tea €1 wieE RS @1 @ 1 8?2 What does it mean? One of my
colleagues said, 3y ofte1 Reuer MYl # A 98T A=A a1 DI DR FR @ g| AT
BTG, § 3HH THel 5ol § 1 el ol § W H PIRTeT A @M gl GHITH SSRIST &1 am ared
27 gt o ¥g © fF 3R gHivE SRS "edl € @1 S e ug © P e vua o
% fU o1 THRE &1 SRma oeifl ok I8 W of § 6 Usp e vHivE § 8 iR S
Sirerdt e wehdl 81 fUwel 15 ATl § 1990-2000 & a9 H 17.6 WIR SHITH oSl adl
2 NS T 2, THINIE TG § AfhT SHIE SRS '8 21 17.6 WY gHeM SoRd w
21 BN URIEIRG o/gwd & MMER W 8F (A% & WY H8 Fhd © (&b el 15-20 A1l 4
ST SR iR W1 we wadl ©l Based on the exercises that the Mid-Term

Appraisal in the 11"

Five Year Plan, if the emission intensity has declined by
17.06 per cent between 1990 and 2005, the Planning Commission has concluded
that we can have a 20 to 25 per cent reduction in emission intensity between 2005
and 2020. A IR & 89 I8 e 81 of @ 21 89 I8 NI 9Hsid ¥ el fora
% &l B9 5T ?1 B8 w® § P 4RA U & g W dlciediell, gfheieRell dAR € B ST
15 | H 2005 3R 2020 b THITE SIS 20 W 25 UG dab weiil| fUse 15 A1 H
17.6 Ffderd w<t| 3Tl 15 Al H 20 W 25 uferd & 9 # °c ol ol Hf | 20 ARe
TTghell 25 B Abhal gl BIUTRITT BT Aol T Fdheln? I8 g9IR oigde RIFRe &
forg srfrart 2 oik I7 &0 & ara El

&R s quTgaia 3if% & Soidyr BIga R e, g1t 1241 daadt Ao # of,
B 9@ Q@ & artet 15 A1t § Our emission intensity will reduce between 20

and 25 per cent. # YD Teb a1d 91 § b S gl W 9D IR v | I8 fogpar
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A% BT AIRT T 10-15 AT db o9 db IS oo el 8N S S St 3T8d B,
A gadt St R g9 I8 el S o 9ad & b sHieig & IR gl 3R Uh

I g A &1 SR WIaT arSeye fia daar 21 I8 SN Schidl &1 o1 31 SR
SIS @ ge I BARNI SHIAM! DI 98 BIIGT 8l AHhdl ¢l AT I8 Fdhd © [P Fl I8 D

RIS WeHT 87 399 PV BWdd [hal 11 2 ... (FagM) q31 U] I IR A e
gl

<. ARl wAER Selt ¢ 3 ugel 9 S 7w € sufoy g 99 & 9N # AT
gl...(cgaem)

TATERYT SR a9 AT &b WAod A (3f TTERT W) : SRel Wl A1 J@ 2. ()

S, AR 7R Sl ¢ oy ESRIS W R QAT 1t W9 |E 2. (FaeT)

SHRI JAIRAM RAMESH: How will this emission intensity be cut? That is the

question. We are planning a series of policy measures. On some of which we will
come back to Parliament. I want to assure the hon. Members of the House that we
will come back to Parliament on:

e We are going to legislate mandatory fuel efficiency standards for our
vehicles by December, 2011.

We will come to Parliament. We will mandate mandatory fuel efficiency
standards for all vehicles. This will reduce and manage the greenhouse gas
emissions from our transportation section.

e We will come back to Parliament with a model energy conservation
building code and we will recommend to the States and to the Municipal
Administrations mandatory green building codes.

e We are going to come to Parliament with amendments to the Energy
Conservation Act to introduce what we call the energy efficiency
certificate which will enable energy intensity decline in our industry.

We will come to Parliament. Parliament will discuss these amendments.
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e [ am going to lay this Report on Forests on the Table of the House
hopefully next week. We are going to come to Parliament regularly to
report on the state of our forest cover.

Today, in response to the question raised by many Members, our forests are
absorbing 10 per cent of our annual greenhouse gas emissions. & & @ a1

B W 2 & 9id o T W1 ged 19 ufiwe, &req e ®iwe diay a1 8 gdfey <

e Bl Hrad @1 arevl [ will come back to Parliament on that.

e We are going to ensure that increasingly more and more of our coal based
power plants of the type that are coming up in my friend, Shri Mahtab’s
State which is causing him great concern, will come from clean coal
technology.
This does not require law. It requires us to take decisions on super critical
technology, ultra super critical technology, coal gasification — Dr. Joshi knows as
when he was the Minister for Science and Technology many of these initiatives
had started. We will ensure that 50 per cent of all new capacity that is going to
come will be based on clean coal technology. That will substantially reduce the
CO, emissions from our power stations.

So, we have an action plan in transportation, industry, buildings, forestry
and in various sectors of our economy which will ensure 20 to 25 per cent cut in
energy intensity between 2005 and 2020.

At Copenhagen if we have a successful agreement, if we have an equitable
agreement, if we are satisfied with this agreement, we are prepared to do even
more.@

TE AR ol SgT 81 I8 89 MU 3T &3, fhdl @t weg & T8 HT| &H 3
3mg Ufie §fRUEl 20 9 25 AT 9 "Rl AfT SRy FHe &1 84 Aag Ao,
IR PIYTSTE AT Ahel FHSIT 81T, SR[CTA FHSIAT 8RN, AR SMMAHIV TR B SRR
ql B9 T B Fed B oy IR © & 89 S99 SA1&T W R Fahd B

3T H Y H FAISS BT Bl
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I separate domestic responsibility from international obligation. I want to
be aggressive on domestic obligation and I want to be pro-active on international
obligation because in international obligation there is only one thing that counts.
Ultimately, when I go to Copenhagen, it is not G-77 or China or America or Brazil
or South Africa, it is India’s interest that counts. What is in India’s interest? That
is what ultimately is the only deciding factor. What is in India’s interest, that is
what we have to do. 1 believe that our negotiating position is strengthened
considerably if we go to Copenhagen from a position of leadership, taking these
pro-active measures and taking the responsibility as part of the 11" Five Year Plan,
12™ Five Year Plan and thereafter between 2005 to 2020 our emission intensity
would reduce by 20 per cent to 25 per cent on our own, in a legally non-binding
agreement and to be reflected in any international agreement.

Sir, I want to thank the hon. Members for listening to me very patiently. I
know that many of your doubts may still be there but I do want to assure the hon.
Members that when I used the word ‘flexibility’, it does not mean the sell out.
Flexibility only means the ability to move to rapidly evolving international
situations.  We are not living in isolation. We are living in an international
community. We have to see what is happening in the world. We are a large
country. Let us not be defensive about ourselves. Let not any Minister who is
going abroad be told: ‘Do not sell the country’. It is an insult to my personal
honour and dignity to be told: ‘Do not go and sell the country’s honour’. No
Government, no Minister, no Prime Minister and no Minster for Environment will
do that. We are going there to get the best agreement for India and the best
agreement for India internationally is what we do domestically. What we do
domestically, in my view, is an obligation to our own people that we have to
undertake.

Now, I thank you for this opportunity.

MR. CHAIRMAN: Thank you hon. Minister for your good reply.
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... (Interruptions)
MR. CHAIRMAN: Now, there is no need of any clarification. Please sit down.
The hon. Minister has made everything clear. There is no scope for any
clarification.

Now we will take up ‘Zero Hour’.E
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DR. ANUP KUMAR SAHA (BARDHMAN EAST): Sir, [ would like to draw the
attention of this august House to one of the worst industrial disasters in our
country that occurred 25 years ago on the night of December, 02, 1984 in Bhopal,
internationally known as the Bhopal Gas Tragedy which killed about 3,000 people
and left over 5 lakh people as victims, still awaiting rehabilitation. The darkness in
the lives of these victims continues even today.

This industrial disaster that was caused due to leakage of Methyl Iso-cynate
(MIC) — the deadliest chemical — not only killed three thousand people but an
estimated 20,000 people died from complications due to inhaling the dangerous
gas and other chemicals in that night of terror. It is a matter of sorrow and also of
anger that because of the compromising attitude of the Government at that time
against the killer multinational US company, the case against Union Carbide was
hastily settled by Indian Government for a pittance as low as just 470 million
dollar. The desperate struggle of the survivors for payment of settlement and for
medical treatment remained unfulfilled. The victims of the world’s biggest ever
industrial disaster have received only about one-fifth of the compensation
provided to them under 1989 agreement. The factory continued to poison the
water sources in the surroundings causing further damage to the health of the
SUrvivors.

Should we not listen to the voice of those victims even after 25 years?

The people of Bhopal still remember that night of horror and condemn the
authorities for sheer negligence and indifference to their woes. We have even
failed to bring the culprits, the Union Carbide, to book till date.

Under these circumstances, I urge upon the Government to kindly take up
the matter seriously and see that adequate compensation is paid to the victims,
necessary rehabilitation work is completed in a time-bound manner and the case
against the Union Carbide is followed seriously and some new legislation is

enacted to face such incidents in future.
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MR. CHAIRMAN : Shri M.B.Rajesh has also given a notice on the same subject.
He may associate with him. Sk. Saidul Haque is also allowed to associate himself

on this issue.

st WaUe WER (Tgardl): QWU WEIGY,  Tgdldl Hed @ A Ul Wgard H
25.11.1996 T W WX GRI JATHIATUN SRR DT IgETeT [HaT TAT AT Iq FHY 16 &.41.
gAAT & FHIc] DI WG {5 S &1 Wi off afe 39 o @ o’ 93 ta .41 @
AT dTel TIAHICR &I RATYAT &I ST Adh! 2| T8 3Mead &I 919 ¢ fh 99 1996 W 1@ T I
3epTerETfl s BT [Pl FHR GaR 3fral IR T8 81 o1 21 39 s & a4l 98 Raa ad
I w T NIs SR 98 &% 48 BN & HIR W 2| F ud qA GG S WeEH A daid
A U4 YARU HA A AUE DIAI dredl § (b bl dw, Sl Bl e iR fawm
g & ford 31 Hed SoR WY 3R s & ford Afdemell giRaer ot S dtfes Re
TRI W STEHINAT 3R HHaATRAT B 2o T HE S b |

MR. CHAIRMAN: Shri Nripendra Nath Roy -- Not Present.

Shri Sanjay Bhoy would like to raise an issue which is a State matter and so
it is not allowed.
2 IAHY AW (FHYR) : qUIIfer qeied, # 7 & ¥ 37l §, 98 DIhl TR gl 2
3MUehT 79 &1 fb a8l & AT 39 TRIEN | T 3MMehR qaiael 3R HISYRAT 5T Bl AT B
® ¢l S TA W PR AR XAl e R M © - Q] AR, e YR,
QYT Ui, U oI fiebeidl € 3R S & & 89N Al JfgHaIdTe 3iR gy H hi
PR B o ST € oIfp Sad oAl # Uy SR T 8 &1 a9 A Ufdfed 7 ART STevgREl
H1 RPR 8 &1 I 97 gc ford o €1 0 SR 7 8 &1 o= # AT 48-48 ©e I
WY ® AW E AT e folg S 21 H |ed &1 e feer =@nedr g e ok oF feresdt
TN g8l A eperd! & o # Wed Bl 93h1 H 4N o & ol AT § olfh I8 o ol
5-5 T oI & gl A1 He © fF R e H o g2 aﬁaﬁ‘aﬁ%‘g
a8l Bl ST SR AT @ fBa d g9 [fPEd dR R TdaR o S|
At AT g (IqA): WRISy, IS § Snfeardl & frael Siiad U= e i aredt gl
et ffead € snfeari wars 9gd € fUssr gan €1 99 et w9 4 T8l Sivdl, Ugls, § a8
W fawdia RURT # Rear 21 <% @ ARl WA Sffeardl WS g faREr g @, Av e
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gt 8, AT i, WA B A oAl Ry IREN QA onel 9 oMfeanfl 9gd WA @l
R aga & 7R iR <o B 9T Sfies a9 W Ry Bar g afed a1 7 =ft a8 g
e B B, e a8 orae Shaa-ami o) wa | [fad & a8 S9 w8 W snenlRa &1 o §
IR IT T8 T a1 IRAT 8, SAA IAD] Silaq 9gd &l IHR 3R S gTeard d S
ARar 81 # aMues #Aregd A Bl AT § [P ST 3MSlal & 60 I arg W fearydl B
Sita T8 GeR1 ©1 T 8 S o & iU Uh d%d, Uh W@ 9o, el WIed d Sl
JAHAT 8, I8 78l el a1 Xer g1 Ren & w0 # @1 oY @ Aol B fRen I el o
U el 81 @ gl W@y g @ 99 HY a1 7 A S WRed giagn Sude 7, 7 @ 9Rd
WRBR ® gRI S a7 urdl H faga &1 Jfaar Suete 21 4R ol & Aq1eqq F a8 [l w0 |
fqSTell &1 oEdl 8, oifdh o fAgfciahRor & gRI 98 M TS & IUST R A, SHH 41
I8 A% el Bl gl # el g 6 o &R el #§ | dsdiel St §l 99 9 dsdiral A
UH 90 W 95 I UM MM T 3R ITH MIARA T I8 21 3771 37 Snfariai &t g o
H 95 1R 21 S & R GREd a1 ¥ M nfeariial @ S fRufa g, a8 oo fedt g8 el
gl

[T ARG © 31T T ATS 67

Mt Sy gd : F T g 5 onfeaRial & Sitaw # guw 21l onft R aral @t ==t &
REl oY, ISl W a9 YA ST AR TE g1 A Tl WA § g el & b S o @
et faam stroem | U=t Rfa o a8 for Aoigd &) <o & Rygem, goet faar 91 @ g, afes
# FrEt fb AR A1 st &1 BRI S 31 aTel Siias bl Ahal B & fog Uil fafd=
ATSTSAT BT, ST 3T AHel el 8l W@l &, S9d oY VA HoR 9 §1d, Ry 31 Arorraii
BT A%l fharaas 8| § T8 =l g

sft ARAWTS FofsAr (3ReN): ARG, H YD WM | durd qAiaRu Isg #AT S B
ARAR A9 grofde & Hed § YoRId M Bl glfddy FHa07 <dr gl Seiq fUsd 12 auf |
I 0 g7 Aud Uiorae B A d1E I dT3es dlsh &I FERdl A YH dwe & fog, #
I Blfa d8Ts <dl gl O b TOoRM & Yd qieh 3REaR H, Wae 4 o 1 fd¥a”, 2009
& AU B 39 W @R B TR fpar -2
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weey, AR e Yfere-difiie, eiffe worer 81 iy aef Rewfy S wem od
WY & AR Wil & ordl @) W 6 gEre] od Bl 39 SR & Wl &l S 99 B
A T w8 o, 98 3o W BRI 2] ORI WRBR & 99 AR TATERY fI9RT & WRg
Afeg 2 9. &, Sa St & BaTal 9 A8 iU [Bar w2 b A @6 weed St 5-12-
2009 I SFATTE 3N W T WW%%WWW%WWWE@
I TS 37 3T 9 T BT R oA | Wi & @iy § 7oA wRey § A ok gt axar g &
T & fIg S 90 RS TuT @ AR Wihd B TS T I 99 3R GAfeRe HATT A
ThTA T AN HRag SR FeifRa orafd § 9@ M @© dRarn Y| w7 HH A6 |
3ME ® f 98 AR 99 e &1 Teh ISy eRTeR e Y iR SRS gdies el &
w0 ¥ AT B & folg U A1E | T DY .. () i & A AHAI-SANG &
fou @ gfagr < .. (gagm) 49 4= 7eley W A g {6 39 uolae o MgiRa @@ & du=
TS S P R ORI B ST P IS B
sheeht W uidle Taelt (FadET-ail¥®): wufa S, # faed & fram @ anen gw
ST ATl g UrE-8: & ugel 9@ # o & # g ofY, AW fagd &1 & Jaanrat &R aiin

M Bl 89 Wd H & & g¢ [Pl & U9 Ugd iR SN Sded f[hami 4 gur 6

3MId HART P DHAT G AHR & & ¢l I8 91 fh AHR &4 Sl 919 < W@l &, 98 9gd
B B 2| SB ST AR ff TR | @l | S A oft fF 5w AR & AteH | I8t
HUE B Sl WS BRl 8, e AR ATBCT HeRF & AeAH F HIN™ b e el ol
fp St W1a A1 T T B Bs WER B R I A 8, IqA B oI W Jal WS B
& 2 TR & 3000 T9 Ul e =ad FuiRa qer 21 w9 @ &9 wa A &
gl faam Smar 21 @8l 2700 3R 2800 TUY W@ AT ST 21 #RT Wed H 3iR AU AT A
IE BT © 6 ey & frami & sy 9¢ & 81 981 S HUrd Sded fhaM 8, b
Sd HUE HT IR qou T e & SR ff A sy 9¢ B El S’ 9% A o ®
5 WRMes @t St @i Bt 2, a8 Wde a1 Bt B, ofhd 3o & U Ied € el 9% Wi
B g1 7 Bel & f5 ARfteng & o wlie 8kt 8, 98 A 989 HH AT # 2l 3000 TUA
T8 TR W ARASTE J e g AfhT Ths iR 57 WRBR & A J S @ 8 W& F

IR U1 T8l et U @1 21 WY U BT © b oel B fhaH HUN AT B B, 58l B
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frar & ®Us < & 981 B HUd Ided fhaHl b 9ia T8 e ot <@ 21 A% Il ug
a2 P faed & feami 9 ) st & € 9 AMHASAN Abd b foIv g HUg bl

3000 T A R FGIHR 4000 IUY FAGH I o1 I aegehal gl ... *
[UUY AEIST : AMUY Picd & R H Afed AT o1l 98 MU 9idt fear 2
... (Fagm)

SAA WA TN et ¢ IR DU Bl I 3T © Al [harl D TN W & RN T8l
fear ST 87 .. (aur) R Aah) Heyul 8, a1 8 Hurd Wi Hewyol 8l ... ()
[T 7EeT @ A RPHS W T8 S ... Pied & IR F S drefl, I8 Reprs w® Sme|
SIRECIDE

. ()

AN W= TSl Taelt @ saforv fagd & fhaml & g9 & U S9d) Burd BT 919 g9
P TRRA Tl AR 39 W A 3R Seg A T 39 WX O HeH ST, Jgl W 3MUD
HeAH  AHR & AT B
1. Wien R (Faren): |9y Sft, #§ YR Tdhe @Rar g 6 i g9 dra @ golred A
fer, <1 S oS g9E @ w9 H AN @ e g [ER S Al s Saud AR
D WA H SGA B ATHT &, BRSOl Wi SHrsiia 919, & WU H AHID =a1d Sl AT g,
I8 fIER Ue 9«iE ¥ udR H ga1 gorl B

JUTI(T AEIGY, I Ao ATGHIH ¥ 21 39 9ed § O 39 < &) 99 ! 3feTeld
g, fER @1 dex § I SURIE § 6 ve dwre 9 faEr 3iucb|<ﬁ%\flﬁ?ﬁﬁra‘ia%
SATS T8l 81 B Bl Nemisdl R W gigpd IWE gs @ §l 3 dR [ER WWeR 7 = 4
Fel {6 B o Uk W T & foly WM & W ffa fear sy arfe faer faers +
S Bl AR & 8, 98 faoTell BT Ieura HR A |

FHIT HBIG, 3T AT DR ALY BN [h T Hes ARBR BT Sl TACUAT B,
a8 ff 42 & @ 21 T W A B U BT ST T8 B o o W@ 2l faER wafa g,
R et wfdagar fewrs 8 O g @ fAdrd & AT Ol I8 8, IS 98 U faeReRT
Td ufiagd &1 R HaTfed 81 & 2

* Not recorded.
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[UTIRY FEIGY, B9 MU W ¥ WRA W¥hR § A B § b [J8R gae axa &,
Ruge &l BT gl 39 Sl [I8R Jamisd 8, S9 Y@ ART & oY Felld IR By o 2 2l
fa8R &1 I TG & g BT [ITAN AE B (ST S I@T Bl BH IMUD AT F b PR
A BT FdEd § & a8 udredl 98wl fIER 7 s fae | areE e gl faEr @

ST 9 31U oG U4 R I 59 <9 B I 9317 Bl

JATIRT A, § MU WeH I WHR A AT G-l g b [d8rR &1 ganfsa 8 |
gAY IR fI8R &I M T & T BT STINT B B [oI¢ Hed Iorv| fIgR &1 e [aH,

ffead w1 @ f98R & Y B BT W SIe difs 9 BT A 9o YT &I ol

ST D, 3 ATRB H WRDR DI S ATHE Bl gl

SHRI P.T. THOMAS (IDUKKI): Respected Chairman, the Thekkady Wildlife
Sanctuary in Kerala’s Idukki district is the most important tourist destination in
India and it is world famous too. Thousands of tourists are visiting Thekkady
every year. It is a national pride to the whole country. But, after the tragic boat
accident happened on 30™ September, 2009 this year in the Thekkady Lake, boat
service was stopped. Boat service for sight-seeing was the main attraction here and
stoppage of the service adversely affected the tourism industry as a whole. The
local people, traders, taxi and auto drivers, and tourist guides of Kumily Panchayat
are now struggling for their livelihood. In my understanding, the boat service was
stopped after some direction from the Environment and Forest Ministry and some
clearance is required to resume the service. An immediate intervention is required
from the Tourism Ministry as well as the Environment and Forest Ministry in this
regard. I am requesting them to convene a meeting of all the concerned to resume
the boat service in the Thekkady Lake to save this world famous tourist
destination. Thank you very much.

# Yo PR ¢ A QU 7RG, SN 9T Wed ¥ Y TR H i dlbHed & T
W e Bl AR e, Sus forg # ueht mut g1 3Tt <% # g=rgdl & Syt vd
A & AS 1R e Hahe & dEd BT
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JHTaf Heley, WfagE # 73d 3R 74d AWMET & S I8 Yo © [ 29 A DR
32 fawrr el danEl o1 @iy o, Afeed onfl 9% U T8 81 urn g1 uW gl @
HEGT 750 YT ISU WROR &dl 8, Sl Gerel Aoigyl & axe} W AL | Sty o
Hﬂéﬂﬁaﬂvmﬁﬂﬁﬁﬂﬂﬁ,aﬁ%ﬁwﬁmaﬂmmﬁrﬁl@

JHTIRT Hered, HerE, e darEl B 7 89R BT oF @1y iR S <ld I g,
I BH W BH 10 BIR HIY U AN fou oI anfee | Ry daraa sregell o1 w2 whw gu
e <y, 9t e d=madl &1 S1UAT e I aNIR Ve W e S Hid w¥iey &1 giaer @
SMQ| 37T FEME & HRU e © Wil & SUINT # 3 arell T avgell & &M §¢ 21 @l
M AT B A A A D YA DI DR B @MY S HOGR A H - FHITHR
A HRAT &, d8 AU AoIgY o & fA § & Fadx Al B S Aoigy e § 9gd
HISTS 3Tl 81 W Aoigd e # 9gd X Bl 8, e SR 98 AgdRi 3R #erori A
Fo o & oy qrex B gl

eI, AOGY B HOIgd 100 UV Ui & @1 S| A& & ofaR Ui faT 98 40 &
50 JUY DI & AOGY PR UM 2] FATTY A WA WRPR A A 2 b A5G Bl 7918 100
Uy gy o fefRa @1 S| R & 3R g S e ol ... (Faer)
[UIITT | : SO T el | 7 17
A Yo FIR : FuIfa S, a8 vy derdl #§ e @ 96T 21 T~ 3§ gae S T8 E
bddl Hed Brd g S 81 A AUD HEIH F WRA AR A RY 2 f6 0 & R
Uerh BT I BRA bl AT AT & WY, d1feh WAl b1 [T B Hep R fIhrd | Aefed
ST Al WA 8, 9Te 98 |RAT ©, AT 2 AT A9y B, S9dl YA HIDHE N WR DI DI
AT TR BT AR F B MY, TH SBR[ Hanl 59 Mg fder dam, a
AN PR vaRe 7Oqd 8 SR o¥ AP S| 1 vl b i H AU qr qH

BT |
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MR. CHAIRMAN :  The House now stands adjourned to meet tomorrow at
11.00 A.M.

19.42 hrs

The Lok Sabha then adjourned till Eleven of the Clock
OEriday, December 4, 2009/Agrahayana 13, 1931 (Saka).
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Friday, March 10, 2000/Phalguna 20, 1921 (Saka).
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